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LOK SABHA

Monday, November 20, 1967/ Kartika
29, 1889 (Saka)

The Lok Sabha met at Eleven of the
Clock,

IMr. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS
wrqen g v @t F e AR

T T

*121 ot g fag wmell w0
wn 7= a7 T FoEw e fr

(%) = a7 g% ¢ fe afwr et
¥ forreaw, 1907 W ArgET & g oA
F T & a o e i & oW
ST AT § pEATC AT A -
i § frmt 77 for v smAw
= a7 € =Hree feay b,

(@) afz 71, A o gE o
g w1 & F osoe gro W\
wriardr € 0t 2 ?

THE MINISTER OF DEFENCE
{SHRI SWARAN SINGH) : (a) Gov-
crament are aware that Peking Radio
has made some propaganda out of
the so-called powession of documents
irom which they would like people to
helieve that Indian troops transgressed
iy Chinese termitory.

{b) Government have made i clear.
av has been since brought out in subse-
quent press rcports, that when the
Inchan Officers deputed for the purpose
received Indian dead bodies at Nathu
La ang Cho La, all that they did was
1o sign in good faith documents which
I}q b-eh;::! mon?; a token of wugel
of dead ey Besides, 'Hlﬁl
Clilnese

stunt
known, atmohwglndiuoﬁccr

F AT & Amm gy

SHRI SWARAN SINGH * General-
ly, We are prone to over-assess the effec-
trveness of broadcasts from the other
sude. On  the whole, our broadeasts
abso, which are directed to the Tibetan
side, are quite effective.

at it for oW W om
a9 § o angen & ant o g
O X AV 97 AT & w0 g Ay
AHE # 8 W Afam v 7
w fawadl wenfagt & Wt v ww
frekt §, Wt vt ot 2, ofk g,
& 'R ¥ 57 fag & s mefrn
sty € &



SHRI NATH PAI It 15 nol a ques-

, how many Indian bedics were

ged for Chinese 7

bodies 10 our posscysion

whach were transferred or the Chinesc

dead clumed by the Government of

India dsed only in what 15 now occuped
in Tibet by the Chinese *

SHRI SWARAN SINGH It » a
fact that we suffered casualties in the
umtial stage when the Chinesc started
finng suddenly at 4 ume when the sol-
diers and officers who were there did
not sunk that any such finng would
take place, because they were not doing
anything which was 1n any way provo-
e or could he taken exccpuon to
m the later stage, not only did they
off all that but in fagy they suc-

i mflicing very sizeable casual-
on the other wde and as the hon
ember has sawd they pave a very fine
account of thewr performance

About the other questson the pres-
ence of Indian bodies on the Chinese
there 1v information m thrs respect
two types one 15 that some of the
bodies were actually dragged n
cover of the might and they were
by the Chinese on to their side
also come to light that some of
soldiers when they were actually
attacked and after they were at-
tacked, also attacked them in  the
Chivese bunkers So they did 4 heroic
10b of which all of us should he proud

SHRI NATH PAI  Sir, my question
remauns unanswered Durning the ex-
change, was there any exchange of
the Chmese dead from our sde? So
far as the casualues of the Chmese

&

T

1]

ok

gl

wt and am proud of it But I sm ask-
g, when the actual exchange of the
dead place, many Chioese

Mr SPEAKRER
in 4 general way

SHRI SWARAN SINGH W dud
not have any Chinese hody, therefore
there was no question of handing over
iy Chinese body

SHRI NATH PAl  So
dead n r only a surmse

about their
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W w1 wTw e fieey andt fe 2%
o §T oWy pesnet  fear
W ae & e A}, ot v
Tt arw T Wy A e s
gorfed by &

SHRI SWARAN SINGH  About tBe
first question which bas been put by
the hon Member, 1 have already sad
that our soldiers who were working
there were not expecting that they will
be attacked suddenly and therefore, at
the umtial stage a number of casualties
were suffered It 13 not correct, however,
a8 13 imphed by the hon Member n
the first question that our people were
on leave or were absent That » not
correct

oft qq famd s 3@ TR A
Y JHATT I T A

SHR1 SWARAN SINGH
say, but that » not relevant at all
(f vg famd wdr wEmT W=
FLH TAE 1) 1t 1~ pot & fact that at any
stige our people retreated av the honm
Member put 1t The whole thing s,
that a~ so0on J&v the first attack was open-
ed, we suffered casualties and 1mme-
diately our armed forces repled, and as
n  appreciated by everyonc n the
country, thew ucted 1n a very firm and
brave manner und tor that all of ws are
proud

I cannot

The second quesuon that has been
put 1 aboul the language of the docu-
ment which was signed by our officer
1 will be frank in sayng that the officer
should have hwen more careful, he
wgned 1n good Fath, be need mot have
presumed, {/nicriuphion) we have  got
interpreters alwo  but n ths particular
case —there may be 1 Chinese also—
therc was & trimslation of this also

ol wy fewd ¥ AW ®OINT
agt sy ¥y %a ATE TR AR SR
A3 qen & fr Fae F70A 97 T AFH
¥ penw &, a7 few WISr 91 ) W-
g o ware A A Tf ToET § 0 A
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w7 o1 § e anpre aw SO
o7 o1 Wt | & % AT W f fe
forg wTTR 9T gATL WEHTT A TR
frd, a7 frw wror & W

sft sk arre qy W fivar
fs g il w9 el o,
Afier a% a7 wahr aobwr o wdm,
ATE-HE TATTE fir 39 T flt Al ok
a1 Aft | When there arc  internatssasl
documents they are in the languages
of the two countries concernsd Was
the translaton m Hindi, which = the
language of the jawams available or mot
and it not why not?

SHRI SWARAN SINGH I would
ik to check up this information before
making a clear statement about langa-
age  But 1 will give the information
that 1« available with me

ot vg fmd  TF @ P
T 94 F1 /i1 frar A wOaTg
o Aft AT TR TTET 1

SHRI SWARAN SINGH In the
Chinese newspapers, they have publsh-
ed photographs 1n which the document
i both i Chinese and 1n Hindi The
signature of the officer below this 13 m
Englsh The name of the officer who
ugned thn s Major K 'V Chandrase-
karan On the top, there 1s the Clhunese
text Below that r the Hindi
then the signature of the

1 would bke to say

3

applicable 10 solemn documents
trewties ec should not be mported
mte this  The main motive at that ume
was 10 get back the bodies He has m
good faith signeg it thinking that it 8
the receip for the bodies He duf not
know that they will iniroduce some
sentence n the hody ot it and exploit
it later on

oy formd a1 AT, S TR,
o WV T T AR A ama
g fofien £, R e AR -
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ARAN SINGH . There s
this statement. No part of
imese territory has been grab-
the Chinese dunng the conflict

ot wrw fagret wroddt - s
g, ww A A & A T
wardr eww gt &, g 7 fedt it o
Forrr qrw % & o Pt 40 et g
T AR AT AR A 1w Ay e
rFarht woerr A gATdr FAw w6 fadw
fam ¢ fr wtf sifat ST qved § a1
TR AW AT T AAAT & ATT
w1 T @ ¥, W A = fa
qETY T Kifewr 7w AT IR AW
A oY wifm A wY ) s A
fafn a8 fowr mar § AT & @En
wpm f& $m o FoeT TA AR @
gt Hif g7, awr gfewm g
R T TR

galt a1 & gz I A g B
wr wdt o & fam =y 2 €7 aw
¥t 8, farw o7 gart afwar & oray
frdl 8, a8 3%z #a1 2, IAHT ST
warm v ? o gATE anfna fed o
T I O FF GHA F ¢ H AN
o ¥ Tl T o A ¥ T g A
forw &7 ¥ o @, AT TEaTAT 9T TEA-
oA T W e ol ?

4
3

gee
o
g

, there 13 no question of alter-
ing any policy or altering nny instruc-
tion on that point

About the second question thet the
hon. Member has put, 1 will place on
the Table of the House the printed
document in which both the Hind: and

Member can study 1t humself.

sft arqant © arsue wFEA, gw ol
A WA &, TR 94 WG ) ¥ Ag
WA AR 7R IR o AT TR
&

Mr SPEAKER He will place 3t on
the Table of the House

o} sz fagrdt W, T gETA
I ETA G TR ST AFTA AL L, TE AT
TET AT AFAT §, WITAFT I3 AFA AT AT
R Sz AgEE i T T 70
SHRI SWARAN SINGH : It 1s not
necessary to read the contents of the
document 1 do mno! know Devnagin
script

oft srzw fagrdt wrandedt ;3R
forar oY o0 oF @9 & 1 WO A=l
fer g AT g

oft todie Fam: # SR mTOWr
fafrrer amee & g w1 § Fe e
sifrt & SRR & fars FATS wr
o v @, fad ArEw WY A @,
TImgmw T aw a Awcfo &
10-11 T3 a% it T 7y fey
ATAT & | w47 g Ay A 6 9o TATHT
wrw g forw wwr fafees e amgen
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drlres iy o7 & ofre gt 9 ot Seifaw
§ vu Wi qoft oow S iy gk € o
e Ay frr @ ST oY 40-50
wfisat § afte oy o et doeiter g
&, 79 & 77 1t Fogedior gk gfiemre,
g ofr e fggearr @ oo &
1 &7 war ag ¥ g & fir wwr W
F1 Ao Weft YT g ey A
YT AT e Frre WY Feftiver oY wET
mar ar, fry & & ot a1, ¥ Sy A A
TF W gw wI W AT Ay g qw
W

SHRI SWARAN SINGH The hon
Member was in the delegation which
visfted the place and he has given his

own impruwions Which by and large are
correct

Mr. SPEAKER
tary

st WA wYT & T A A
wern = g fr fomr s Sifar 3
srafor St 4t 79 1 e ard? gard
WA HYET § I 9T AT g 3,
W FF SH T A7 1 KAforwr oy oy ?
AT O AT ¢ wAAAT # °
w1 aa 7wt avd afraArd o7 §
fom@ T qraT 7T AT Pt
PRI A 3aTET AU 4y ¢

SHRI SWARAN SINGH  Sir, the
other day I lud on the Table of
the House a statement which gives the
sequence of all these events The at-
tack from the Chinese started when our
soldiers were trymmg to siretch some
wire They could not do that snting in
bunkers They werc n the open, but
they were on our terntory We have
got, as some of the hon Members who
have seen the area hnow bunkers and
other mormal nmulitary arrangements for
protection and the hke

SHRI E K NAYANAR Sar, 1
expect an exact reply and not a vague
one from the hon Mmster May I
koow how many dead bodies of Indun

It s+ complimen-

hody of any Chinese

SHRI E K NAYANAR
hnow the exact number

MR SPEAKER The Minster says
that we have not handed over any body
from our side India has not handed
over any body to the Chinese side

=it weTmite et T, W g
T e ¢ i wy sferoar g
T qATG & ag AR S fe
2 f Y 7o & any fawslt & sremwr-
aroft & oY g8 7T F THTATT FHTheT
[z & forg o7 397 75 & qur mY oY
A AT A ST aA & of) Wy
amafar ¥ &, form & ww ¥ wafor
¥ fa ey e v 3 S 9 e
i frr = w7 st & fams fedt
T FT wE Froardr gf W o\ e
AT AT TR F gy A frar
f At aror & faoi w1 AW SO
¥ o 4

T want to

SHRI SWARAN SINGH 1 am
sorry 1 have not got information about
1962 about which the hon Member s
enqunng On the present occasion 1
thunk on the whole the presentation of
news was satnfactory

SHRI S M BANERJEE [ would
like to know whether it 1 a fact that
while this propaganda was gomng om it
was known to the multary mpeligence
sources thay this time the anack was
gong to come actually b‘le'lm the
Chumin supposed to a very
e 1 would Lke to kmow

sensitive area
theth gh pr were
taken to safeguard any atiack on the




11

Chtmbi Valloy, as assured the ox-
Défence Minister, Shri wavyln. Were
enoagh against attack taken
in the Chumbi Valley 7

SHRI NATH PAI : They were pro-
per but inadequate.

SHRI SWARAN SINGH : Nathu La
and Cho La overlook the Chumbi Val-
ley. When an amtack takes place, ot
could be only from that side Probab-
ly, the hon Member is not familiar with
the geography of that area.

SHR1 S5 M BANERJEE When
this question was raised in the year
1964, 1 ponted out that Chumbi Val-
ley i a semsitive spot where an attach
cam take place and the Defence Minister
assured us that enough safeguards wall
be taken Yet the result 1s that we
have suffered such large casualtes. Can
he assure us now that n is safcguarded’

Mr SPFARER It sateguarded

SHR]1 BAL RAJ MADHOK 1Is u
« fact that both at Nathu La and Cho
1a the Chinese ottack took our jawuans
by surprise and the Chincsc were able
10 wnflict heavy casualties on our side’
Is 1t also a fact that casualiics we suff-
ered at Nathu La amounted 1o 65 dead
and 145 wounded and at Cho La 21
dead and 21 wounded” Is il also a
tact that we had an upper hand when
our jawans did retalte md then the
Chinese threatened that they wall uwe
the &ir force and then we stopped fir-
mg, esen though the provocation had
come from the Chingse sde® If so.
may 1 know why we stopped firing um-
laterally, when the miative had been
taken by the Chmese and not by us and
we were on the defenwie and not on
the offenvive ?

SHRI SWARAN SINGH Several
questions have been asked and st 1 not
casy to answer each of them separately
About the number of persons dead and
the sequence of events. I have already
lud a statement on the Table of the
House. | have covered this question
of surpnsc atlack thys morming alo
Probably the hon. Member was not
present in the House when 1 made that
statement  The latter two  questions
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relate to the socalled thremi from dhe
Chinese side.

SHRI M. L. SONDHI : It js oot a
Ygo-called” threat; it is a threar,

SHRI SWARAN SINGH : When a
threat 1s mentioned by Shri Bal Raj
Madhok, it becomes a so-called threat.

SHRI NATH PAI : No, no.

SHRI SWARAN SINGH : Amyhow.
let us noy quarrel about words. Let us
come to the substance, to the facts, and
not be lost 1n words [t is o fact that
the Chinesc did speak out through their
loudspeakers, 1 think on the third day
or s0, saying that if the attack from the
Indian wide docs noy come to ap end,
they will use the wr force  But it is
very inleresting that when this  was
published in the Indian newspapers, the
Peking radio and the Peking newspapers
completely contradicted n by saymng
that thix was only un Indian imagina-
ton

SHRI PILOO MODY . Naluraly

SHR] SWARAN SINGH : Please,
let me give the facts, Nothing to that
effect was mentioned in the radwo. I
am mentoning the warious ways in
which the Chincse organs of publicity
function  Somebody says  something
and others contradiel it Sometimes
:E:.'r confirm it All this thing goes on
ke this

st g fewd o7 oy Z@ A

SHRI SWARAN S5INGH 1 am ot
conluscd hut the hon  Muember  un-
neceswsary  pels absessed

ot wyg fwd  wTaEORT S VTR AT

o %T ATA F )

SHRI SWARAN SINGH By show-
ing thin exoilement and  nervousness,
1 think, he serves the Chincse cause
rather than the Indn cause

wit mq ot o0 AT A XA AR

Lo 2ok i

SHRI SWARAN SINGH : 1 refuse
to accept this running commentary.
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ot oy fored  arsew W, T W
atw v & 7 o wweht o oA <)
q i MR WA A A A
& wk ¥ a7 O

st i fey amg TAw qwE AT
™ (wawwrT)
It = absolutely incorrect

st wy ool 3y £Y o & 0 AT
qfr s darcqmer w7 wE ) o0
w0 §fzr a3 @ w wr v

Mr SPEAKFR  Order order

SHR1 SWARAN SINGH We have
put up with the type of absolutely falw
and aggressive  thing for Jong  In a
satuation hke this where the  Chinese
attacked notwithstanding the fact, as
Shri Bal Raj Madhok mentioned that
it Wi 4 surprise attach, our people pu'
up « verv good show and on an ocCdsion
Iike th whoreas 1t s the duty of  all
of us o compliment the great braven
preserce of mind and swift action taken
by our woldiers here arc hon Members
who 'ry 1w hehittle us

SHRI M | SONDHI We are re-
minding vou that people hive died in
thiv cause ind here you  are  sitting
comfortibly  Thev should bhe remem-
bhered

SHRI SWARAN SINGH I am veny
glad to know that Shn Sondhi » mnot
situng comfortably

SHRI M L SONDHI I am not
and 1 invitc you to feel a lutle unrest
abe You are tir o complicent

Mr SPLARLIR  Oider oider syou
cannot continu. « diseuwion Like this

SHRI SWARAN SINGH  Thi bvpe
ol an stifude 1 such a serious matter
I not correcl

SHRI M 1 SONDHI  You call it
1 so-cilled  threat
SHRI SWARAN SINGH | was

amywering the question of Shn Bal Ra)
M He saud that | have said that
the Cluncse had put out that thing
But there was no question of the Gov-

KARTIEA 29, 1889 (S4KA)
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Chinese
m which they had threatened to use the
It might be recaliod shat
from the very begpinmmg we bad smd
that both wides shoukd agree to & cease-

incudent
decision from the very begmung to
propose 4 cecase-fire and that was the
line which we consistently pursued

SHRI BAI RAJ MADHOK Sir,
the question has not been  answered.
My question was that when they attack-
vd us gt was g plinned attack 1l was
not & sporadic affur and  when
counter-attacked—we had a nght o do
so ind we comphment whole-heartedly
our brave Jawans and officers for the
hrave fight that thev put up there—the
Chinese threatened heciuse they could
not tuce our atteck, that they would
ust air power and we stopped fighting
unilateralls  whercas they contued to
fight with thewr artillery and  mortars
cven after that  Thi has not  been
nswered

Mir  SPEAKFR  The has  been
iswered It n bung  repeated over
wnd over again

SHRI R BARUA With regard io
the document that was signed by our
army men and thewr counterparts an
China of 1 understood aright, the hoo
Minister wus feading lrom 4  pewa-
paper publisheg by China Are we to
undentand that no authenticated copy
wis obtaned in our office  creaung
womphiciions bike that? If nt n so,
wha anvwer hav the Governmcnt got
tor not gelting an wthenticated copy
ol 4 document which was sugned by two
indepundent  countries ?

SHRI SWARAN SINGH It s aot
an  wrthenticated document of the type
which 1w sipmed v two countries Tt w
the noinual wanv in ordinary  dealings
that th. receipt v vened and  handed
over to the other e There s no
guesion of the Chnese  sigung the
document It » no that both udes
have 10 wign the document 1t 15 of the
nature ot a receipt
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SHRI R, BARUA - Was any copy
Tetatned og our side ?

Mr SPEAKER °© We have taken
half an bour over this and have got

e (Interruption).

AN HON MEMBER We can even
spend a day on thi (Imterruption)

SHRI V KRISHNAMOORTHI
Vanous officers as well as sector com-
manders 1n Nathu La area have stated
that when the Chincse atiacked them
on the 1lth and 12th September, we
had lost heawily and thay on 13th and
14th, we had a good victory over them
Now, quite suddenly without amv cause
from the mulitary side, the DPolincal
Officer from New Delhy sent o ware
saymg that they should stop firing even
if the Chunese continued to do so 1
want to know from the Government
whether they actually studwed the situa-
ton before scnding that  instruction
When our jawans were fighting in the
high alutude, in spite of difficultics ex-
perienced by them under adverse condi-
tions, whv should New Delh: wmstruct
our sector commanders in Nathu La
dres to stop fighung on the 14th
sprie of the heavy losses that we had
gamed onver the Chinese

SHRI SWARA™ SINGH It »~ not
correct that we started giving  hoavw
casualtres to the Chmmese only on the
ird day Even on the 1st and 2nd dav
our soldiers g 1 very pood accoun
of themselves

SHRI V  hRISHNAMOORTHI
1 am talking about the 14th Seplember
nerdent

SHRI SWARAN SINGH As | have
already said, from the sery first day
we had taken the powtion We had
proposed ceave fire—the sequence 1v not
in the manner suggested by the hon
Member—and thrs took place 1n pur-
suance of a policy which we had enun-
<iated on the very Isg or 2nd day

ot www fWg. wew ARET "
st #1 8 # )

Mn. SPEAKER : There 1u no  point
of order during the Question Hour,
Kindly sit down, Next Questwon,
Truammig o Mo Resels 1N East

PAKISTAN

-+
*122 SHRI YASHPAL SINGH
SHRI X P SINGH DEO .
SHRI MARANDI

SHRI ARIUN SINGH
BHADORIA

SHRI RAM SEWAK
YADAV

SHRI ] N HAZARIKA .

SHRIMATI JYOTSNA
CHANDA

SHRI PRAKASH VIR

Will the Mmster of EXTERNAL

AFFAIRS be pleased to state

{a) whether 1t 15 a fact that the Mizo
rebels are being tramed in Fast Pakistan
in guenila warfare,

(b) whether st ~ also a fact that
dbout 300 Mizo rebels cotered mto
Mwzo Hills Distnict i August, 1967,

(e} if w0, whether any t has
been lodged with the Goserament of
Pahitan, and

(d) the further ackon taken by Gov-
wrnment n this connection ?

THE MINISTER OF STATE IN
THF MINISTRY OF EXTERNAL
AFFAIRS (SHRI B R BHAGAT)
ta) Yes, Sir

(b) Abouwt 300 Muizo hostles are
reported Lo have crossed into  Mizo

Hills from Fast Pakis an dunng July,
1967.

(c) Several protests have heen
with the Government of Pakistan bul
Pakistan has repeatedly demed provd-
ng any assustance to the Mizo hostiles.

(d) Securrty measures have been
"ightened on the border

oft gmem fag: w1 AIRE &

=

WieTcHW ov:  aeme AR,
o g § ag fe sepn g fily
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fifigdy & ot & § o fufover aw
Jwerom  ThRt e w6l T €
e ? e frar dy oW W gl
Ttz age W dwgwwft § 7
SHR1 § M BANERJEE
such a small matter,

Mn SPEAKER It 1s bemng done
for the last 50 many years

it oy forlt g welft a1 g7 AT
2 awd g

SHRI B R BHAGAT The Ques-
tion relites to traming ip East Pakistan

Mr SPEAKER  The Mumster says
that 1t v & Question relating 1o traiming
in Pakistan So, the Home Minmtry
canoot deal with it This 1 not about
nternal affairs, this is dealing  with
Pakntan

Nt owEw fagrd st .
[EYEA, AT AT A T F, AT A
forarr wo & ) Sl & T & ey oY
|7 g# & 1| ITH MfeETA A F AL
7 off 7T 3T ¥ | oy AT Az-mATT
I T XA AT 4T | AT FW AT
afraya v & A g At FAW OFT
afrar frar 3o

Mn SPEAKFR  Ther 1 no
change This 15 sbout tramming wm Pakis-
tan, 45 the Minister says If they have
to get any :nlormahon from the High
k 1t 1s only the
Eam'ml Mnm Mmutry who can get
it The Home Ministry cannoty deal
with it

ot qaew oy : oo g & A
faesz gd § ot 2T 7 awe o
¢ fr o faeeyst & orfeey w1 A @
o JTErT X 9 ATEA & v fear P e
et qfFETA wT ETe R, WY R Oy
wOETT & IAET TR & iy vy fear ?

off wo Tle WAA WTHTC AT WTAAT
& fe wt ifweT AgE ¥ T R
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% W 2o ofvr gk W A iR &
airr ¥ qrfesm woeT w1 Wdve fowr
.4

ot oo fig WO AONC
w1 ife SO 16 AT G Al
g ) § ) A S
a1 & A1 9T gre wat A T 7 & I

e 7 Fos g iy Y ofren & et

7 99 7% ¥ & fA oA oI
o & ?

ot %o Te WW T W WA X
T & ol g A i 7 A e
& sory wiver ooy w1 S T wiEw
& fr vl arg e R
e s g AT A i R

% s e A w1 ST
¥ fagn amq

off TR aEw A4 W wE
F Trmar fF E #A 1967 F 300
wot famdy qrfreT @ & A
< g T AR A aw W s
7z fr A faEdram o7 7 frm ol &
Wi oA vmowE o W@ T
aqr g7 WEETA S &wT AT oY
37 Fr v 7 3 v s fea
m?

it @o o WAR TH AF AT A At
TEHATAN

ot Traitew oY § AT AR
g f% o ag He et arfeerr a
a‘lmaﬂmwnmmﬁ
arepeTy @y afy wAw g At I
e 1 F g 2T 17 e e
Farmd?

Mr SPEAKER Efforiy were made
to prevent therr gong to Puk stan

SHRI B R BHAGAT Thu part-
cular border 18 very difficult In spte
of whatever measures Jre taken, we
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canmot compiciely it; in amall
nugmbers, 1 or 2 or 4 or § can always
sieek into the other territory We keep
a constant watch and we have prevent-
ed people from gommg (Mrerrup-
rnons).

SHRI SURENDRANATH DWIVE-
DY 300 people not onc or two

ot Ty W qrw: O 5 W AT
¥t me T A ? a7
FTET IFTL 7L ATTHL ¢

Mr. SPEARER [t sou pgo on
.;:ddm‘ 4 and 5 then 1 becomes hund-
I

SHRI B R BHAGAT We have
prevented them from both gong out
and comung nio

SHRIMATI JYOTSMA ¢ HANDA

I know whether the Government
toel that after the traming i Fast Pa-
histan the actnies of the Mizo rebels
have aggravated not onby in the distnct
of Mizo Hills but also m the district of
Cachar and alvo a0 Trpur:  May 1
Jlso know whethor  the Covernment
propose to mpose miitar, rule as the
emvilian  adminktration has fuded
Mizo district ?

SHRI B R BHAGAT 1 n very
difficult to say that this particular batch,
wiuch come i after tramng,  has
acoentuated their  activimies  but the
danger 13 there and our Securny Forces
and the Admumstration arg taking all
thes o scgount

ot gerrar yreft dTar qeifea

§ S A Ivza 2 o frwn Am oW

afremm & 3 3 § fAvroam &

T0 ¥ I ATTY ATETT A AN VT ¥W
Afeex I8 Fw § e fow fr
A §X 7 qgia mA sadey 71 omk
ar it i @t s oA afuer
aw feqy wm for 7 a7 7 gfvge

i fau ofs=mm am = 47 da
mrifent 7 goza oo & FT
A1 wr fagw T sfrear samg
% f51xa v w1 go TN W T

Orel Answers 100D
§ fx o ¥ wfiewre ¥ Wt TTaw
fdt ik Fory o v e ¥ gfenit
w7 frarer firnr o7 @k ?

Wt we vio wow : gy freyy fand
B oA b oar A W
faw wATrT v WA W O few WY
R w e o dar F ¥ ey
7T S o o 7 § Fe D W
7% ot # aE wfa 7 @1 T AT AT T
R ¥ AT ¥ A A AR ARG ITE
T Y T 91 A AT A ¥ A
= wferw O aeh B

=it sermfre moft . e wERT,
AT A W AW AT | WO W qE W
fr s ofiffidt #& fdw o
TAT WATHA T T THIL H CAAH
77 771 & WA mERm T § i oA
TR AT T &, o1 AAAT e
ur f o vt afcfeafoay dar gk & aw
# faiw warAw @ wafewr € 0%
A & fam o waem & e g
T APa™ AE W ¥

ot Wo Te WAW  § 7 35 ¥ FATH
feur ¥ f& 7z TET wATAAT A wATA
& oY 37 & Fim e AR
i

ot gemie meht o A7 frafr
Gmp i A ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF FXTERNAL AFFAIRS (SHRI-
MA1l INDIRA GANDHI) This mat-
ter i+ not the concern of the Minntry of
External Affurs, but the queshon came
1o us because, 9y was caplammed, Antly
1 was addrussed to the Mmstry of Ex-
trnal Affairs and secondly, 1t concerns
the Misos going to Pakistan  The pro-
tewt 1o Pakinian s our concern, but the
questwn of taking measures o the Mizo
Hills his nothing to do with this Minus-
try, that 1 in the sphere of actwoa of
the Home M y or the Def
Minntry
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SHRI RUP NATH BRAHMA : May
1 koow what measures have been taken
to tighten the security arrangements in
the Mizo Hills and on the border with
Pakistan and whether we have got sutli-
cient border security forces in that
area ?

SHRI B. R. BHAGAT : The security
measures have been tightened and there
is an adequate strength of the sccurity

forces. | ad

SHRI RUP NATH BRAHMA :
‘What steps have been taken by Govern-
ment to tighten the security measures ?

SHRI B. R. BHAGAT : 1 have just
answered that question.

SHRI HEM BARUA : Although the
Prime Minister has said rightly that the
internal affairs of Mizo Hills are under
the Home Ministry, and she has said
very rightly too, may I know whether
she is aware of the fact that even now
three-fourths of the Mizo Hills District
in Assam are under the control of the
Mizo rebels and there has been a mili-
tary link-up between the Mizo hostiles
and the {Naga hostiles and they are
aided in their violent activitics against
the Government of India by Pakistan
which has supplied them with arms and
ammunitions and is also building up
camps for training to the Mizo hostiles
and Naga hostiles in guerilla warfare ?
The hon. Minister has said that India
has lodged protests with Pakistan, but
what happens to our protests lodged
with Pakistan is something that every-
body knows; Pakistan just throws them
into the waste-paper basket and nothing
happens. In the context of that, may I
know whe'her our Government are
aware that there are camps in East Pa-
kistan and that East Pakistan is helping
the Mizo hostiles and Naga hostiles with
arms and ammunitions, and if so,
whether our Government would warn
Pakistan authorities to the effect that if
they do not demolish their guerilla
training camps in their country and if
they do not stop giving arms and am-
munttion to  the Naga hostiles and
Mizo hostiles, our Army is going to
move into Pakistan and we would net
dother about what other people think
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about that? May I know whether our
Government are going to wamn Pakis-
tan like that or not ?

SHRI BAL RAJ MADHOK : They

are going to compliment Pakistan for
that.

SHRI HEM BARUA : [ want a re-
ply from the Prime Minister.

MR. SPEAKER : Shri Bal Raj
Madhok has already asked three ques-

tions, I have given him a chance al-
ready.

SHRI B. R, BHAGAT : The last
one is a suggestion for action. But I
can assure the hon, Member.,

SHRI HEM BARUA : I wanl a
categorical reply from the Prime Minis-
ter whether she is going to warn Pakis-
tan in that manner or not. Othewisc,
the entire eastern frontier from where
I comc¢ and which has gone to dogs
because of the vacillating policy pur-
sued by this Government

MR. SPEAKER : The hon, Member
has already put more than one question.
Now, let the Prime Minister answer it.

SHRIMATI INDIRA GANDHI : I
fully appreciate the hon. Member’s con-
cern over this matter : It is indeed. ..

SHRI NATH PAI : She appreciates
it or she shares it ?

SHRIMATI INDIRA GANDHI : I
appreciate it and share it. It is indeed
a very serious matter, and we have
been aware of the situation. I think
a number of gquestions have been ans-
wered in this House to the effect that
there are such training camps in PBast
Pakistan, and that ijs why we have been
protesting. While the hon. Member has
taken a point of view that wg should

go to war over this issue, that is some-
thing. ...

SHRI RANGA : Much more serious,
and we cannot say it.

SHRI NATH PAI : Is he fo com-
plete the clause following ?

MR, SPEAKER : Let her complete
the sentence, She has not yet comple-
ted the sentence,



SHRIMATI INDIRA GANDHI : 1
do wot thnk that we can go to war ofi
1 also feel that the best way

SHRI HEM BARUA 300 people
havwe marched inlo Pakistan from Mizo
Hitls and 300 have come i

SHRIMATI INDIRA GANDHI
Some people do go in and come oul,
and as I sand earher, we arc making

effort 1o try and seal the border
ard prevent their crossing over

Pnme ™Minstcr how much truth there
» in those repors and  whether the
State Gowvernment of Assam hay re-

questsd the Central Government for
such & step ”

SHRT NATH PAl If they aro go
mg to do that tor heavens sahe lel
them not sa) it

SHRIMATI INDIRA GANDHI
No, Sir

SHR1 SWFI1l  Thete = no truth in

SHRIMATI INDIRA GANDHI
No sush request has been made

SHRI S S NOTHARE Muy 1 sub-
mat that the Houve 18 lired of heanng
about the Mizo problem for a long
tme ? Will the Government 1ake wirong
conoertad action to brning to an end thi
state of affairs * Is the Government
takmg necewsary achion  to  train our
troops 1n guenlla warfare and have

been used 1n the campaign
W mot, whv not and why should they
not be supplicd 1o the army o do the
noadful ¥ W. want stroog, concerted
action
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SHRI B R BHAGAT :

SHRIMATI INDIRA GANDHI . I
just want to add that guerilla traming
v part of our other military trauung

SHRI BEDABRATA BARUA Has
the Giovernment any mnformation about
Chiwnese officials being present i the
truning camps, and also taking part mn
the act of pving wnstructions *

SHRI B R BHAGAT 'We have
nformauon that 1n some of the trumng
wamps the Chinese officials are also
associated

ravgTire et w1 frafw

*126 off wgrow fag wroh  wr
wn T g7 T A e e fe
(¥) wfrrem gorTer & Gx §
wret w1 awrw fdT TR & weeg
& wrar afuft €Y fawfon § sare
or 7 # vefas ITeTr T #
feeft aofv gf & o

(m) v % = § fs 37 T
et T £ ag @ ow
sqrr T faaly Fwm & wdre afew
T T R ¢

sftrear sarery § v wet (WY We
me faw) (%) ¥ (W) F
Fararrer wpwy & wzer o7 v By mar @
fwew
(v) wrar =fafr g o wf
fasmrfosr wreTe gy wfwTT s At af
71 a7 T www aw o doft A
AT A STAVGEATHY AT A AR
v e g W owRfu & W
wiw o, Xfemm Efeeie woefrar s
fogeam 2fafired aro germr oAt
g Ara-aT W feen e qft-
wm & ofz gk 4



1305 Oral Ansivers KARTIKA 29, 1899 (54KA)

Tt T arbw dwefonr & Pt
¥ firg o € gz srdfirer ot ok

& & Fafr & fan amafoe
fom ar § 1 IR gEAT W OAT-
At wr i folt d & I
| o Frm

off wgrow fag Wt ;. F ag AT
=7 7 Fe arar w3 & gear & fao
wdeifr A T ¥ wEew &
ot fawrrw #t &, v 3w § q® AT
ofirs TwT & a9 &7 famfre w5
wh 3 o R B A e ¥ ar
FTUTA TAR F T § X1 waiy fraifer
iz mmm Ay @
# R T W & gnfew @ AT
o Y

Wt W Ao few: W forggw ¥
AT T TR § | WAL O A
& fam Fa oo STOMTE ¥ Ty R
Tw TR o o ) e aw qferw
et ot g dwT oW g 2,
THr Rk (W) AR m
arra fadreran afers @ & Ty
oy, AfeT ogr W oA 7 wT AR
v wET 97 A« g, W e qE AW
iz AT w1 Y ¥ @A &

ot wyrowm g wroft  wrogw
% § fie wrar w4 & O Aw ¥ farg
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drr wow SofiPert ot wheew B @
ary wft dt o 3¢ F goa ¥ g
forer whwnforw Goftfime &are w01
v fawrfrw 3w & oy ofr, g Fruifor
safa & I Coferge w whinfirr aft
wr qrd o wa e gw fagge
w0

Wt wo Wre fem : 7 A W WA
q U RIE OSOH aATar § WX
I AT vz W et & AW A W
vt o deE (e W@
TTAT | T T IAT I AW €T S
3T o e H aEI T AE

SHRI N, K SOMANI : Is the Gov-
ernment aware of the statement made
by Dr % Bhagavantam that at the pre-
sent rate of development of the electro-
nics industry, the gap between our re-
quirements and the production facilities
would be of the tremendous order of
Rs 1,400 crores n ithé nexi ten years,
which will not only jeopardise our de-
fence needs, but would also serve very
ill the other requirements of our coun-
try ?

SHR1 I N MISRA - No, Sir, that
» not the positon. According to our
present programme. if we are able to
follow 1t up, by 1971 we will be self-
wufficient so far as defence requirements
are concerned, and so far as our other

1. we should

q nis are I
be self-sufficent by 1975

Amrsirn s To JawaNs aND OFFICERS 19
FORWARD  ARFAS

*127 SHRI RANDHIR SINGH
Will the Minister of DEFENCE be
pleased 1o state :

(a) whether Government propose to
extend certain incentives and  ameni-
ties o the Jawans and officers of the
Indian Armed Forces serv ng in the for-
ward areas on high altitudes or in hard
conditions in the matier of better food
and clothing, double leave facilities, re-
creat oo and tramsport facibbes;

(b) if s0, from what date; amd

(c) f not, the reasons therefor t
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'THE MINISTER OF DEPENCE
(SHRI SWARAN SINGH): (a)
Ordars already exist for issue of extra
rations and extra clothing for Defence
Services Personnel serving in the for-
ward arcas on high altitude or in un-
congenial conditions. As regards leave
of persons cmployed in the forward
areas, 1t commences and  teromnates
from or at the transit camp and not
from their duty stations, These camps
are normally at the rail-heads  There
mo proposal to grane any further leave
concessions. Per capita amemity grants
apd entertminment parties for the re-
creation of the troops in the forward
aseas gre already available but the ques-
‘won of increasing them is under exami-
nmation. Under the existing orders re-
garding field service conceswons, offi-
cers and jawans serving in forward areas
are entitled to free conveyance of ther
families and baggage from the previous
daty statson 10 a sclected place of resi-
dence in India, or io reiention of marn-
od accommodation by their familics ot
the previous duty siation. No further

posal mn this i under
mnidcumu

(b) Nt is not possible 1o indicate any
firm date 1n the case of the proposals
under consideration referred to abone

(e) Does not anse,

ot vefie Ty wTT W & ARy
wFAT AT TATT A AW & AvgEr O
e & an A1 2w o a1 e WY AT
farg st wrk a g fawm @ A
& @ wf-oft o 3% s G
Felt Gt ¥ 3 TV o ave s
21 arwr fafaeeT ama & & s
e 7z 78 fr 7 3 a6, I
uT Wl §, 6 & Fodrm £ asi
& ary &, O * wrew 7, b
fefedta & wrre & W @ @ AT
fafetor & «97 ® Ay A wr
u sriwe & wrft @ framey §
wrt, Gt w1 goatw §TeTT w "
27 afgkaten?

MR. SPEAKER : The main question

was that, but anyway, you might answer
it

SHR1 SWARAN SINGH :

weloome greatly the all the
facilities that the hon, lluhch---
tioned Somg of them can be under-
taken by non-official organiations
Aid w families of Soldiers who are
ving. About the educational Ilnl.hil
the State Governments have emndad
educational facilities to the children of

g

hon. Members and this House to per-
suade the State Governments to ve
maore amenities.

st ewee fay : o AT EAT TR
f& w31 waE ® e AwEAd W
At ot faeeft &, W W WAt W
AT 7 fAed §, 9 § v oA
AT A Ay el @ 39 ¥ w@Ew
Treng 3 A 1 oy § e oF
arrelt 1 I myr e el g
fawelt & ag v g fomdt 7 e
Regt g, A G gAA T A 1515
&1 20-20 gATC A AR 9T 43 @
st o o #f ST 50w AT #
A I Eee g v i
TR E TN T ATEAE, WA A
A el w1 v 7 0 A 2
Fadrr g 7

MR. SPEAKER .
posal hike that ?

SHRI SWARAN SINGH . There »
no such proposal to double their sala-
rcs and all that,

SHRI GIRRAJ SARAN SINGH :
May 1 enquire from the Minster whe-
ther he has any proposal to shorten the
length of tme that there is for various
units to spend in the forward arcas and
sce that the rotation would be a it
faster than H is mow ?

SHRI SWARAN SINGH. It s a
suggestion for action and 1 will
it on to those who are in charge of this

question
ﬂl’oi‘l’o.‘hﬂmew&qm

gy & qeT W S Amag adi}
e wrovk ofcars & age & srwac

Is there any pro-
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# fir iy WY i g 5 -5 G aw
T A oY A aft € ot § P Y
g ¥ Ir o Ag gy # Fafigdy #
o Ay feer A et dogy o€ §
e foryr Wy Fedrd artife s wfwan
Wordd ofar & asrd Ad
T T v S TRz e vfer
T ST T gy W
A Ay o) § Fw frf, s
&t s fd Far grvamy fama o
fr g w5 & ww e F T gdd Al
TF qEd XwT W H ww ?

SHRI SWARAN SINGH They
are catitled 10 annual leave for two
months in & year even wn the forward
areas 1 would like to know from the
hon Member 1if he has got any n-
formation to the contrary he mught
pass it on to me Without spocifica-
uon 1 cannot look nto thas

st o wo wt v Wiy WY
qaYE a7 AT A€y gar 1 ag o
madr e cfem Aty i 2
wrae nfmy & fafaz

MR SPFAKER You paw 1t on
He » prupared 10 accept 1

SHRI NAMBLAR May 1 know
whether the G t are 4
the queshion of granting pension to t
bereaved families of thosc other runks
working 0 forward aress who ought
have been hilled not by direct combat
duties but in the process vl performing
therr day-o-dav duhes ?

SHR1 SWARAN SINGH

Thn

not arse out of

SHRI RANGA  May 1 know whe

conwderahon  That s
nsp re or enthuse these people

SHRI SWARAN SINGH
posted to the forward areas 13 not a mat-
ter of punshment, but it 1 a
great honour for all of them who are
there to defend the country 1 would hike

all sections of the House to view 1t i
that form and not to have this sort of
ipproach to ths quest on

SHRI RANGA. It 1s for the Defence
Mimster to realise that

SHRI SWARAN SINGH I realtse

that and I will be happy f hon memben
opposite also rcalisc it in the same spanit.
I am fully m agreement with the sugges-
tion that those who are serving m for-
ward areas whether jawans or officers,
requure our special attention It = for
this reason that extra clothing, extra
ration and other facilities are extended
to them But the question that was
to me was whe her there was
posal to double thewr salanies and
ances Because there 1s none I
say that there s no such proposal
this depends on the overall resources
also which are available to the
It s a very happy thing that our
officers and men of the armed fi
ar. motivated hy a patniotic feeling
it is our duty to Jook after their req
meots  And we are doing our
within our rewources

SHRI D C SHARMA May
to

know how the minister 13 going
the wide gap that exsts

§
E§31

Eﬂ%é 25

- 1§

i

tood clothing etc given to the officcrs
and those given to the jawans ? [ have
been receving so many letters from the
jawans scrving in forward areas sayng
that some of the stems of food and cloth-
ing whch are given to the officers are
dented to them

SHRI SWARAN SINGH I wall
suggest 10 the hon member, if be has

no objection to pass on those letters
me
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SHRI D. C. SHARMA : 1 will not
pass on those letters, because you will
punlsh them and victimise them.

diers can get eduveation without
difficulty ?

SHRI SWARAN SINGH : [ do not
think it is mecessary 1o open special
schools because most of the children of
these scrving soldiers would be scatler-
od in different parts of the country.
What would be more practical would
he to give them concessions in the form
of fees or give them scholarships. 1
koow it as a maiter of fact that several
State Governments have already grant-
ed these concessions. They bave grant-
od fee concessions and also some scho-
larships. We arc all the time persuad-
mg the Stale Governmeats to extend
morc and more of these concessions.

amy
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*125. oft fanfa fast : w0 oo 5t
TE AT A T

(%) = 3 &7 § fx aww o
fararx quiventfar & wgar &, -
Hed & famiwr & fad oF wreaTar
anfi w@ ¥ ¢

(w) afz gi, 3 o fawr & wy s

t,

(w) Fotw &= & srow g

(w) wenfew sram ffm om
¢ Sy WA, &

(¥) s sy s wr 7

Written Answers NOVBMBER 20, 1967

Written Answers 1312

whrow smwe & e s (R
we e firwr) : (w) o, A

(w) & (v). sor ¥ T2

RETURN oF Nagas FROM CHINA

+128. SHRI CHENGALRAYA NAI-
DU : Will the Mipister of EXTERNAL
AFFAIRS be pleased 1o state :

(a) whether it is a fact that 150
Nagas who had gonc to China during
April, 1967 returned to Indla in Octo-
ber. 1967 after getting training alomg
with arms and ammunition;

(b) if s0. whetber they have been
captured by the Indian Security Forces;
and

tc) if not, the reasons therefor 7

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRI B, R. BHAGAT): (a)
According to information available with
the Government of Indin, three groups
of underpround Nagas ecntered China
ria Rurma during the period Novem-

ber, 1956 to April, 1967.
them bave since returned. Mo precise
information about the quantum of arms
ammunition or other assistance receiv-
ed by them is available.

() and (). Constant vigilance is

ground Nagas, who normally mowe in
small pumbers. do manage to sneak in
and out of India.

Talks WITH PAKISTAN

#130. SHRE HEM BARUA :

SHRI BIBHUT]I MISHRA :
SHRI S, C. SAMANTA

Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether ij is a fact that Govern-
men propose to bold talks with Pakis-
tan over certain mutual problems;

(b) :Iw.th::ubpﬂswwbhhulkl

(c) whetber any daie and venug have
been fined for the talks 7
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any specific topic as of to-day.

MOBILISATION OF ADDITIONAL
RESOURCES FOR ANNUAL PLAN

*131. SHRI P. GOPALAN :
SHRI NAMBAIR
SHRI SATYA NARAIN
SINGH :
SHRI K. RAMANI :
SHRI A. K. GOPALAN :
SHRI UMANATH :
SHRI M. L, SONDHI :
Will the PRIME MINISTER be
pleased to state :
(a) whether it is a fact that the
ine C ission has
tho schems of mobilisation of additional
resources for the Annual Plan for the
current year; and
(b) if s0. the reasons therefor ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-

(SHRIMATI INDIRA GANDHI) :
(a) No, Sir.
(b) Does not arise.

N.C.C. Guarn oF Honour To NETAJLS
SworD
*132. SHRI SAMAR GUHA : Wil
the Minister of DEFENCE be pleased
to state :
(a) whetber it is a fact that the Exe-
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West Bengal and Andamans, t0 arrasge
of NCC.

for presentation

Hmmmh sword oo the cere-
monial occasion ofmpu-uhn L]
Netaji Musoum by Japancse
Fuziera in March, 1967;

(b) whether the reg was scced
to; and

(c) if not, the reasons therefor?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yem,
Sir.

{b) No, Sir,

E

-

.squmely.themafln.lﬂiluyh
Band was authorised by Government for
the oceasion.

+133, SHRI K. LAKKAPPA :
the Minister of DEFENCE be plessed
1o state :

(a) whether Government have had
any test check of losses during air drop-
ping operations of supplies since 1965;

(b) if so, the percentage of loases

ined; and

(<) meumpmmmamn—
ment propose to make to lesson  the
losses during air dropping operations 7

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (x)
ﬂmel.%&'nrdmp.hwhuﬂnm
ed w0 mmucchchnddnh—

i by bocal fi i
mmnndduhﬁ:huhumh
VAOuS

(b)mmmw
rmwumumdutnh.
| situation

cutive D of Netaji Research Bu-
roay requested N.C.C, Directorate,

wﬂhculbadmdmd



*134 ot wiwry wiw i
oft ol feng ool -
ot ®e Reo T -
Wt drtwe tw:
=t e e ]"!lt it
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AIR. STAFF ARTISTES

*137 SHRI 5. M. BANERIEE
Will the Mimister of INFORMATION
AND BROADCASTING be pleased 10
state ©

(a) how many staff aruistes of All
ladia Radio are working against the
posts of regular Government
v.g., staff artsies, translators/news
readers m place of sub-editors;

(b) whether it i a fact that all these
staff arustes are to be removed from
sarvico and nolices have been msued o
some of thom; and

(c) if s0. the steps taken by Govern
ment 10 protect their wrests ?

THE MINISTER OF INFORMA-
I'"ON AND BROADCASTING (SHRI
K K SHAH) (a) 23.

(b) and (c) Appointments to all
crel] posts are required to be made m
accordance with the recruiiment rules
tor each category and accordingly staff
artistes, whose deployment 15 1n the
rature of ad hoc arrangement have to
be eventually replaced The position of
cortan categories of civil posts and staft
artistes appointments n ALR. is,
cver, being reviewed and care will
taken to ensure that the interests of

afz xf, @ TEE @ wTN

b
staff
posts.

198

Inpians LEAVING Kunva & oTumm Bast
AFRICAN COUNTRINS

+138. SHRI N. K. P, SALVE :
SHRI RAGHUVIR SINGH
SHASTRI :

Will the Mimster of EXTERNAL

AFFAIRS be pleased to state :

(2) whether 1t is a fact that a large

number of Indians are Keaya

and other East African Countriss ©

-uhinuharrmdth.wrld n

view of the Africanisati

of those countries; and

(b) if 0, the reaction of Govern-

ment m the matter 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI SURENDRA PAL
SINGH) : (a) There has recently been
some migfatron (Out of Keaya) of per-
wns of Indian orign but our infor-
mation 15 that the numbers involved are
not as large as some reports in the press
have tended to suggest. Recent enact-
ment of the Immigration Law in Keaya
which places certain restnctions on the
employment of pon-citizen = the princ-
pal cause for thus em granon out of
Kenya There are no reports about ab-
normal exodus of persons of Indian or.-
gn from any o'her East Afncan temn-
lories,

(b) The new Kenya Immigration Act
seeks to legisiate agamst aliens i
employed 1 jobs which are capable of
beng performed by Kenya citizens.
The new Act 15 not prejudicial to the
position of such persons of Indian
ongin 4 have acqured the local cih-
renshup of Kenya.

ANnL AL Pravs oF STaTEs

*139 SHRI CHINTAMANI PANI-
GRAHI. Will the PRIME MINISTER
bo pleased to state:

(a) whether the outlay o fthe States’
Annual Plans for 1967-68, after appro-

Commission,
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) No, Su.

{b) The question does mot arise,

awher g aew @t W el md
gt e anferem o
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STATE PLANS

*142 SHRI YAINA DATT
SHARMA - Will the PRIME MINIS-
TER be pleased 0 state

(a) whether some State Governments
have indicated that planning should be
the praxogative of the States and it
should be left to the States concerned to
dmw up the priorities accord.ng to ther
needs;

(b) whother in view of the non-
Governments in most of the
States, Goverament propose to decen-
tralise the planning: and
(¢) if 50, the details thereof?

THE PRIME

(a) and (b). No, Sir.
{c) Does not arise.

CHIEF oF ARMY STAFF's VimIT TO
PAXISTAN

*143. SHR1 BAL RA) MADHOK :
Will the Maister of DEFENCB be
pleased to state :

(a) whether it is a fact that Chief of
the Indian Army Staff visited Pakistau
in the fourth week of October, 1967 and
beid talks with hs Pakistani counter-

(b) if so, the outcome thereof ?

THE MINISTER OF DEFENCF
gnm SWARAN SINGH) (a) Yos.
(b) The talks were held i pursuance
of earher discuasions betwoen the two
Army Chiefs. As a result of the du-
Cussions 1t was agreed—

(i) w0 lay down a limst of 1
metres on either side of the

of pickets should be
:‘Mwm&;
(v) certain levels of imison were
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IRANIAN PLANES IN PAXasTAN

*144. SHRI N, K SOMANI :

SHRI NARENDRA SINGH
MAHIDA :

Wil the Minister of EXTERNAI
AFFAIRS be pleased o statc .

(a) whether Government’s attention
has been drawn to the 1ssue of “Avia-
tion Week and Spacc Technology™ of
the 7th August, 1967 contanwng the re-
port that 90 F-86 Sabrc Jets sent by
Iran arc «till in Pakistan and are therc
10 sy,

(b) whether any report has been re-
cuvad from our High Commssion
Karachi in this regard. and

(c) if so, the icton tuken hy Gon-
crmmeat thereon *

THE MINISTER OF SIATE IN
THE MINISTRY OFF EXTERNAL
AFFAIRS (SHRI B R BHAGAT)
(a) Yeu Sir

(b) and (¢) Wo have kept a carctul
watch on this matter and have taken
suitable action wherever necessary. The
Goverament of Iran had assured us
vaunous levels that the arcraft <ent o
Pakntan were there only for repan
sarvicing and modifications and  would
roturn o Iran ult.mately. The Govern-
ment of Iran had also told us that most
of the wrecraft had gone back to Iran
The Government of Indw,  however
continue to receive reports that these
planes are stll in Pakistan
Bruriine 103 NFwsMPN On NatHt [

C1 ASHFS

SHRI SHARDA NAND
SHRI ATAL BIHARJ VAJ-

*145

PAYEF

SHRI JAGANNATH RAO
JOSHI :

SHRI BENI SHANKER
SHARMA :

SHRI SHRI CHAND GOEI! .

Will the Mumnister of DEFENCE be
pleased (o state :

(a) whether it iv a fact that dunng
the Nathu La Sighting in the 2nd week
of Seplember, 1967 oaly one bricfiing
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to tho Press was done on the 12th Sep-
unbu,ll%'lhymndenuoﬂhh
I!I.M-l;

(b) whether the journalists posted at
Gangtok and television
who had reached Gangtok were allowed
to proceed on the 28th . 1967
nearly a fort-night after the firing bad

(c) whether the Official Photogra-
pher armived at Nathu La ooly after the
fighting was over; and

(d) the steps which Government
have taken to improve the efficiency of
our Defence publicity ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH): (a)
Apart from one orgamscd gencral press
briefing, non-wheduled briefings werc
trequently given to the press by officul
spokesmen throughout  the period of
finng at Nathu La

(b) It » customary to arrange con-
ducted tours of press parties, giving a
chance to the press from all regions as
also accredited foreign correspondents.
The tours of press correspondents had
also to be linked to the developments
connected with the wtuation Four
press parties were given facilities ex-
Ba a commencing from 25th Sep-
tember, 1967, for visting Nathbu La
The Press partics which visited Nathu
La included Gangtok-based press corres-
pondents.

(¢) The official photographer and
cmme cameraman detailed to cover the
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“SPOTLIGHT—REORCANISATION OF
Assam” BroapcasT

*146. SHRI J, N, HAZARIKA :
Will the Minster f INFORMATION
AND BROADCASTING be pleased to
state :

(a) whether the attention of Gov-
crament bas been drawn to the contents
of the AIR “Spotlight™ headlined “Re-
organisation of Assam” broadcast on the
11st August, 1967 agunst which the
Government of Assam had lodged an
objectron;

(b) if s0, the steps taken 1o the mat-
ter to avoud such cmbarrassments n
foture; and

(¢) whether such “Spothight’ ncws
are scrutinized by responsible quarters
before they arc broadcast ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) (a) Yes, Sir.

(b) The forum of ‘Spothghtv n
avalable 1o a vanety of pomnts of view
vo that the Lstener 1s given the oppo:-
tuni'y to form his own opmion and
yjodgement It 1 not limted to the ex-
positon of what muay bhe cailed "Offi-
cial’ po'nt of view alone The 2nd Scp-
tamber, 1967 broadcast gave another
point of view

(c) The scnpts urc scrutimzed but
the cnterion 1= to present ‘a poimy of
view', If any particular point of view
s oversiated a1 any hme 1 s sought to
be pul into balance by « different or
oppositc point of view, which helps re-
store the halance tor the bstener The
methodology adopted s one of pont
and counterpornt  In the very nature of
things, while the seres a« a whole gives

jon, any particular broadcast
may, taken solelv hy amself cause dis
satisfaction

TALks WITH Souin Asian CouUnTRIEs
RLGARDING CHINEST THRIAI

*147. SHRI D C, SHARMA Wil
the Mmister of EXTERNAL AFFAIRS
he pleased to statc .

(a) whether any talks have been held
with the South-Asian coun'ries regarding
the steps to meet the threat from Chins;
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(b) if 30, the details thereof; and
(c) the results achieved ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AF-
FAIRS (SHRI SURENDRA PAL
SINGH) : (a) No, Sr. Government
have not held talks with any country
regarding the «eps to meet the threat
from China.

(b) and (c). Do not arise

NAGAS CROSSNG OVER TD CHINA

*148. SHRI VALMIKI CHOU-
DHARY : Wil the Minister of EX-
TERNAL AFFAIRS b pleased to
siate

(a) whether 1t s a fact that sosv
underground Nagas have crossod over
to China recently. and

(b) if vo, the action tahen by Gov-
emment .n the malter ?

THE MINISTER OF STATE 1IN
THE MINISITRY OF EXTERNAI
AFFAIRS (SHRI B R BHAGAT)
(a) According to information aval-
able with the Government of India threc
groups of underground Nagas, entered
China wia Burmn  Some of them have
since returned  This information alonp
with the known vrength of the proups
was conveyed to the House while ane-
wering supplementaries to Starred Ques-
uon Nos, 1321 and 1330 on the 24th
July. 1967

(b} All poswbic measures have been
taken  However, due to difficult terrun
and vas'nes~ of the arca somy under-
sround Napas dov manage to soeak w
and out of India

Inaw STANSTIAL  INSTITUTF
Carcuria, Review CovMyvutne
REPORT

149 SHRI § KUNDU Wil i
PRIMI  MINISTER  be pleased 10
stale

(4) whether Government arc awart
of the views of the Committes appoint-
ed by the Indian  Staustical Institute
Council under the of Dr
C. D. Deshmukh, 1o consider the recom-



means
Computer Division in the light of its
pionecning work in India: and

(¢) how long Government will take
to implement ¢ decisions ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI): (a)
and (b) Yes, Sir.

{c) It 1s hoped to take the decrsions
within wix months and impiement them
as carlv as practicable.

DBELEGATIONS TO AND 1ROM PARISTAN

*150 SHRI GEORGF FERNAN-
NDES Will the Minister of EXTER-
NAI. AFFAIRS be pleased to state .

(a) how many delegations, official
and non-official, visited Pakistan Irom
India dunng the penod from August to
October 1967,

(b} the names of the memben ot
these delegatiors and the purpose ot
thowr viwit,

fc) how many delegations, official
ond nonofficial from Pakistan came to
India during the above period and the

purpise of ther vl and
(d) whether  all  delegations  that
went (v Pakistan from India have sub

mstted wny reports to the Government
aod if wo what e their contents

THI DEPUTY MINISTER IN 1HI
MINISTIRY OFF EXTERNAlI AF-
FAIRS (SHRI SURENDRA PAl

SINGH) (@ o (d). A Statemen:
iv placed on the Table of the Houw
|Placed 11 Libra®y See No LT-1631
67)

o Nacas Fiamrs 1n
Forgian Cou NrRits

997. SHRI M L. SONDHI will
the Mmsicr of ENTERNAI AFFAIRS
be plcased to state

(a) whether Ciovernment have
through us diplomatic mission in USA

MEE "IN
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ndmupnmtmvelnhUN Gene-

eddmnglmmtonYuk.

{b) whether Governmeont are aware
of the hkely meeting between the two
underground Nagn leaders, Mr. Thinu
seillic and Mr. Buiva, who fled to China
in February and Mr Phizo in Europe
sometime dunng the later part of the
current year; and

(c) whether the two Naga leaders
will be discouraged from transiting
India en route to Europe?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) *
(a) As Nagaland State s an  integral
part of the Indian Union, aflairs con-
cerning that Statc and it mhabitants
arc domestic 1ssues of concern only to
India. Mr Phizo who is not a British
citizen, was formerly an Indian citizen
and as explained in the Mimnister of
External Affairs sta'cment in  response
to a calling Attent on Notice in the Lok
Sabha on 10th July, 1967, 15 a fugitive
from Justuce. During his visit to New
York some months ago (April/Msy)
1967 he is not known to have received
any asustance or encouragement froem
any official agency of the Government of
Umted States of America and the
Hon'ble Member may kindly refer to
the reply given n this House on 22nd
May, 1967, by the Mmister of External
Aflain to Starred Question No, 23. As
the U N. General Assembly cannot oon-
cern uselt with maticrs  withun  the
Jomesuc jursdiction of member States.
there 18 no need for our Reptuemnm
w the Umted Nations mowving in the
matter  Unsuccessful at'empts made by
persons such s the Rev. Michael Scout
w rape in an allegal manner jssues con-
cerning Nagaland affairs in two UN.
Committees have been  switably  dealt
wth by our representatives sitting on
the Commuttees

(b) and (c) Although no authentic
intormation 1s avalable, it 13 possible
that the persons mentioned may have
made ther way under assumed pames
and borrowed nationality through the



ARMY STRENGTH OF PAKISTAN

998 SHRI KANWAR LAL
GUPTA -
SHRI CHARANJIT RAI .
SHRI Y. § KUSHWAH
WUl the Minsler of DEFENCE
pleased to state .
(a) whether it 1 4 fact that Pakistan
has mcreaved her Army Strength:
(b) of 30, t0 what cxtent; and
(c) the counter-moasures taken by
Government in this regard *

THE MINISTLR OF
(SHRI SWARAN SINGH) (a) to
{c}). Ay already staled oo 22-5-1967
o aoswer to Unstarned Question No
T7, since 1965 Pakistan has  wartually
doubled the strength of its infantry inc-
luding the wo-called Azad Kashmur
Battalions. There have also been consi-
derable 1ncrcase in supporung arms and
armour.  All these developments have
boen duly taken note of n our Defence
Plans. It would not be in the public
interes! to give detah of these plans.

DEFENCE

PARTy 1OR PakisTan

999. SHRI KANWAR LAL
GUPTA . Will the Mmster of EX-
TERNAL AFFAIRS he pleased 1o
siate :

ARMs AND Seani

(a) whether Government are  aware
thal Pakstan is getting arms and spare
parts from different Countnes,

information, no
military aid has been given hy the
United States to Pakistan since the con-
flict. In Apnl, 1967, the Governmen
of the United States lifted the embargo
on sale of spares for lethal weapons to
both Pakis'an and India. Thi moatter
was tuken up wth the US. Govemn-
ment both through our Embassy n
Washington and with the U'S Embassy
in New Delh,
this policy would lead 1o the building
up of Pakistan’s mulitary potential apd
thus increase temsion in the suh-conti-
nent.

The US. Governmem hav.  rephed
that such a sale of spares for previous-
Iy suppled equipment would not lead
to an arms race. The US. Governmen!
bave also assured us thay such supplis
will be madc after strict scruting and
on a case by case basis,

-

JAWANS KILIFD anD WOUADID DURING
INDO-Pan CoNpLILT

1000. SHRI BABURAO PATEL .
Wil the Mmster of DEFENCE  be
pleased 1o state .

(a) the number of Jawans 1n  the
Army, Aur Force and Navy killed, found
missing and injured dunng the Indo-
Pak conflict:

{b) the names of the 12 wp officers
killed, imjured or found missing 1n the
Indo-Pak conflict; and

(c) the compensation and pension
pven 10 the hewrs of the pfficers killed
In 4action in 1965 with their names ?

THE MINISTER OF DLFENCE
(SHRI SWARAN SINGH) : (a) to
{€). A statement is laid on the Table.
!‘:ﬁ_’:]md in Library. See No. LT-162%
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TRMPLES AND CHURCNES DESTROYED IN
PARISTAN

1001. SHRI BABURAO PATEL:
Will the Minister of EXTERNAL AF-
FAIRS be plonsed to state :

(a) the number of Hindu, Sikh and
Buddhist temples and Christian chur-
ches and missions destroyed in  East
Pakistan and West Pakistan since
August, 1947,

(b) the pumber of Hindus, Buddhists
and Christians compelled to leave East
Pakistan and come lo0 India since
August, 1947;

{¢) the number of Hindus, Bhuddh-
ists and Chrutians still living in East
and West Pakistan, their communities
and the names of places where they are
living;

(d) the steps which Government
have taken to protect the lives and
interests of non-Muslm minonties ol
Pakistan and with what results; and
{¢) if pot, the reasons therefor?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
INDIRA GANDHI)

number of relig ous
shrincs destroyed in Pakistan since
August, 1947, v not known, Accord-
g to available information, nearly all
Hindu temples 1n West Pakistan except
a few large ones, are either lying dr-
carded or are being used by unauthoris-
ed occupants. Dunng the Indo-Pal
conflict of September 1965 certan
Hindu temples such as the Sadhbela
Shnns 1 Sukkur were sesled. In reply
to our the authorities mn Pakis-
tan have since nformed the Gowt. of
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aine; August, 1947 and up to Avguet,
1967.

(c) A Statement is laid oo the Table
of the House. [Placed in Library. See
No. LT-1626/67).

(d) and (e). The chmg
India have repeatedly represented to
Government of Pakistan reganding the
plight of the minorities there, and bave
reminded them of their obligations,
under the Nehru-L'aquat Pact of 1950
which requires them to guarantee 10
their munorities, securnty, full freedom
and equality of mghts. Unfortunately,
the conditon of the minorties there,
continues to be bad. Assurmg protec-
tion and equality of opportumity to
munornties s a solemn duty whch the
Government of Pakistan owes to s
own nahonals

STair IN ALR

1002 SHRI BABURAO PATEL
Will the Mmster of INFORMATION
AND BROADCASTING be pleased iv
state

(a) the number of stafl of various
categones and the annual wage anc
admn strative expenses bl of the All

India Radio,

(b) the number of Radio Statons )
the country and the places where they
are sitvated,

(c) the names of 20 wp officers at
the AILR w1t New Delli and their
monthly salaries and emoluments:

cmployed by the A.l R. and the amount
of remuneration paid to them mn a year;
and

(e) the scale at which vocal swgers
are paid and the manner in which they
are selected ?

THE MINISTER OF INFORM-
ATION AND BROADCASTING
(SHRI K. K. SHAH) : (a). (d) and
(e). The information is being collected
and wil be laid on the Table of the
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AIRMELD RUILT WITH INDIAN  Assts-
TANCE IN KATHMANDL

1004. SHRI S. R. DAMANI. Wil
the Muuster of EXTERNAL AFFAIRS

be pleased to statc

{a) whether a new ar-field has heen
buth with Indian asustance mn south of
Kathmandu i Nepal

(b) 1 30, the total amount of asus-
tadnoe provded and the details therouf
and

{c) whether Governmen: have com-
outted themselves for fur'her assistance
in this duection and if w0, the nature
thereof

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
‘ER OF EXTERNAIL. AFFAIRS
(SHRIMATI INDIRA GANDHI)
(u) Yes, S, The airfield ai Janak-
pur 1n Nepal was wnaugurated on 24th
September, 1967 by Hin Majesty the
King of Nepal.

(b) and (c). Detailed mformation on
the airports built in Nepal with Indian

SAINK. SCHOOLS IN QUIARAT

1005. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of DE-
FENCE be pleased to state:

(a) the number of Sainik Schools in
with locations thereof;

(b) the number of students receiv-
ing education therein; and

(c) the annual expenditure incurred
thereon 7

]

THE MINISTER OF DEFENCE
(SHRI SWARAN SINOH) : (a) Omnec
Sainik Schoo! located at Balachadi.

(b) 337 (as on 30-9-1967)

() In 1966, (when the number of
boys was 270) the expenditure was
Rs, 521 lakhs The estimate of ox-
peaditure for 1967 is Rs. 6.4 Jakhs,

Issu¥ oF Vimas To Toumsrs

1006. SHRI NARENDRA SINGH
MAHIDA . Will the Mmster of EX-
TERNAL AFFAIRS be pieased to
state -

(1) whether i 15 a fact that the Lt
Governor, Delh ha.  written to bw
Munistry reguesting 1l to issve instruc-
tions to overseas missions to exercisc
care before 1ssuing visas 10 oumits like
hipmes;

(b) whether 1t s also & fact that
more than 10 hipptes arrive in  Dedh
from France, West Garmany, Bntan
and Denmark every day; and

(c) the steps wken by Government
‘o prevent hippies taking advantage ef
the hberalised customs and entry rem-
nctons in  view of the International
Tounst Year?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
FTER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI):
(a) No, Sir. No suchk communicstion
has been received.
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(b) Statistics maintained in the office
of the Forcigners Regional Registration
Officer, Delhi, reveal that 4 10 5 hippies
have been arriving in Delhi per day
since the last week of September, 1967.
‘They are mostly from Western Euro-
pean countries.

(¢) The Hippies have not been pos-
ing such a serious problem as to requirc
special restrictions on  their entry into
India. A few who have come 1o noticc
for violating our laws in traffic in drugs
have been dealt with under appropriate
laws. Vigilance against their undesir-
able activities has also been inteosified.

ADVERTISEMENT 1or GUJIARAT DATLLIES

1007. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of IN-
FORMATION AND BROADCASTING
be pleased to state the amount paid to
Gujaray State dallies for the Central
Government advertisements  during  the

years 1965-66 and 1966-67, respecti-
vely ?
THE MINISTER OF INFORMA-

TION AND BROADCASTING (SHRI
K. K. SHAH) : The amounts payable
to daily pewspapers published in Guja-
rat State on account of Central Govemn-
ment advsertisements were as follows :
1965-66 -— Rs. 1.79.398
1966-67 -— R~ 1.76.025

INDIAN JAWANS N UN. CONTINGLN]
KILLED AT Gaza

1008. SHRI YASHPAL SINGH :
SHRI HUKAM  CHAND
KACHWAL :

Wwill the Minister of  EXTERNAL
AFFAIRS be pleased to slate :

(a) whether Government  have di-
manded any compeasation from U.N.O.
or the Israeli Government for the Israck
killings of Indian Jawans in U.N, Con-
tingent at Gaza during  the  recent
U.A.R.—Israel coonflict and if so, the
results thereof;

(b) whether it is a fact that Gov-
croment Jelivered a protest note to  the
Isracli Government in this conncction
through its Embassy at Moscow who
refused 10 accept it;
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Government's
Consul

(c) the reasons for
above action when the Israchi
was there at Bombay;

(d) whether t is also a fact that the
<aid note was later delivered to  the
Isracli Consul at Bombay who accepted
it; and

(¢) whether he Government of
Israel has offered their regret for kill-
ings of Indian Jawans?

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
ta) The United Nations pay compen-
sation to personnel who arc killed or
wounded in U.N. operations in accor-
dance with nationzal rulcs de. on the
same terms as are applicable in India
to Indian Military personne]l killed or
wounded during operational  dutics.
Accordingly, it is proposed to recover
from the UN an zmount cqual to the
pensionary benefits given by the Gov-
ernment of India to  personnel  who
were killed or wounded in Gaza, ‘The
claims in  this regard we being pre-
parcd. [In view of this, the question of
recover:ng such compensation from the
Israclt Government did not arise,

(b) It is true that the Government
delivered a protest note in this connec-
tion to the Government of lsrael on
Sth June through the Indian Embassy
m Moscow, but lar trom refusing to
ascept the Isracli Embassy wok imroe-
diate action 1o transmit the note to Tel
Aviv,

(¢) The reason for thiy protest note
being delivered through our FEmbassy in
Moscow was thar the Israclt Consul in
Bombay, who is coocerna! with conso-
lur matters, is not normally eapected to
deal with diplomatic matters,

(d) As stated above, the note having
been transmitted o Israel, o copy was
sent to the Israeli Consul for his infor-
mation,

(¢) The Government of Israel ex-
pressed their regrets for the casualties
suflered by the Indian personnel, but
declined to own responsibility for  the
deliberate attacks made on personpet of
the Indian Contingent.
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(b) whether the inquiry rofated

Agency, when he was Direclor in the
Directorate of Advertsing and Visual
Publicily; and

(d) if <o, whether Government pro-
posc to lay a copy of the Central Bu-
reau of Investigation findings in this re-
gard on the Table ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) 1o (c) No. Sr

(d) Docs pot arise

HiGHway BETWEEN JAMMU AND
SRINAGAR

1012 YHRI GULAM MOHAM-
MAD BAKSHI. Will the Minister of
DEFENCE be pleased to state

(a) whether the Highway between
Jammu and Srinagar 15 bewng widened
and mproved upon in order to prevent
perustent breakdowns and also to make
it immune from beavy erosion; and

(b) if so, the nature of the improve-
ments pven effect to s0 far and the ex-
tent to which it bas been stabilised so
as to withstand incregse in traffic and
erosion ?

THE MINISTER OF DEFENCE
(SHR1I SWARAN SINGH) : (a) and
(b). The Highway between Jammu and

of retaining and breast walls and cul-
verts in order to minimise erosion and
stabilise the road surface have been and
are being undertaken at a number of
places,

REFATRIATION o PROPERTIES oOF
INDIAN REPATRIATES FROM BURMA

1013. SHRI = SHASHIBHUSHAN
BAJPAL: Wil the Minister of EX-
TERNAL AFFAIRS be to refer
to the reply given to Unstarred Ques-
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tion No, 5085 on the 10th July, 1967
and state :

(a) whether Governmeot have dis-
cussed with the Government of Burma
ammwmdhm
left by the Indians in Burma; and

(b) f so, the detals thereof and the
decisions arrved at ?

THE PRIME MINISTER., MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) and (b) The matter is being pur-

sued
Huvou NaGa Peacy Mission

SHRI P P ESTHOSE

SHRI UMANATH .

SHRI VISWANATHA
MENON :

SHRI C K, CHAKRAPANI-

SHRI SATYA  NARAIN
SINGH -

SHRI Y. S KUSHWAH .

Will the Mimster of EXTERNAL
AFFAIRS be pleased to state :

(a) whether the atrention of Govern-
ment has bheen drawn to the statements
wssued by Shri S P. Shastn as deputy
leader of Hindu Naga Peace Mission;

(b) of so, the nature of the state-
ments ssued by him and the character
of his orgamsation;

(c) whether the statements issped by
hum were found 1o be totally fabricated;
and

(d) the acvon taken agamnst um for
ussuing such statements ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) .
(2) to (c). The attennon of the Gov-
crnment has been drawn t0  certain
statements, relating to Nagaland, made
by one Shn S P, Shastri, The issues
rased by him have been investigated
and his statements have been found o
be bascless

(d) As be appears to bave done no
more than to bave excrcised his right

1014
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any action in this malter does not arhe,

DusmasuTion oF FiLms

1015 SHRI YAINA DAT1
SHARMA .
DR. RANEN SEN -

Will the Minister of INFORMATION

uate :
(a) whether any propusal has been
rﬂvdbyﬂ?nmthal!hedwﬁ-

made that the censorship of films should
over by the Muustry of Edu-
cation; and

(c) if so, the reacion of Govern-
ment thereto 7

THE MINISTER OP INFORM-
ATION AND  BROADCASTING

a recent session of the Ceotral Advisory
Board of Education that the distribution
and exfubiton of films should he 1o
the public sector

(b) No, Sir.

(c) It 15 the comudered view of the
Government that as o the case wath
other public media, n 4 free society, it
would not be m the public mteres; to di
»0.
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Foriro PassPORT Casts Dr1rcTLD
N JULLUNDUR (PUNJABI

1017. SHR1 K. N PANDEY Wil
the Minister of EXTERNAL AFFAIRS
be pleased to stale :

(a) whether the Punjsb Policc have
arrested many persons in
with the various forged passport wcandal
cases in Jullundur; and

(b) if so, the detailx therenf ’

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(4) and (b). The Punjab Pohce have
registered 16 passport cases and up to
now 33 persons have been amrested Of
these 25 arc alleged to have forged veri-
ficauon certificates, 7 to have made
false declarations and affidavits 1n their
passport applications and 1 is alleged to
have cheated some persons intendmg to
go to UK
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ProJect oN River
BORDER

Hyvoeo-El coTric
Kaavalt oN INDO-NEGPrarL

1%, SHRI BAL RAJ MADHOK :
Wilt the Minister of EXTERNAL
AFFAIRS he pleased to state :

(z) whether Government have com-
pleted the study of the repory to build
a hydro-electric  project on the river
Karpali op the Indo-Nepal border: and

{(h) if so. the details thereof and the
action taken thereon ?

THE PRIME MINISTER, MINIS-
THR OF ATOMIC ENERGY. MINIS-
TR OF PLANNING AND  MINIS-

TER  OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI)

(a) and (b). Unstarred Question  No.

L/MB:LES/67- -2 A
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1967 answered on 21st November,
1966, Unstarred Question No. 367
answered on 3rd April. 1967, and Un-
starred Question No. 3586 answered on
26th June, 1967 dcalt with this very
subject. Nepal's interest is quite under-
standable as India is the natural custo-
mer for the power that is likely to be
produced in the Karnali basin.

A preliminary technical study of the
project has been completed and further
techno-cconomic studies are being made,
taking into account the projection of
our requirements of power in the re-

gion. His Majesty’s Government  of
Nepal were assured by the Deputy
Prim¢  Minister during his wvisit to

Nepal last month that technical ap-
praisal of the project from the point of
view of India’s interest in it would be
completed at an carly date. Comple-
tion of these studies is being expedited.

MINISTER  WITHOUT PORTFOLIO

1020, SHRI A, SREEDHARAN :
Will the PRIME MINISTER be pleased
to state :

(1) whether Government have allot-
ted any portfolio to the Minister without
Portfolio;

(b) if so, what arc the
allotted to him; and

(c) il not, the reasons thercfor ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL  AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) and (b) Yes Sir. Shri Satya Nara-
yan Sinha is now Minister of Health,
Family Plannmg and Urban Develop-
ment,

(¢c) Does not arise.

portfolios

PAK. PROTEST ABOUT [NTRODUCTION OF

A BILL. IN LOoK SARHA REGARDING Ex-

TENSION OF CENTRAL LAwSs To JAMMU
AND KASHMIR

1021. SHRI MARANDI
Minister of EXTERNAL
be pleased to state :

(a) whether it is a fact that Pakistan
has protested to India against the intro-
ductton in the Lok Sabha of a Bill to

: Will the
ALUTFAIRS
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extend a pumber of Central laws to
Jammrs and Kashmir State;

(b) whether it is also a fact that
Pakistan has also intimated U.N, in this
regard; and

(e) if so, the reaction of Govemn-
ment thereto ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-

TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI):
(a) Yes, Sir.

{(b) No, Sir.

{c) The protest Note from Pakistan
is an unwarranted ;nterference in the
internal affairs of India, since changes in
the relstions between the Umion Gov-
ernment and the constituent State of
Jamamu and Kashmir is a matter for
Iodia alope to decide These views
have been communicaled to the Pakis-
tan Fore:gn Office,
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COMPLAINT Re. THEFT OF A BOX
Lopgen wird MissioN IN Bemut

1024. SHRI C. JANARDHANAN :
Wil the M.nster of EXTERNAL
AFFAIRS be pleased to state :

(2) whether our Diplomatic Mission
or any concerncd authorty w  Bewut
has received any report or complamnt of
the alleged theft of a box contamming
money belonging to the Manager of the
Korala Kala Mandalam Kathakali
Troupe which was touring abroad
August and September, 1967; and

(b) If so, whether any steps  have
been taken to recover the box and the
valuables ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI)
(a) and (b). The Muanager of the
Kerala Kala Mandslam  Kathakal:
Troupe informed our Embassy at Bewrut
oo Sth September, 1967 that he had
los' a suil case contaimng valuables.
He did not specify whether the swit
case also contained money. Our Em-
bassy immediatcly took up this matter
with the Baal Beck Festival authorities
and the Miuddie East Awrhines The
Middle East Airlines have since inform-
cd the Fmbassy that the suit case was
traced 4t Frankfurt on 9th Scptember
from where it was scnt to Athens on
11th Scptember and on to Paris on
14th September. It 1s presumed tha'
the suit case has been delivered to the
owoer at Pariv

EXPENDITUAL O~ ADVLRTISEMLNT

102§ SHRI PREM CHAND
VERMA : Wil the Mimister of INFOR-
MATION AND BROADCASTING be
pleased to state :

(a) the amount spent by the Drector
of Advertissng and Visual Publicity on
advertisemenis released to the Press
during the years 1965-66 and 1966-67;

1346

(c) the expenditure ncurred om ad-
verlisements relessed to Eoglish and
Hindi newspapers separately ?

THE MINISTER OF INFORMA.-
TION AND BROADCASTING (SHRI

K. K. SHAH) (a) The requisite in-
formauon s g ven below :—
1965-60 Rs. 82,43,560
1)66-67 Rs. 77,78,409

(h) Informa ion regarding the details
of advertusements released to individual
newspapers and the amounts paid to
them 15 treated confidential between the
Dhrectorate of Advertning and Visual
Publicity and the individual papers. R
would not be good business ethics to
dwvulge this informaton umiaterally
without the pror consent of the papers
concerned

(c) 1965-66 1966/67
Enghsh  Rs. 44.33,681 4532,188
Hindi Rs, 11,03,242 9,38914

ADVERTISEMEN1S Tu NI WSPAPERS

1026. SHRI PREM CHAND
VERMA : Will the Mimister of INFOR-
MATION AND BROADCASTING be
pleaved to state :

(4) the factors which are kept in
view for release of advertisements to
newspapers,

(h) whether a policy has been laid
down for the release of advertisements
or whether it 15 left to the discretion of
the officials concerned;

(¢) the busis of fixalion of rates of
advertisement allowed to the various
newspapers and whether the rates of ad-
vertisement of newspapers are accepted
or whether theve rates are  fixed by
Government,

(d) the comsiderauons on which rates
are fixed by Government; and

(e) the number of newspapers for
which the rates of adveriisement were
enhanced more than 25 per cent during
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1965-66 as compared to the rates for
1961-62 and percentage thews news-

papers form of the tolal nomber of
newspapen 7
THE MINISTER OF INFORMA-

TION AND BROADCASTING (SHRI
K. K SHAH) : (4) The foremost con-
suderationn are to wecure widest possible
coverage within the hmited fund, avail-
able by a judicious process of sclection
of pewspapers and peniochedls so as 1o
reach the claw of readesship required
fo he catered for and the muases n alt
walks of Ufe especidh, wih regard
to dwplay advertwements whch carrs o
message to the people

(b) Advertisements are sued on the
basis of cwiablshed prnnophs  having
regard to their (4} effectne cuculation
th) regulardy of publication () cluw
of readerhip and the language and the
areas intended to be covered, (d) ad-
herence to accepled standards ol jour-
ndlistic ethaes, (¢} other luctors such
as produciion standards cio

A o matter of policy  advertiwements
are withheld from newspapers which
mdulge mn wvirulent of  perustent
propaganda mcting communal  hatred,
passion or violence and those  which
offend the social aceepled  conventions

of public decency and moraly or en-
courage anti-national activaties,
The Darector of Advermng  and

Visual Publicity » required 1o exercise
hi judgment und discretion within the
frameworh of the above policy

{c) and (d) Newspaper and peno-
dicals are free to fix their own adver-
usement rates  The Directorate of Ad-
wvertising and Visual Publicity will make
use of such papens rates are ac-
ceptable to them from the point of view
of publicity requirements

(¢) Since the rate revision had bhecn
taking place annually in respect of a
very large number of newspapers, the
time and lubour involved in the collec-
tion and compiling of the nformation
will be very cosiderable and at any point
of time the information will be mcom-
plete and rather oup of date.

NOVEMBER 20, 1967
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Srecial CeLr ror HiLl Boapem Anzas

1027. SHRI PREM CHAND
VERMA : Will the PRIME MINISTER
be pleased to state :

(a) whether the Planning Commis-
sion has a special cell which deals with
Planning \chemes in hill and  border
arcas keeping 1in view the climatic con-
ditions and other circumstances special-
Iv obtuming 1n these areas:

(b) if so the detads of the cell and
the work asagned to u. and

t¢) 1if not, the icasons therefor ?

THL PRIME MINISTER, MINIS-
TER OF ATOMIC LNFRGY, MINIS-
TER OF PLANNING AND MINIS-
TFR OF EXIFRNAL  AFFAIRS
tSHRIMAT) INDIRA GANDHI) :
1a) o (c). The States concerned have
bren adined to prepare  dstrictplans
jor 1he sccelerated development of Hill
and Border arcas. as part of thewr State
Plan proposals  They have also been
advised 0 create a suitable organiza-
uon for looking after ther implementa-
tion  Minmsiries concerned n the Cen-
tral Government have also been request-
ed 1o waich the progress of the Plan
schemes 1n such arcas. by making lpe-
cial arrangements. 1 has not
considercd neccssary, 1o have a upa
rale ccll, in this connection, in  the
Planning Commssion, where the work
i adequately attended to n the divamon
deahing with State Plans

AMLNITIES TO FAMILITS oF JAWANS
anp  Orricies SIRVING IN  Forwarp
ART AS

1028. SHRI RANDHIR SINGH :
Will the MINISTER OF DEFENCE be
pleased to state:

(a) whether Government propose to
providc further amemities, incentives and
concessions 1o the families of jawans
and officers of Indian Armed Forces
who are serving the country at high al-
titude~ and in forward areas in great
sirenuous conditions;

(b) if so. the details thercof; and

{c) if not, the reasons therefor?

THE MINISTER OF DEFENCE
(ST SWARAN SINGH) : (a) to
{c) As a part of ficld service oon-
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cessions, officers and jawans serving in
forward arcas are entitled to free con-
veyance of their families and baggage
trom the. previous duty station fo a s¢-
iected place of residence in India or to
retertion of ‘married  accommodaiion
by their families at the previous duty
station.  ‘The construction of accommo-
dition for scparated families has also
been sanctioned at  various  sclected
stations.  In this connection, aticntion
is invited 1o page I8 of the Annual Re-
port of the Ministry of Defence for
1966-67 in which it was mentioned that
sanction had been accorded for provi-
von of separated lamily  accommoda-
tion for 1.051 officers, 460 JCOs, 1518
ORs ang 260 NCEs.

Governmeng has also drawn atfention
of State Governments to the need for
assistance fo the families of service peor-
wonnel in varions matters alfecting their
inserests such as the following :—

(i) Education of childreas

(ii) Prevention of harassment of
anti-social elements:
Approach tc¢ authorities con-
cerned by Districts,  Soldiers,
Sailors’ and Airmen's Boards
when they arc in difficultys
Free medical  attention and
treatment at their  homes bY
the Doctor of the nearcst dis-
pensary, Health Centre or
Hospital;
{(v) Frce legal aid
cases of litigation;
Preference in  alfotment  of
accommmodation built by State
Housinz Board, if applied for:
and
Visits of teuring officers viz.
Tehsildar, Assisiaot  Depuly
Collec or and Collector to the
homes of the families during
their tours of villages.

(it}

{iv}

o fight the

{vi)

fvii)

VisiT fo Innia OF PRESIDENT NASSCR'S
FOREIGN AFFAIRS ADVISER
1029, SHRI CHENGALRAYA
NAITDY :
SHRYI DEVEN SEN
Wil the Minister of EXTERNAL
AFFAIRS be pleased to state:
(a) whether it is a fact that President
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Nasser’'s Forcign Affairs Adviser visited
India during the month of September,
1967 and he discussed with the Indian
leaders the West-Asia peace; and

(b) if so, the outcome of the tadks
held with him ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI}
(a) Yes, Sir.

{b) The visit of Dr. Fawzj providod
a good opportunity for an exchange of
views on martters of mutual interest in-
cluding the question of the settlement
of the West Asian Crisis,

RETURN OF NAGAS TROM CHINA

1030, SHRI CHENGALRAYA
NAIDU : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state

(i) whether it is a fact that a Jarge
number of Nagas inhabit the Burmese
side of the border and they invariably

co-operate with the underground Nagas:

(h) il so, wheiher Government have
approached the Burmese  Governmend
to help the Indisn Government in pre-
vent'ng the underground Nagas  from
going to China; and

(¢) if not, the reasons thercol ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY. MINIS-
TER OF PLANNING AND  MINIS-

TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHIi)

(a) Yes, Sir. A large number of Nagas
inhab’t the Burmese side across the In-
ternation2! border. According to infor-
mation available to the Government the
Underground Nagas recetved some  as
sistance from Tangsa Nagas and others
residng in Burma,

iht The Burmese aunthorites lhave
given all possible cooperations 10 Ui n
this matter.

(¢) Docs not arise.
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Inoo-Pax SurveY Talks

1031. SHRI CHENGALRAYA
NAIDU : Will the Minister of EXTER~
NAL AFFAIRS be pleased 10 state :

(a) whether it is a fact that the Indo-
Pak, Survey talks were held m Dacca
on the 25th and 26th September, 1967;

(b) if so, what were the topics dms-
cussed;

(c) whether Pakistan raised a  dis-
cussion on the quesnion of Beruban
demarcation at the Conference;

(d) if so, the reaction of the Indian
Delegation to the Confercnce about this
Question; and

(e) the outcome of the talks held al
the Conference ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
() Yes, Sir. A mecting was held bet-
ween the Director of Land Reconds and

, West Bengal and the Director
of Land Records and Surveys, East
Pakistan at Dacca on these dates.

(b) The man topics discussed were:

(i) Decmarcation of the remain-

ing border in the East Pakis-
tan-West Bengal sector

(u) Restoration of missing and

damaged boundary mllars in

the areas already demarcated.
(ni} Other technical matters,

(c) Yes, Sir.

{d) 'Ihe leader of the Indun Dcle-
gation pomted out that the Beruban
still before the Caicutta

(e) The two sides agreed to the re-
oflhcdam-pdlndmunng
homdury pillars in the arcay already
demarcated, They also agree to com-
plete the demarcation of about 1} miles
of the undemarcated portion of the
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ACQUISITSON OF LAND IN PUNIaS

1033, SHRI VISWANATHA
MENON :
SHRI SATYA NARAIN
SINGH :

SHRI K. RAMANI :
SHRI JYOTIRMOY BASU :
SHRI UMANATH :

Will the Minisiter of DEFENCE  be
pleased to stute :

(a) whether 1t is a fact that in 1964,
Government acquired land Kbasra No.
1676/3-9 and 1675/1-12 belonging to
Shrimatu Parvai Devi widow of  late
Shn Shadi Ram, village and P.O. Mul-
lanpur Ganb Dass, Tehs:d Kharar, Dus-
trict Rupar (Punjab) for defence pur-
poses:

(b) 'f so, whether compensation has
been pard to the owner of the land;

(c) if not. the reasons therefor;

(d) whether the owner of the land
has been allowed to cultivate the land,
and

(e) if not, the reasons therefor 7

THE  MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) Yes,
Sir. Land belonging to Shnmu Par-
vati Devi forms part of 197.71 acres
acquired in September 1964 ang April
1965 in willage Mullanpur Ganb Dass
and Ferozepur Bhangar, Tehsil Kharar,
Distnct Rupar for a defence project.

{b) and (c). A sum of Rs 1,777.0%
has becn awarded to Shrimat Parvati
Devi. This amount has not yet been
disbursed to her by the local awil
authoriies who have been expedited to
make the payment withowt further de-
fay.

(d) and (¢) Do not armve since the
land 5 vewted in Government. Nor was
any request received from the party
for permission to cultivate the land

PRESIDENT AYUB'S ALLEOATION AGAINST
INDIA

1034, SHRI HEM BARUA : Wil
the Minister of EXTERNAL AFFAIRS
be pleased to state ;

(&) whether the attention of Govern-
ment has been drawn to a  statement
made by President Ayub Khan at Decea
(East Pakistan) accusing India of hav-
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ing masmed a large oumber of froops
against his country on the Western Sec-
tor of the Indo-Pakistan frontier; and

(b) if so. the reaction of Govern-
ment thereto ?

THE PRIME MINISTER, MINIS-
MER OF ATOMIC ENERGY, MINIS-
IBR OF PLANNING AND MINIS-
BR OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) The Government have been press
ieports 10 the effect that President
Ayub Khan on his vist 1o Dacca on
August 21, 1967 had stated 1o news-
men that India had massed troops “in
cnormous strength™ on the India-Pakrs-
tan border and that they were mostly
on the west wing border.

(b) It » unfortunate that such a
statement, which  has no baws in fact,
should have heen made

DEVELOPMENT OF SUNDARBANS ARFAS
of WisT BENGAL

1035. SHRI K. HALDAR : Will the
PRIME MINISTER be pleased to refer
io the reply gven to Unstarred Ques-
non No. 4779 on the 6th July, 1967
and state

(a) whether the scheme to  develop
Sundarbans areas of West Bengal has
«nce becn finally considered; and

(b) if so. the details thereof ?

THE PRIME MINISTER, MINIS-
IER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
{a) The matter is still under considera-
tron.

(b) Does not arise.

Fims oF ToumisT INTEREST SEN1

ABROAD

1036. SHRIMATI
ROHATG! :
SHRI SRADHAKAR SUPA-

SUSHILA

KAR :
SHRIMATI TARA SAPRE :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) how many films of tourist inte-

rest have been sent abroad this year in
order to attract foreign tourits to Indis;
and

(b) whether Government have pre-
pared any comprehensive hst of fime
of ton;risl interest covering afl parts of
India

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K K, SHAH) (a) Twentyeight, from
I March to 31 October 1967.

(b) Yes, Sir.
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REPORTED U.S. PrLan or

SRINAGAR
1040, SHRI MAYAVAN Witl the

Minister of EXTERNAYL AFFAIRS be
pleased 1o state :

A BASE N

atzention
Radio Peking

(2) whether Government’s
has been drawn o e
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Broadcast that U.S, planncd to establish
a hase in Srinagar with India’s consent;

(b) whether Government have con-
tradicteg this statetoent; and

{c) if not, the reasons therefor?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHIN)
(a) Yes, Sir. Radio Pcking in a broad-
cast had given oup that according lo
reports by the Pakistan Times of COclo-
ber 14, 1967 “India is co-operating
with U.S. imiperialism in establishing «
base in Srinagar in Indiun bheld Kash-
mir for spying on neighbouring Coun-
trics”.

(b) and (¢). No Sir. The statemenl
is as fuke as it is absurd und Govern-
ment do oot think it pecessary o give
it the dignity of a formal contradiction.
ATOMIC POWER STATION AT KALPAKCAM

1041. SHRI PARTHASARATHY :
Will the PRIME MINISTER be nicascd
o stale

(a) whether it is «# fact that the
Atomic Power Station ¢t Kalpakkam
is being dasigned ang constructed by the
Indian ¢nuincors;

{(b) whether it is «iso a fact thatl
the sieam  turbine required for the
Power Station is being  built by the
Bharat Hzavy Electricals 1.td., and

{¢) if so, the savinz of roreign cx-
change on this account ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PILANNING AND MINIS-

TER OF EXTERNAL AFFAIRS
(SHRIMAT! INDIRA GANDHD

(a) Yes, Sir

(b) This matter is under negotiation.
Our preseni plans envisage the manu-
factare of Steam Turbine in Ind'a.

{c) lhe saving to the Project in
foreign exchange on account of Indian
mamifacture ot turbogenerators  for
MAPP will he obout Rs. 5 crores.

ATore Pows @ STATION 1 K ALPFAKKAM

1042, SHRI PARTHASARATHY .
Will the PRIME MINISTER be plcascd

toy stafe

. —
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(a) whether it is a fact that at Kal-
pakkam, the technology of Breeder
Reactors will be developed by combin-
ing Thorium with Plutonium and
produce uranium-233; and

(b) if so, whether this will bring in
any changes in the future pattern of
‘our Atomic Power generation and re-
-duce the cost of the energy ?

THE PRIME MINISTER, MINIS- .

TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) It is proposed to set up a Reac'or
Development Centre necar the site of
the Madras Atomic Power Station. In
this Centre, fast breeder reactor techno-
logy will be developed. Production of

233 by using thorium in the fast reac-
tors which will be fuelled with pluto-
nium initially will aiso be studieg at
this Cenlre.

(b) Devclopmeng of the fast reactor
technology will enable us 10 build
large commercial fast power reactors
which will biced more fucl than they
burn. The cost of electrical encrgy pro-
duced from these reactors could also
be expec’ed to be lower than that from
thermal reactors.

VISIT OF INDIANS TO MALAYSIA

1043. SHRI PARTHASARATHY :
Will the Minister of EXTERNAL AFF-
AIRS bo pleased to siate :

{a} whether it is a fact that Govern-
raent leaders of Malaysia have  taken
objection to the visit of certain Indians
from India and their activities; and

(b) if so, the steps taken by Govern-

meny to stop visits by such  Indians,
who are attempting  to spoil fricndly
relations  that exist  beiween the two

countries 7

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER GF PLANNING AND MINIS-
TER OF EXTERNAL  AFFAIRS
(SHRIMAT] INDIRA GANDHI)
(2) No Sir, but the matter has been
mentioned to our High Commission,

{b) When our High Commissioner
discussed 'his matter with the Malaysia
Prime Minister, the Malaysian Prime
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Minister informed our High Cogamis-
sioner that he had no doubts about
our policy and that the matter was not
of any great significance. The question
of taking any steps does not, therefore,
anse,
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1046 SHRI CHANDRA  SHE-
KHAR SINGH :
SHR1 BASWANT -
SHRI MAYAVAN
Will the PRIME MINISTER be
pleased to state -

(a) the oumber of States which have
formed State Planning Boardr o far,
and

(b) how the Planming Boards are
constituted m the Sta'es ?

THE PRIME MINISTER MINIS-
TER OF ATOMIC ENERGY MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
{SHRIMATI INDIRA GANDHI) -
(4) Recently Kerala has formeg o State
Plaoning Board

(b) A copy of the Resolution of
the Siate Government on the cons'itu-
tion and functions of the Bourd 1s placed
va the Tahle of the House [Placed in
libron. See No LT-1628/67]

Wara NCwsPAPI Rs

1047 SHR| TULSIDAS DASAPPA
Will the Minster of INFORMATION
AND BROADCASTING be pleased 10
slate

(a) whether it is « tact that Audo
Visual Pubhcity ol the Government of
India has started psinting well  News-
papers for drminbubon throughout the
country: and

(b) if so, advantages 1o be derived
from this new scheme?

THE MINISTER OF INFORMA-
TION AND BROADCASTIN(: (SHRI
K. K SHAH): (a) The Duireciorate
of Advertising and Visual Publicity
made an exploratory attempt at produc-
ing an acceptahle wall pewspaper

(b) The proposal has been dropped
for want of necessary funds and on
account of difficulties of producing and
sustaining & good wall newspaper

1360

NEWS IN SANSKRIT

1048. SHR1 SHASHIBHUSHAN
BAJPAI : Will the Minister of INPOR-
MATION AND BROADCASTING be
pleased to state :

(a) whether the proposal to  broad-
cast news 1n Sanskrit from Afl Indha
Radio has been finalised; and

(b) if so, the date from which the
programme will commence 7

THE MINISTER OF INPORMA-
TION AND BROADCASTING (SHRU
K K SHAH): (a) No, Si.

(b) Does not arise.

CommtrTes on Fiim Crnsomsiar

1049, SHRI HARDAYAL DRY-
GUN  Will the Mimster of INPOR-
MATION AND BROADCASTING be
pleased to state .

(a) whether Government propose to
se1 up a commitice on Film Censorship
to improve the lot of the Films;

(b) if so, its personnel: and

(c) by what time the Committee wiil
suhmit s report ?

THLE MINISTER OF INPORMA-
TION AND BROADCASTING (SHR]
K K, SHAH) : (a) Yes, Sir.

{(b) The matter s sull under cons-
dera‘ion.

(c) It » proposed to requesy the
Committee to submit its report to Gov-
erament withm a penod of about 4
months from the date 1t starts function-
Ing

Niw ATOMIC POWER STATIONS

1050. SHRI HARDAYAL DEV-
GUN : Will the PRIME MINISTER

be pleased to state:

(a) whether Government propose lo
wcl up any new Atomic Power Stations
in the Country; and

(b) if 30. their loca'ions and wih
whose collaboration these statoms would
be established 7
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THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) and (b). The question of establish-
ing new Atlomic Power Stations will be
considered after certain s'udies, which
Jare in progress, are completed.
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Ranpar Scrien

1052. SHRI RAM KISHAN
GUPTA - Wil the Muuster of DE-
FENCE be pleased to sate the pro-
gress so fur made in the installation of
2 Radar Screen on India's Northern
border wi h China together with the all-
weather communication system for re-
laying timely warmng agamst air raids ?

THE MINISTER OF DEFENCE
{SHRI SWARAN SINGH) - Tt is not
in public interest to disclose mforma-
tion in this regard

Bornir ROAD TO SIKKIM

1053. SHRI RAM KISHAN
GUPTA  Will the Mims'er of DE-
FENCE be pleased to state |

(a) whether it v a fact that the
Border Rousds Organsation engaged n
heeping the border roud 1o Sikkim
open 10 heavy vehicular traffic is facing
heavy hazards against weather and by
the ticacherous semi-rocky young hills of
the Eastern Himalayss: and

(b) il so. the sleps tuken to over-
come these difficulties ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) and
{b). The Himalayan ranges are geolo-
gcally young and therefore unstable.
In the Sikkim area they are subjecy to
very heavy ramnfall. The soil mantle
which conuists of loose volcanmic woil
and soft rock of comparatively recent
formation flows down due to imgress
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of waler during the rains. The roads
generally follow the alignment of the
rivers ang the (oe of the hill slope is
subject to erosion by the meandering
action of the river. Protective works
to minimise damage due to crosion and
stabitisc the road surface are being un-
dertaken. Expert technical advice of
the Central Road RLSt.Zl[‘C‘,h Institute/
Geologwal Survey of India is being ob-
tained in more difficult cases,

MEETING OF INTERNATIONAL CONTROL
CoMMISSION ON  VIETNAM

1054. SHRI

RAM KISHAN
GUPTA :
SHRI DHIRESHWAR
KALITA
Will the Minister of EXTERNAL

AFFAIRS be pleased to state :

(2) whether it is a fact that India
has proposed a mceting of the Interna-
tional  Control Commission in New

Delhi to discuss  matters  relating  to
Vietnam;
(b) if so. whether other member-

countries have agreed; and

(¢) when the mee'ing will be held ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-

TER OF PLANNING AND MINIS-

TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI)
(a) to {c). In Dccember 1966, Repre-

sentatives of Canada and Poland were
informally consulted on the idca of a
meeting of the three Commission coun-
iries. As there was no general agree-
ment the idea was not pursucd.

ATHAR | AT G
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X wrde @ fewr 1wl R & W
WEIWT P gE @ g 1 wrfudt o
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TRANSPER OF SUBJECT OF NAGALAND
To THBE MmisTRY 01 HOME AFPAIRS

1059. SHRI S. R. DAMAN! : wWill
the PRIME MINISTER be pleased 0
refer to the reply given 10 Starred Ques-
tion No. 578 on the 22nd August, 1966
and state

{a) whether the subject relaling lo
the State of Nagaland has since been
transferred to the Mimstry of Home
Affars; and

(b) if not, when it will be transfer-
red?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TBR OF PLANNING AND MINIS-
TBR OF EXTERNAL AFFAIRS
(SHRIMAT] INDIRA GANDHI)
(a) and (b). No, Sir. The pominion rc¢
mains uochanged,

HEAVY WAIER PLANT IN GUIARAT

1060. SHRI VIRENDRA KUMAR
SHAH : Wil the PRIME MINISTFR
be pleased 1o slate,

(a) whether 1t i a faet that Govern-
mont propose to sct up 4 Heavy Water
Plaot 1n Gujaret, and

(b) if so. the decivion taken i thin
rogard ?

THE PRIME MINISTI R, MINIS-
TER OP ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDH!)
(a) There 15 no such proposal uy pre-
[

(b) Does not arse
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New Omonance Facromizs

1061. Shri S. M. BANERIERE : Will
the Minister of DEFENCE be plossed
to siate :

(a) whether all the new ondnance
factorics have started production;

(b) if not, the reasons therefor; and

(¢) whether self-sufficiency in con-

i weapons is expected to bhe
attained dunng the Fourth Plan?

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L N. MISRA) : (4) No, Sir.

(b) The Factories at Chanda and
Ambajhan have not yet started produc-
uon due to delays in procuremeont of
imported plan' and machinery caused
by suspension of military aswusiance by
the Governments of the U. K. and
US.A.

The Vehcles Factory, Jabalpur, sane-
tioned in November 1965 is expected
to be commissioned in 1969-70. The
Accelcrated Freeze Dried Factory sanc-
tioned in February 1966 15 expected to
be commssioned in the current year.

(c) Our aim 1s 10 set up a sclf-sufli-
cient production base for conventional
weapons in our factories and adequate
sieps are bewng taken towards this end
It should, however, be appreciated tha!
production of weapons is a cominuous-
Iy evolving process

PURCHASE OF BUILDINGS 1N JAPAN
aND Fua

1062 SHR]1 N. K P. SALVE : will
the Minsier of EXTERNAI AFFAIRS
he pleased to state .

(a) whether it 5 a fact that a sum
of Rv. 34 lakhs way spem for purchas-
ing 4 building in Japan for our Embassy
there and Rs. 2.5 lakhs in Fiji for the
High Commissioner’s residence; and

(b) 1f so, the reasons for this expen-
diture when buildingy could be procur-
cd in these countrics at a very economi-
cal rate?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) The Indian Embassy buildiog in
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T was purchaseg in 1953 at a cost
al*l,: 3.3 8,760. Five other buildings,

ters ‘were or constructed
during the period 1952 to 1963 1 a
total cost of Rs. 31,39454.

In Suva, Fiji, a building was acquir-
ed for the residence of the Commis-

sioner, n 1965, at a cost of
Rs. 2,52.000
(b) As 15 evident, the expendniure

was spread over a number of years and
Government are satisfied that the ac-
quisition of these properties and the
pew oonstructions, undertaken are, in
the long term economucal and, therefore,
in the public interest,

MANUFALIURE OF JrTs wirn U AR

COLLABORATION

1063. SHRI N K P SALVE
SHRI MANIBHAL 1
PATEL -

SHR1 INDRAIIT GUPTA

Will the Minister of DEFENCE
he pleased 1o state the progress so far
made in the manufacture of jet fighters
m collaboration with the U.AR.?

THE MINISTER OF STATE IM
THE MINISTRY OF DEFENCE
(SHRI L N. MISHRA) : Flight deve-
lopment trials of the E-300 engine mns-
talled in an HF-24 airframe are still
m progress in UAR The question of
manufacturc of the awrcraft in collabo-
ration with UAR will arse only after
the successful completion of the flight
trials,

MouNTAIN Divisions

1064. SHRI N K. P SALVE : Will
the Minster of DEFENCE be
pleased to state the progress made in
the formation and equipment of all the
Mountain Divisions of our Army need-
ed for the Northern borders ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : Raising
and training of all the planned Moun-
tain Divivions has been completed and
the position of their equipment 1 satis-
factory.

1370

ManuFacTURE or Derence STORES IN
OnDNANCE FACTORIES

1065. SHRI N. K. P. SALVE : Wil
the  Minister DEFENCE be
pleased to state :

(a) whether 1t 1s a fact that certan
stores were bemng manufactured m two
different Ordnance factories evea though
the umit cost of production in One Was
higher than that in the other;

(b) f so, the reasons therefor, and

(c) the steps taken by Government
10 coordina ¢ the manufacture of such
sores 1n the ordnince factones™

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L N. MISHRA) (a) It is a
fact thay certain stores have 1o be manu-
factured in two d flerent ordnance fac-
tories irrcspective of the  comparative
cost of production

(ht and (c) O:iders ire placed on
mote than oue factory, depending on
the avulable capacity for production
and urgency of requremen: of the
Services  The vcomparaltive costs  are
not always available in advance. In the
circumslances 1t 15 not possible tv com-
pletely eliminate such cases  Subject to
these Dbimitations, distnbution of work
load beiween Ordnance Factories is be-
ing done in DGOF's Headquarters oo
4 rational haws o respect of major
ntems

IRAINING OF JOURNALISTY

1066 SHR1 CHINTAMANI PANI-
GRAHI  Will the Miister of INFOR-
MATION AND BROADCASTING be
pleased to state .

(a) whether the Commiltee appoint-
ed 1o recommend steps to be taken for
the tratming of journahsts. particularty
those workiag for the regonal languages
newspapers has submutied its report;

(b) if ~o. the main recommendations
thereof, and

(¢) the decisions taken thereon ?

THL MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) 1o (c). Government
have not set up any committee. The
Press Council of India bhas bowever get
up a2 small commitiee to survey the
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cxiting facilities for traiming m journa-
limn and make suggestions for possible
improvement and expansion, Its work
is stlll in progress.

Porrion BROADCASTS B AR

1067 SHRI CHINTAMAN| PANI-
GRAHI Wil the Minister of INFOR-
MATION AND BROADCASTING be
plessed to state

(a) whether foreign language broud-
casty in Russian and Malayan have been
started by the All Inda Radio and

(b) if not, when these will be intro-
iuced ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K SHAH) (a) and (b) It hav al.
ready been decided 1o have a 30 mn-
utes dady service n Malyy and a 45
minutes daly senvice in Ruswan by All
India Rado. hut  difficultics in the
availability of the personncl to con-
duct programmes in thewe languages
have not madc i possible to start them
o far As soon as the mimimum essen-
tial staff becomes available, the services
will start

Ex-saavi M~ 1N Orasse avp UP

1068 SHR! CHINTAMANI PANI-
GRAHI : Will the Mimster of DE-
FENCE be pleased 10 state -

(a) the number of Ex-scrvicemen at
present m Ornssa and U.P,,

(b) the stcps taken by Government
to vehabilitate them, and

{¢) the number of those who
sull unemployed

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) . (a) The
information has been called for from
the State Soldiers, Sailors and Airmen’s
Bomrde comcerned and will be laid on
the Table of the House when received

(b) As in other States, the following
coosessions and facilities have betn
provided for the rehabilitation of Ex-
Servicement belonging tw UP and
Orige

For Employmen:
(1) Permmsion for thewr registra.
Employment

are

tion n an Ex«
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changs of their own cheice,
six mouths befors their re-
lease from the Armed Forom:;
Grant of priority III for civil
employment by Employment
Exchanges;

Apge relaxation to the extent
of service in the Armed Forces
plus a grace period of 3 years
whercver necemsary;

Relaxation of mimmonm edu-
cational qualifications for ap-
pomtment to Class IV posts;

Preference for jobs n  De-
fence netallations and in se-
curity posts for which

have special background:
Rescrvation of vacancies
permanent posts in (less TTT
dang Class 1V to the extent of
10% and 20% respectively in
the Centre for & penog of
two years 1n the first instance
from 1st July, 1966

The Governmen' of Orissa have ako
msued orders for reservation of 19%
and 20% of vacancies in Class JIf and
Class IV State Services and posts res-
pectively.

As a rewtlt of these measures 59 ex-
servicemen in Onssa and 844 ex-ser-
vicemen in U.P. were placed n  em-
ployment during the period 1st Fan-
uary, 1967 1o 30th June., 1967

FOR TRAINING IN ORDFIR TO IM.-
PROVE  EMPLOYMENT PROS-
PECTS

(1) Vocavonal training at the In-
dustrial  Traioing  Instnes
for which 5 seats have been
reserved with stipends for
ex-scrvicemen,

!’m{erenc-: for tcacher's tran-
ing;

Tractor and Agnicultural Farm
training;

Pre-release training for about
Jmnlhrmy .penonnel every
year in certain trades
in various Industrial Traising
Instiute located near-about
their Regimental Centres,

(¢) According 10 the Statigtics of
Employment Exchanges, 556 ex-eer-

(i)

{m)

tiv)

-

(v

iv1)

)
(3)

{4)
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vicemen in Orissa and 4994 ex-service-
men in U.P.  were held on their live
registers as on 30th June, 1967.

INDO-NEPALESE TREATY or 1950

1069. SHR1 BHOGENDRA JHA:
Will the Minister of EXTERNAL
AFFAIRS be please to stato @

(a) whether it is a fact that in the
Indo-Nepalese Treaty of 1950, there is
a4 provision that Indian and Nepalese
citizens can acquire and own property
in both the countries;

(b) whether Government have made
any statutory provision for acquiring
and owning of property in India by the
Nepalese citizens so that reciprocal sta-
tutory provision and similar treatment
may be expected from the Government
of Nepal; and

(¢} 1€ not, whether and when Go-
vernn:eit propose to do the same ?

THE PRIMIE MINISTER, MINLS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI) (a) Yes.
Sir.  Under the Treaty of Peace and
FFriendship between the Government of
India and ‘he Government of Nepal and
not merely  the Indo-Nepalese Treaty
as mentiened in the question, signed in
1950, the tswo Governments have agreed
to graat, on a reciprocal basis, (o the
nationals ©f ong country in the territo-
ries of tiiz other the same privileges in
the mattzr of ownership of property.

(b} ari (¢). The Government of
India do 2ot consider it necessary to
make uny statutory provision in  the

matter, as our Central Acts and Rules
relating to> foreigners do not impose any
restricticns on the acquisition/disposal
of land/~->perty by foreigners.

OF=:.

roat U, K. ForR AToMmic
PoWER STATIONS

SHRT BHOGENDRA JHA :
NHRT M. L. SONDHI :

Will o> PRIME  MINISTER
pleased £ ostate :

(a) whather a British export firm hac
offered  collaboration  in building up
atomic pawer stationy in India:
1/MBILSS/L - A

107}

be
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(b) if so, the terms of the offer; and
(c) the dccision taken thereon ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATL INDIRA GANDHI) : (a) and
(b) No definite offer has been made.
Onc party has made some broad sug-
gestions for collaboration,

(¢) Docs not arise,

DenManDs oF STark ARTISTRS

1071. SHR1 BHOGENDRA JHA .
SHRI GEORGE FERNAN-
DES :

Will the Minister of INFORMATION
AND BROADCASTING be pleased to
state

(a) whether the Al India  Radio
Stall Artistes Assoctation has submitted
a charter of demands to Government;

(b) if se, the main demands put for-
wurd Dby the Association; ang

(¢) the decisions taken thercon ?

THE NMINISTER OF INFORNMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) Yos, Sir.

(b)y and (c¢). The main demands of
the Stafl Artistes Association are the re-
placement of the cxisting system of five-
vear renewable contract by an all4ime
running contract, the payment of lgra- |
tuily in addition to Contributory Provi-
dent Fund, conversiop of Staff Artistes
into regular Governmep( servants and
making them permanent and pension-

able, revision of their  fee scales and
. s g sga. W . .
their cligibility for Family Pension
Scheme,
[t has been decided to replace the

existing system of five-year contract by
a letter of appointment which will per-
mit the Stafl Artistes to continue in ser-
vice till the age of §5 years. The ques-
tion relating to the grant. of gratuity in
addition to the C.P.F. benefits is under
consideration in consultation with Fin-
ance.

As regards the question relating to the
revisicn of fee scales and conversion of
Staff - Artistes into regular Government
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mbmuhbeh.eunlﬂd
by a Departmental Commitice
recommendationy arc awaited,

wiferrm & ford owgfowat e
wrfre e
1072. s Tw@c fay wohl:
st Towew e

v itfread h g v W
o a1 f .

(7) war 7z w3 § fr off@e
R X #AIE WAt ¥ ggfam
Fgfrrmr e A A R AgaA
sRiwrex qrey fag §; W

(o) afzer, @ g7 T 7 a0
€ a3 wfafsard ?

warr s, s whey wall, drar soft
@ Rfrw-ed wa (st o
uhit) : () garasrA g fe afeeam
T 7 7 #0at & gfaarc wrot feg
& 1 x4 727 ¥t ghqary ¥ gk e
I ¥ e F wf AYet v g &
O 1 AT FFEIT B AACTES
(‘frarka ) fag art & a1y & WA
T ) o1 g A ¢

(@) wrer g g7 wzarn ¥
fafr7 § o' ga feafr 7 gEmmeT 563
¥ fa1 73 qafer wzq gwere@r €

Vivibh BHARATI PROORAMME

1073 SHR1 P MANDAL : Wil the
Mmster of INFORMATION AND
BROADCASTING bhe pleased 10 siate :

(a) whether 1t s a fuct that certmn
features i the Vividh Bharati Pro
gramme are broadcast over and over
gll apd somelimes within a week,

(b) if so, the reasons therefor?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) No, Sir, but if de-
talls are supplied enquuries will be
made.

(b) Does not arise,
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(@) & Fair gafen foeh X3
wfnd varfor fed o ?
g stcnaronsish (ot ¥e Fo
wg) : (%) Iesg wraerdy & T
. 9T, ®q &, g, qewry, wody,
o xra, afaa, st 3 & waror ST T
§ ) WrT &YF raeg 3, frY o
afaw & garer w¢ @ &1 wgEr
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war
(&) wa@® 2w & AT WO &
gafza X garwr &1 safg amaraaar
10 faqe & 37 15 fave as faw
faz §; fr-g w41 w61 o7 *r aafy
15fage s rag A

AID ro BHUTAN

1076. SHRI RABI RAY : Will the
Minister of EXTERNAL AFFAIRS be
pleased to state :

(a) when Government hegan giving
financial aid to Bhutan;

(b) the total amount of aid which has
%0 far been given to Bhutan for their
developmental work in different stages,

(c) whether Bhutan Government has
requesied the Government of India to
mncrease the quantum of aid; and

(d) if so. the dccision taken by Gov-
ernment in this regard ?

THE PRIME MINISTER, MINIS-

TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER

OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI) (a) In
1956,

(b) Rs 154459203 us on 31-10-
1967.

(¢) and (d). The Government of
India has agreed to under-write Bhutan's
Second Five Year Plan (April 1966—
March 1971) up 10 2 ullm: of Rs. 20
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FouM INSTITUTE OF INDIA

1077. SHRI RABI RAY : Wili the
Minister of INFORMATION AND
BROADCASTING be pleased to state:

(2) the medium of instruction In the
Film Institution of India;

(b) whe'her it is a fact that it was
rcpresented by the Directors and Pro-
ducers that traming should be impar-
ted in regional languages also; and

(¢) if so0, the reaction of Govemn-
ment thereto ?

THE MINISTER OF INFORMA.-
IION AND BROADCASTING (SHRI
K K. SHAH): (a) English for all
courses except for the Acting Course
where Hindi’Urdu and English are
used.

(b) No. Sir However, it 1y stated in
para. 6 of the Estimates Committes
(1967-68) First Report (Fourth Lok
Sabha) that some Producers and Direc-
tors at Madras and Calcutta had made
such a suggestion to the Study Team of
the Committee;

(c) It 15 proposed to continue instruc-
uon in English as well as in Hmdi/ Urdu
for the Acung Course in keeping with
the All India Character of the Institu-
tion which also at'ract students [rom
neighbouring countnies

AIRCRAFT AND EirCcTROMC INDLSTRIBS

1078 SHRI YASHPAL SINOQH:
Will the MINISTER OF DEFENCE
he pleased to state:

(a) whether it 1s proposed to appoint
4 high power awviation council to look
into the whole question of aircraft and
electronic 1ndustries; and

(b) if so, when 'he decision would
he announced ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA) - (2) and (b). A high
level Committee has been set up oo
10-11-1967 to study and make recom-
mendations for long term planning in
design, development and production of
tll'cra.ft and allied equipment. The ferme
of reference of this Committee do mot
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include the Electronic Industry which
has siready been dealt with by another
high-level Committee of which the late
Dr. H. J. Bhabha was the Chairman.

Written Answers

FoaeicN ExcHANGE ror FiLM Probu-
CERS

1079 DR. RANEN SEN:
SHRI SRADHAKAR SUPA-
KAR

Will the Mimster of INFORMATION
AND BROADCASTING be pleased to
state -

(a) whether ot i a fact that cer-
tan producers and dircctors of films are
being given foreign exchange for produc-
tion of films abroad. and

(b) if ~o, the amount granted
utilized during the las; two years ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K SHAH) . (a) Yes, Sir.

(b) Approvals were gnen for the
release of foreign exchange 10 the ex-
tent of £13,400 and £22.000 respec-
tively durmg the years 1966 and 1967
Smce some of the producers have not
vet completed location shoo'ing, full
data regarding the actual amoun; utiis-
od iv_not ivailable

and
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BROADCAST PROGRAMME FOR ADIVASI

1081 Shn K. R. GANESH: Will the
Mmster of INFORMATION AND
BROADCASTING be pleased to state :

(a) whether All India Radio has
decided to  broadcast programme for
the vast Adivau population:

(b) if so, the details thercot; and

(c) when the broadcast of pro-
gramme will stari ?
THE MINISTER OF INFORMA-

TION AND BROADCASTING (SHRI
K K SHAH) : (a) Programmes in 87
Adivas dulects are alrcady heing broad-
cast from min2  Stations of All India
Radio located in and around regions
with sizable Adivasi population.

(b) The details of the programmes
Jarc contuned m the enclosed statement
lad on the Tahle ol the House (Pla-
ced 1 Librarr, See Nog 1T 1630/
67]

tv) Does not arive

EMBassy 1N SOfIs (Bt LGARIAJ

1082 SHRI VASUDEVAN NAIR *
Will the Mmster of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Bulgarian Govern-
ment have expressed their desire that
India should open a full-fledged Em-
bassy in Sofia, and

(b) if s0 the decion taken in this
regard

THE PRIME MINISTER. MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI) (a) Yes,
Sir.

{b) As has already been stated by the
Prime Minister during her recent visit
to Bulgaria, the Government have the
:.mim of opening an office in Buiga-

soon,
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Barmwit PROGMEN HELPING AMERICAN
TROOPS IN BOUTH VIETNAM

31083. SHRI VASUDEVAN NAIR:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether Government's attention
has been drawn to the recent disclo-
sure made in the Braish Press that the
British frogmen (Navy men) are
necretly helping the
i South Vietnam;

(b) whether the Intermational Control
Commission on Vietnam has made any
investigation in this connection; and

(¢) if so. the findings thereof ?

THE PRIME MINISTER. MINIS-
TER OF ATOMIKC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATT INDIRA GANDHI) : (a) Gov-
crament have scen reports in the Press
10 this effect,

() and (¢) No complant on the
subject has becn lodged with the Inter-
national Control Commission so far

INDIAN AMBASS \DORS AnND HiIGH
COMMINSIONERS ABROAD

1084. SHRI M. L SONDHI: Wil
the Mimuster of EX TERNAL AFFAIRS
he pleased to state .

{a) the names of countrres where we
have our Ambassadors and High
Commussioners along with the pumber
of other staff;

(b) the number of our Ambassadors
and High Commussioners, who could
fiuently speah and understand the lan-
guage of the country they were accredit-
ed to along with the number of other
Indian staff who could as well do s0;
and

(c) the number of local people em-
ployed in each cmbassy with the nature
of their duties?

THE PRIME MINISTER., MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI) : (a) to
(¢). The information is being collected
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and will be placed on the Table of the
House.

COMPENSATION FoR LAND ACQUMED IN
DARJERLING

1085. SHRI C. K. BHATTACHARY-
YA : Will the Minister of DEFENCE
be pleased to refer to the reply given
to Starred Question No. 1326 on 24tk
July, 1967 rcgarding the compensation
for lang requisitioned for military pur-
poses 1n the Darjecling Dutrict  and
state :

(a) whether the remmainmg amount
has since been disbursed;

(b) whether 313 families whose
homustead lang had been affected have
received compensation for the same; and

(c) f not, when the payment of com-
pensation 1< hikely to be completed ?

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : (a) In
addition 10 the dubursement of the som
of Rs. 1538 lakhs as jnitial compensa-
tion and rent mentioned In answer o
Question No. 1326 on 24th July 1967,
a further sum of Rs, 1546400 bhas
since been disbursed by the local civil
+uthorities.

(b) The number of families affected
bv the requsition of their homestead
land who have been disbursed compen-
sation therefor by the local civil autho-
ntics 15 being ascertained, and a state-
ment will be pliced on the Table of
the House,

(c) The local authorities have been
advised to complete the outstanding
asessment, accord of financul sanction
and disbursement as early as possible

Arvep Paxistanis v Wesr Brevoar
VILLAGES

1086. SHRI YAINA DATI SHAR-
MA : Will the Minster of EXTERNAL
AFFAIRS be pleased to state :

(a) whether 1t is a fact that armed
Pakistanis are contnuing disturbanops
in the West Bengal border villages Jo-
cated between the Pakistani enclave of



1383 Wrinem Answers NOVEMBER 20, 1967

Deabagram and the West Bengal-East
Pakistan Border;

(b) whether any evidence has come
to the notice of Government to prove
that Pakistanis create these disturbances
with the aim of forcibly occupying the
villages and to link up Dahagram with
East Pakistan mainland; and

(e) if so, the reaction of Government
thereto ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MAT] INDIRA GANDHI) : (a) Fol-
lowing the serious incidents of 26th July
and 1st August, 1967, an agreement was
arrived at between the Deputy Commus-
sioner, Rangpur (Pakistan) and the

Commissioner, Cooch-Behar
(India) on 16th August, 1967 to observe
the border Ground Rules scrupulously
in order to reduce tension This arca
has been relatively quiet since then.

(b) There is no evidence avalable
with the Government of India to indi-
cate that the Government of Pakistan
has any such design

(c) Does not arise.

Taa™iNG oF ENGINFERS In TELEVISION

1087. SHRI ABDUL GHANI DAR:
Will the Mnister of INFORMATION
AND BROADCASTING be pleased to
state :

(a) the total number 1o Engineers
who were sent abroad for television
trailning from 1966 so far,

(b) the total foreign exchange spen’
on them: and

(c) the number ow of them likely to
retire within next threc years ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) 10 (Ten) of whom
5 are stll undergoing training

(b) and (c) Nil

UNABSORBED TELEVISION TRAINFD
ENGINEERS

1088. SHRI ABDUL GHANI DAR:
the Minister of INFORMATION AND
BROADCASTING be pleased to refer
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No. 3181 on the 4th April, 1966

progress since made to u
I.helmrlm of unabsorbed m
television engineers ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : So far 20 engneors
have been trained in television. Of thcse
one is deag and two are on deputation
elsewhere leaving a balance of 17. Of
these 4 are working in the Delhl TV
Cen're and 6 are associated with plan-
ning and development of Television,

At present only one TV Station is
operating in Delhi and so a limited
number of engineers could be utilived,
the Fourth Five-Year Plan of All India
Radio provides for the setting up of TV
Stations at Bombay, Calcutta, Madras
and Kanpur besides the expansion of
the Delhi TV Cen're. Trained
available with us are expected to be
fully uulized when thesc Stations are
set up.

HeAvy Tanks

1089. SHRI S. S KOTHARI: WilI
the MINISTER OF DEFENCE be
pleased to state :

(a) the steps taken by Government
for establishing a factory for the
manufacture of heavy tanks:

(b) whether the existing factory for
medium tanks is proposed to be ex-
panded for the manufacture of beavy
tanks; and

(e) if so, whether any decition has
been taken in this regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI L.
N. MISHRA) : (a) to (¢) There is
at present no proposal to  undertake
indigenous manufacture of heavy tanks

I ouisTic KnowLrPDoF OF OPPFICER
IN INDIAN EMBASSII %  ABROAD

1090 SHRI S. S. KOTHARI: Wil
the Miwister of EXTERNAL AFFAIRS
be pleased to state:

(a) the steps which Government
have taken to ensure that Officers sta-
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tioned in Indian Embassies in foreign
countries acquire & working know-
ledge of the language of those count-
ries; and

(b) whether the lm;uhﬂ: knowledge
and accomplishments of the officials is
alko taken into account while posting or
transferring them from one embassy to
another ?

THE PRIMI" MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAL AFFAIRS (SHRI-
MATI INDIRA GANDHI) : (a) Ofi-
cers recruited to the Indian Foreign
Service are asmgned one compulsory
foreign language 1n which they are re-
quired to qualify They are also en-
couraged to qualify in other foreign
languages of thewr choice. In some of
our Missions abroad special classes are
arranged as an cocouragement to offi-
cwale for acquinng an adequate know-
ledge of the local language in pursuance
of our policy that all officers should
taguliarise themselves with the language
ot the country where they are posted.

(b) Along with other factors, the
yuestion of knowledge of the local lan-
guage 13 certainly kept in view while
deciding the postngs and transfers of
(ficers to and from our Missions ab-
road.

RESTRIC TIONY IMPOSED ON CHINESE
FMBASSY

1091 SHRI SHARDA NAND.

SHRI ATAL BIHARI VAI-
PAYEE :

SHRI JAGANNATH RAO
JOSHI

SHR1 BENI SHANKER
SHARMA :

SHRI SHRI CHAND GOEL

Will the Mimister of BEXTERNAL
AFFPAIRS be pleased to state;

(a) whether Government have m-
posed any restrictions on the Chinese
FEmbassy and the activities of 1ls mem-
bers, similar to those which have been
imposed by the Chinese Government
on our Embawy in Peking

(b) whether it is a fact that the Chi-
nese have flouted these restrictions on
more than one occasion; and

{c) if 30, the sieps which Government
have taken to see that the restrictions
are not flouted in future 7

THE PRIME WMINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINISTER
OF EXTERNAIL. AFFAIRS (SHRI-
MATI INDIRA GANDHI) : (a) For
security reasons and in conformity with
the practice observed by our Embassy in
Peking, the Chinese Embassy in New
Delhi has heen asked to observe similar
procedures in respecr of movement out-
side the munic'pal hmits of Delh: and
New Delhi, departure from India, as
well as in respect of invita'ions jssued
by the Chinese Embassy and its per-
sonnel to persons other than Diplomats
accredited to Government of Indis,

(b) The Chinese Embassy has tricd
on more than one occasion to bypass
the regulations.

(¢) The Government of India have
drawn the attenton of the Chinese
Embassy to these irregularities and have
demanded that the Chwese Embassy
should abide by the Government of
India's regula‘ions as the Indian Em-
bassy in Peking abides by the Chinese
Government regulations,
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OFFICIALS OF INFORMATION AND BROAD-
cASTING MINISTRY VISITING JAMMU AND
KASHMIR

1093. SHRI GULAM MOHAM-
MED BAKSHI : Will the Mumister of
INFORMATION AND BROADCAST-
ING be pleased to state -

(a) whether the semor officers of his
Muistry and of All India Radio have
been vigtting Jammu and Kashmir from
ume to tme,

(b) whether they paid amy wasits dur-
ing 1967; and

{c) if s0, how often and which of
the political party or parties they con-
tacted during their stay there?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH) : (a) Yes, Sir

(b) Yes, Sir
(c) Noae.
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Ramo Kaswmm's Rore N Foumte
OeNEraL ELECTIONS

1094. SHRI GULAM MOHAM-
MED BAKSHI: Will the Minister of
INFORMATION AND BROADCAST-
ING be pleased to state .

(a) whether a number of complaints
have boen made against the partisan
role played by the Radio Kaskour,
Srinagar and Radio Kashmir, Jampu
in the last General Elections;

(b) whether specific charges in this
behalf have been brought in writing to
the notice of the then Minister in-charge
of Informaton and Broadcasting;

(c) whether any action in the mafter
has so far been taken, and

(d) if »0, the detaik thereof ?
THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K K SHAH): (a) No. Sir

(b) No, Sir.

tc) and (d) Do not arise
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AToMic MiNERALs Drvision

1096. SHRI N. S. SHARMA : Will
she PRIME MINISTER be pleased w0
state :

(a) the pumber of 1emporary per-
sons n the Atomyc Minerals Division at
present;

(b) the period of their service, cate-
gory-wise; and

(c) the reasons as to why they have
nol so tar been conflrmed ?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) .
(a) and (b). A sltatement giving the
requred information is placed on the
Table of the House. [Placed in Library.
Sce No LT-1631/67].

(¢) The longterm requirements of
the Division have been assessed in 1966
in the light of results achieved by sur-
veys carned out by the Atomic Mine-
1aly Division up to that date and on the
size of the task still to be undertaken.
Confirmation, 1 progressively proceed-
ing wince thon

NEW RADAR SYSTEM

1097 SHRI BEDABRATA BARLU A
SHRI N K SANGHI
SHR Y A. PRASAD :
SHRI R. R. SINGH DEO.
SHRI HARDAYAL DEV-
GUN :

.l the Mmisier of DEFENCE be
pleased to state.

(a) whether . s a  fact that
N.ATO, will soon introduced a new
radar chain which will detect friendly
and enemy planes;

(b) whether Government have con-
sidered the dewurability of possessing
such cyuipments; and

(¢) f so, the details thercof 7

THE MINISTER OF STATE IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA): (a) We
have no information.

(b) and (c). Do not arise.
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U~ipENTIPIED PLANE In Coocn-Bamas

1098. SHRI D. C. SHARMA : Wit
the Minnter of DEFENCE be pleased
1o sate;

{a) whether an unidentified jot plane
was scen flying over Kharkbaria in the
Mekliganj Thana area 1n Cooch-Bebar
on the 24th July, 1967,

{h) whether inquines have
made into the matter; and

{c) if o the oulcomc thereof ?

been

rHt  MINISTER OF DEFENCE
(SHRI SWARAN SINGH) (a) Yes,
Sir

(h) Yo, Sir.

(c) A protewt was lodged with the
Government of Pakmstan

v Cevion

1099, SHRI D C. SHARMA  Will
the Minister of LXTERNAL AFFAIRS
be pluased 1o sta'e ;

(a) whether tho Governmemt of
Ceylen have made a wnous indictment
aga nst the Induan banks operating n
Ceylon alleging that the Indian banks
had tuled to make a contribution to
the wountn's  e¢conomic  development
through insiutional changes; and

of Govern-

Inpas BAnKS OPFPRATING

(b} 1t w the reacton
ment thereto ?

1HI PRIME MINISTER, MINIS-
TLR OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-

TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI)
ta) No. Sir,

{a) Does not arise

Arovic MivEraLs Division

110 SHRE N 8§ SHARMA Wilt
the PRIME MINISTER he pleased 1o
state .

(4) whether it is a fuct that graals
are given 1o the Atomic Minerals Divi-
sion through the Atomic Eaergy Estab-
lishmen';

(h) it so, the amount of grants given
during 'he last three years;



(c) the details of anoual expenditure
of this Division,

(d) whether it is also a fact that
lakhs of rupecs have been surrendered;
and

(c) if so. the reasons therefor”

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
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TER OF PLANNING AND MINIS-
TER OF AFFAIRS
(SHRIMAT1 INDIRA GANDHI) :
(a) Provsions for the Minerals Divi-
sion are made in the Budget of the De-
partment of Atomic Energy of which it
i% a unit.

(b) and (c). The details are as fol-
lows :—

196465 1965166 _ 1966/67 _
Capiral ~  Rev. Capiral Rev Capital _Rev.
Takhs
Annual g ant 185 13 9::“ ki) 03 95 200 10280
Actual Expenditure 1 Tu 8138 a21 9266 1-82 101-63

(d) and (c} The amounts of surren-
der, which were due to no  special
causes, for the last three yean were as
follows :—

1964-65 1965-66 1960 67
(i Rs. lakhs)
2 67 24 § 35

ProMOTION AS GEOLOGISTS

1101. SHRI N. S, SHARMA whll
the PRIME MINISTER be pleased 1o
stape :

(a) the criterna of promotun ol
Assvant  Geologists to the grade of
Geologiv's and Scnior Geologists, and

(b) the number of Assistant Geolo-
gists promoted as Geologists and Semor
Geologsts duting the last three years”?

THE PRIME MINISTER, MINIS
IER OF ATOMIC ENERGY, MINIS-
TBER OF PLANNING AND MINIS-
IER OF LXTERNAL AFFAIRS
(SHRIMAT1 INDIRA  GANDHI) .
(a) The mmmum acadcruc qualifica-
non for promot on of Scienufic Ofheers
Grade SB (Rv 350-900: 10 the pow of
Scientific Officers (Geology) Grade
SC2 (Rs 400-950) or Grade SD2
(Rs. 700-1250) 15 M:Sc, degree . Guo-
logy or equ.valent degree o: [hiploma 1n

Mining  of of a recogmwed
[RLTNTUT The minimum  service
yualfication for promotion to Grade

SC2 1s three years' exper ence as Scien-
1 e Officer Grade SB and for promotion
to the post of Scienufic Officer (Geo-

logy) Grade SD2, five to acven years
service 8s Sc entific Officer Orade SCZ.

In both the cases, the promotions ar¢

subject 1 availabil'ty of vacancies and

(b) During the past tbree years, 5
Scientific Officers (Geology) Grade SB
were promoted as Scientfic  Offlcers
(Geology) Grade SC2 and 1 Scientific
Officer (Geology) Grade SC2 was pro-
moled as Sc entific Officer (Geology)
Grade SD2, excluding promolions cur-
tently under conswderation,

SUICINL BY AN ATOMIC SCIENTIST

1102 SHRI N. S. SHARMA ; will
the PRIME MINISTER be pleased 10
reter 1o the reply gven to  Unstarred
Question No 5094 on the 10th July,
1967 regarding sucide by an Alomi
Scientist and state :

{4) whether the Chef Viplance Offi-
cer has since completed the enquiry;
and

(h) 1l so, the detaldy thereof ?

THE PRIMI. MINISTER, MINIS-
ILR OF ATOMIC ENERGY, MINIS-
(LR OF PLANNING AND MINIS-
IER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :

{a) Not yet. Sir.

(b) Does not arite,
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1104 SHRI N K. SANGHI

SHRI Y. A PRASAD
SHRi D. N DEB.
SHRi BI.DABRATA BARUA
SHRI R R, SINGH DFO
Wit the PRIME MINISTIR b
pleased 'o stale

(a) whether n view of incieasing de-
mand for nuclear power in the country,
adequate steps have been taken to gan
sufficuncy in te.hmcal  know-how and
to produce the necessary equipments
in the countn, and

(b} f so, the steps taken in this re-
gand ”

TH! PRIM1 MINISTER. MINIS-
TER OF ATOMIC ENERGY. MINIS-
‘TBR OF PI ANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMAT! INDIRA GANDHI):
(4) Ye, Sir

1394

(b) With the :?uieu- ganed in

Sagar, Indian Scient’sts and enginesrs
arg DOW in & position to undertake the
copstruction of the Madras Atomc
Power Station wahout foreign assis-
tance The imported comtent of the
Madras Power Sta'ton 1s expected to be
Jess than 20 per cent.  The technical
know-how already gained 1x being cons-
tantly mmproved upon.

An Electron c» Factory has been es-
tablished i the puhlic sector to produce
the highly sophisticated ms'rumentation
requ:red for nuclcar power stations A
complex of Plants for the production of
nuclear fuel and other special mate-
rials roqured for opera'ng nuclear
power stations v being set up.  Self-
sufficency in  producton of all the
necessary equipmen. to establish atomuc
power stitions 1s  dependent on the
development of an industnal base for
the manufaciure of conventronal raw
materials and equipmen Lke stainless
and specual alloy steel and turbo-gene-
rators of lurge capactty

Viot arion oP INDIAN  FRONTIERS BY
ARMPD PAKISTANIS

1105 SHRI D. C SHARMA : Will
the Minister of EXTERNAL AFFAIRS
be pleaved to state :

(a) whether the Indian border socu-
rity forees shot two Pakistanis and
arrested one when a large number of
Pakistanis from Dahagram enclave in-
truded into  Payasti village in Indian
territory on the Ist August, I967;

{h) whether a protest was lodged
wirh the Pukistani High Commission
in New Delhi against the violation of
the Indian fronbers by armed Pakis-
tanis  and

(c) the nature of rcply receved if
any, from Pakistan?

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS--
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) and (b) Yes, Sir
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STATEMENT OF PRESIDENT Avus KHAN
ABOUT PaAK-CHiNa CoLLuston

1106 SHRI D. C. SHARMA:
Wil the Minister of EXTERNAL
AFFAIRS be pleased to state :

(a) whether President Ayub Khan
dismissed the talk of Pakistan-China
colluson agamnst India as false
propaganda 1n his  first-of-the-month
broadcast in August, 1967 and said
that thus was being propagated in India
either to obtain more mubtary assis-
tance or to divert people’s attention
from mternal problems and accused
india of making frantic efforts to aug-
ment ber military strength, and

(b) f wo the reaction of Government
thereto 7

THE PRIME MINISTER MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) *
(a) Yes, Sir

(b) The Government of India are
fully alive to the danger posed by Pak-
1istam-Chinese colluvon which 15 bau-
cally amed aganst India. The Chinese
and Pakitan: leaders have on numer-
ous occamons spoken in the sume
breath of friendship between thesr two
eountnies and therr common opposfion
to India The allegauons made by the
President of Pakistan are clearly base-
loms.

MANHANDLING OF LIADER oOF INTER-

NATIONAL Siv#i BROTHERHOOD DELEGA-

TION BY NEwW DrfLHI CHINFSE EMBAssY
OFFICIALS

1107 SHRI YASHPAL SINGH
SHRI K. P. SINGH DEO :
Will the Muster of EXTERNAL
AFFAIRS be pleased 0 astate.
(a) whether a Chmese Embassy offi-
«tal manhandled a leader, of the Inter-
national Sikh Brotherhood Delegation,
who had gone to the Embassy w0 hand

over a note comdemning the forcible
take-over of gurdwaras in China by
the Chinese Government on the 31st
Octoher  1967; and

(b) if <o, the action taken by Gov-
ernment in ths regard °

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) A report to this cflect was lodged
with the police

(b) The Chinese Charge d'Affairs
was called to the Muustry of External
Affairs and told that this kind of beha-
viour was not expected of membens of
diplomatic missions He was also told
that the recent umilateral and arbitrary
action of the Chinese Government
forcibly taking over Gurdwaras n
Shangha: was greatly resented by all
Indians and that they were well within
their nght 1n protesung peacefully to 2
representative of the Chinese Govern-
ment

Buamar E1ecTRONICS LT  BANGALORE

1108 SHRI K LAKKAPPA: Wil
the Mmister of DEFENCE be pleased
w slate

(a) the
ed up In
Bangalore wince January
and

(b) the pnnciples followed mn re-
cruting new personnel there 7

THF MINISTER OF STATE IN
THE MINISTRY OF DEFENCF
(SHRI L. N MISHRA) - (a) Total
number of vacancies filled in Bharat
Electronics Lid, Bangalore from 1st
January 1967 to 14th November 1967
are 556 This figure does not include
Tramnees The details of 556 vacan-
cies are given below —

number of acancies fill-
the Bharat Electronics 1ad.
1967 to-date,

(1) Direct Recruiment
Technl- MNon Techmi- Total
cal cal

(1) ™on- 173 Jue 4719
Exccutives

() Executives 54 s 62
ToraL. 27 34 541
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(2) Deputationists

Technical Non-Tech. Total
7 .

(i) Non-
_ Exccutives
(i) Exccutives 7 I 8
TOTAL:S 14 - 1 . ()
Total of (1) and (2) above ....556.
(b) All vacancies for external re-
cruitment are notified to the appro-

priate Employment  Exchanges as per
Compulsory Notification of Vacancies
Act, except where it is necessary to ob-
tain the services of Government  Offi-
cers with special experience on deputa-
tion. Posts  carrying a salary of
Rs. 200/- and above arc also advertis-
cd simultancously, The candidates spon-
sored by Employment ~Exchanges and
applications received in response to ad-
vertisements  are screened and  cligible
applicants arc interviewed by duly cons-
tituted Commiltces. Appointments — are
mac s irom the pancls so sclected.

Lasour Macazines

[ive, SHRI  SHIVA  CHANDRA
JHA . Will the Minister of INFOR-
MATION AND BROADCASTING be
plea2d to state :

(1) how many labour  papers,
daifies,  weeklies, monthlies  and
quarweriies which are published in the
couniry, State-wise;

(o) their respective circulations and
financial assets; and

(=) o how many trade unions they
ave affiliated in one form or another ?

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI
K. K. SHAH : (a) to (c). A statement
giving the number of papers devoted to
labour State-wise periodicity-wisc
and their circulation, wherever avail-
able i, Lud on the Table. [Placed in
Lib=:ry. See No, LT-1632/67).

Information in regard to theic finan-
cial wsets or their  affiliation  to trade
unics is not available.

and
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SHOTGUN AMMUNITION FOR ClLAY
PiGroN SUOOTING
1110. R8. KARNI SINGH: Wil

the Minister of DEFENCE be pleased
o state :

(a) whether Government have carri-
¢d out extensive tests on shotgun ammu- .
nition  manufactured at the Indian
Ordnance Factory for clay-pigeon shoot-
ing and whether these include pattern-
ing tests also; and

(b) il so. the percentage of pattern
achieved at 40 yards with  full choke
barrels, at 30 yards with modified choke
barrels and at 20 yards  with cylinder
barrels and whether 70 per cent success
wus achieved with cach of the above ?

THE MINISTER OF STATE 1IN
THE MINISTRY OF DEFENCE
(SHRI L. N. MISHRA) : (a) and (b).
Cartridges 12 bore 2} presently being
marketed by Ordnance Factories are of
the standard type and are not intended
for clay-pigeon shooting. These render
accuracy patterns of 60 per cent plus
at 30 vards and 40 per cent plus at 40
yards,

However, consequent on certain en-

~quiries made by National Rifle Associa-

tion of India, 300 numbers of cartridges
huve been specially  manufactured for
clay-pigeon shooting and despatched (o
NRAT on 31-10-1967 for tests and re-
port. Further  development/improve-
ment will be cffected on receipt of the
report to meet the special requirements.
Tests curried out before despatch with
full choke barrels at 30 yards recorded
90 per cent of pattern.

-

HAJ PILGRIMAGE
{112, SHRT GEORGE FERNAN-
DES : Will the Minister of EXTER-

NAL AFFAIRS be pleased to state :

{a) the number of Muslims  who
went on Haj pilgrimage during the Tast
five years:

(b)) whether it is a fact that all
Muslims who seek to go on pilgtimage
duiing a year are unable to do so bhe-
came of Government restrictions;

(¢) the steps  which  Government
propose to take to remove the difficul-
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tim whick the Mwmlims face in this
regard; and

(d) whether Government have re-
ceived any representations from the reli-
gious and social institutions of the
Muslims and from any individuals on
this matter and if so, the nature of
these representations 7

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANNING AND MINIS-
TER OF EXTERNAL AFFAIRS
(SHRIMATI INDIRA GANDHI) :
(a) The number of pilgrims including
mfants who went on Haj pilgrimage
during the last five years is given
below :

1963 15,102
1964 16,537
1965 18,267
1966 15,533
1967 15,544

(b) Due to foreign exchange difficul-
tim Government fix a celling on the
number of pilgrims who may proceed
to Haj during any year. In view of this
all Muslims who apply for going on
Haj pilgrimage are unable to perform
the Haj.

(c) This difficulty s likely 1o be re-
moved as and when the foreign ex-
change situation becomes satsfactory.

(d) Vanious religious and social
Mushm Organisations, individvals as
also the Central Haj Committee, have
been  suggesting that Government
should consider raising the ceiling to
allow more pigrims to go for Haj.

LiMiTs or AIR SPACE

1113, SHRI CHINTAMANI PANI-
GRAHI : Will the Muster of EXTER-
NAL AFFAIRS be pleased to state:

(a) whether the Legal and Treaties
Division of his Ministry has carried out
a high level expert examination o pre-
cistly determine where India’s air space
ends and foreign space begins in view
of the reports of the Chinese plan to
fire medium range ballastic missiles
with nuclear warheads into the Indian
Ocsan across Indian territory;
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(b) if s, the decisions arrived af;

(c) whether any other country has
fixed its territorial limits regarding its
air space; and

(d) if so, the details thereof 7

THE PRIME MINISTER, MINIS-
TER OF ATOMIC ENERGY, MINIS-
TER OF PLANYING AND MINIS-
TER OF LDIXTERNAL AFFAIRS
(SHRIMAT1 INDIRA GANDHI) :
(2) and (h) 7T+ question of the de-
hmitation of In iy air space and outer
space beyond 1s under examination in
the Ministry of External Affairs.

(¢) Government are not aware of

any declarations rcgarding the hmits
of atr space by other countries,
(d) Does not arme.
1212 Hrs
CALLING ATTENTION TO MAT-
TER OF URGENT PUBLIC
IMPORTANCE

DISCLOSURFS ABOUT ACTIVITIES OF THE
CIA v INDIA

SHRI HEM BARUA (Mangaldai) :
Sir, I call the altention of the Minister
of Home Affairs 1o the following matter
of urgent public imporiance and request
that he may muke a statement thereon :

“The most disturbing disclosures
about the activities of the CLA. In
India, made in Moscow by an ex-
C.LLA. personne! John Smith, as re-
ported in the Press.”

THE  MINISTER OF HOME
AFFAIRS (SHRI Y. B. CHAVAN) :
Sir, Government's attention has been
drawn to reports appearing in Indian
newspapers regarding the slatements
made by a former employee of the
US Embassy in India. We have ob-
tained a full text of the first instalmeat
of these articles. Meanwhile, extracts
have been published in the newspapers
of the second instalment. We are tak-
Ing steps to obtain a complete text of
this also.

These articles have focumed the
attention of the public on the vital pro-



example, his activities relating to other
countries. Also, some of what he has
mentioned in the article does not appear
to be correct. His sialement regarding
a secret meeling between CIA agents
and Naga leaders at Imphal in 1956 is
not correct, There is nothing in record
1o substantiate the allegations made In
the article about the two army officers
who have since retired. ....(Imrerrup-
lons).

SHRI HEM BARUA : Sir, the dis-
closures made hy Mr. John Smith in
Moscow, an ex-employee of the CIA
operating 1n India, are very disturbing
from the point of view of our national
socurity. I agree with the Home Minis-
tor in that. Besides saying that the
Naga revolt was encouraged by the
ClA, Mr. John Smith goes on to say
certain other very starthing matters, One
1s the mnvolvement of a foreign diplo-
mat in espionage aclities in this coun-
try. He has said that he = an ex-
Philippines Ambassador. He has par-
ticularly said about the involvement of
our Military Attache 1 Washington
and his subordinates. He has gone on
to say that somec military officers in-
cluding a General in charge of mili-
tary personncl are in the pay roll of
the CIA. These are very disturbing
allegations. Firstly, let me tell you
point blank, when these foreign diplo-
mats are involved in espionage aclivi-
ties in this country on behalf of CIA
or any other agent, the Government
must be very firm and declare them
persona-non-graia 1mmediately and kick
them out of this country. Let the devil
be given its due. Unfortunately, in

acrivitles iIn 1400
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this country thers are certain Indians
:voho.ﬁdo:'m money mre ready
should be taken againes et T

article by Mr, John Smith, publi
the Luterary Gazette of Moscow.
15 1t that the Government have
to probe into the activities of
i this country and why is it
government was completely in
about the activities of CIA i
country untl they were revealed
John Smith m his article in the Lil
Guzette, Moscow. May we have an
assurance from the Government that
they are going to take stern measures
not only against the CIA,

E4:

at

s¥EFF
Egkad

§
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measures, stern measures, against those
people, Indian or foreign,

gaged in esp'onage gctivities in
country, on behalf of CIA or any
:itm’cy” Are they going to do it or

SHRI Y. B. CHAVAN: Asfarm
the general view of the hon Member
and the sentiments expressed by him
are concerned. 1 certanly share them
with hm At the same time, I have
said that on many an occasion we have
taken action against

n some cases even court martial
have been taken, whenever things are
pointed out or come to our notice. So,
as far as the attitude of the Govern-
ment is concerned, we do certainly
watch carefully and punish people who
arc found guilty.

SHRI HEM BARUA: Your vigi-
lance has completely faled. You did
not know that the ex-Philippines Ama-

§

bassador was in the pav roll of the
CIA
SHRI Y. B. CHAVAN: I oay or

may not know. The very purposs of
asking such questions is to get
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infoemation. So, we will have to be
vy careful in thesp matters. JIn these
tmiers we cannot go merely by the
statements or confessions or accept or
rejoct them as a whole as correct.

SHRI RANGA (SRIKAKULAM) -
Why were the miluary officers allowed
to retire nstead of being punished ?

SHRI M L SONDHI (New
Delhi) : May I ash of the hon Minn-
ter whether he can assure the House
that a certmn amount of complacency,
which is evident in the actions of the
Government, wil be dispelled because
It is a most important matter ? [ think
the hon. Minister should welcome the
tact shat theso articles have appeared
hecause it gives him an opportunity to
review the subject I am not speaking
in any parochial sense. Men of good-
will in Amenca itself have been con-
cormed about the increasingly interven-
tionist mature of the Amcrican politics
America has become too big for itself.
It is trying to interfere all over the
world. We know the cave of Dr
Mossadeq, we know the cax of Mr.
Souvanna Phouma and many  other
CHICS

MR SPLAKFR ket him sk o
question How urc all these relevant
SHRI M | SONDHI They  aic
very relevant
AN HON MFMBER  Rie » giving
the background

SHRI M L SONDHI - Delhi, whe-
ther we bke it or not, has now become
known as an important centre of espion-
age actvity Ewven though I have the
homour to reprosent this city here, it
has got this shameful aspect todan
Therefore, 1 would like to ask whether
the bon. Minster « prepared to out-
line certamn sieps for coumter-espionage
and also whether he 1s prepared to meet
this gentleman, Mr. John Smuth. f
pecessary even by going to Moscow
himself, snd find out from him the 1eal
facts.

SHRI NATH PAI (Rajapur)
extradition to India 18 justified.

SHRI M. L, SONDHI: With rcfc-
rence to certain strategic Ministries and

His
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under the loose cover of political
cconomic officer in the American Em-
bassy, or any other Embassy, espionage
activity 1s being carried on. Thirdly, T
would even say that some people who
pretend to he anti-CIA might them-
~clves be CIA agents, Therefore, keep-
g all these factors into consideration,
s he prepared to give an assurance of
practical steps of policy so that New
Delhi could be known as a place free
from cspionage ®

SHRI Y. B. CHAVAN : The point
raned by the hon Member »n gquite
correct that such disclosures or such
statemenb. certainly give an opportunity
for us to review the matter, It is a
sort of warning that we have always to
tahe that one cannot presume that all
the arrangemcents that we have made
are perfect We have always to go
trom pertection to perfecton  There-
lore T share that view

SHRI & M. BANERJEE (Kanpur) :
Shur Chagla has instituted  an inquiry.
What his happened to that” He bas

gone

SHRI Y B CHAVAN 1 quite
agree that it v 4 fact of international
Ife that espionage and counter-espion-
age are there

SHRI NATH PAI: Which 5 the

Indian CIA mav we hnow ? Do you
hase anv "
SHRI 'Y B CHAVAN H 1ty to

underline the step that we arc taking
about any counter-activity, this is exact-
Iy what the spy wanis to koow: so, I
am not to be expected to answer this
Yueston

SHRI NATH PAl- What about
bringing hum here ® He did not amswer
that part

MR. SPEAKER . He wanted him to
Moscow,
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sftwite Ko Jult (TR - oA

wmEAArm R mIaTaaaefs
wEd 195y 7 faedly &% ommw ¥
AR & IR R OF JOEA
fadw wft = * g faT w7 Fd
at f sz sgfaen & qEEAT FTw
g @ q w2 nw g $ors Afe
A e & T g W T
AT & FEA IREN ATTREET
R]YH § airy F1d 3v I7 & I
FROFT ) GIATT & FAT Tew T35
T T W ywied el
atd ? wm aR A9 @ § & A
At frdrds § w1 e w1 difzee
fows w1 w7 T § ST W O A
& fr a1 fger dfgre & am
T @ # a7 9 qAAL § I ¥ M,
g M @ §N7 A AN FARfETE?
*0 97 &= 42 ¢ fr Fravlt sy o
e N2 QAAAE A TR I@ AT A
#1 fag frar fr ag fedvi o fooerh
qfafew otz 7w A AT A
3 fr frqrelt #8483 oft ge AT WY forg
fenr 91 ?  ¥a7 A% &G A9 ¢ fe oo
& o fafireet sorfagr & &9 ST 913
fr ag s Py gt F Fadefty £
fawa e A o § TIaY 7
RE? wmET @A f
g A1q * fafaed § o & 79w

et $t T A el & e
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sy R g7 arw & Qury ey wr e
™ ugi & faldvy fark firenfielf o
frerear arga &, 37 w1 i it Iy
freriit afft arx & v 2z oy wr?
O 5% q@) ¥ AT PR A9 ¥ e
A g 5w v oqEl & a fag
7Y g1 arm § fe fadoly Card frwarQor
S "ma A 7 sorder & fakely Gk
fawfter a7 fafoay qaz §, IT A
Moty W GffeER ¢ A W
ATHT I KT AT A AAT FirwTa
#7 faax 74T & &Y Ty A fro gwe
480 %7 ®Egy & W1 Fadvir ¥ sgEAr
37 fadeht Frwrfiar #t far Wy w0
TqTHz 39 77 fareaw ey e faare
A 27wy maAAT Y g7 faare
¢ fr Arm o A Tere § N
FQwT 71 47 TifEET g fraré
A R aEw g e o
F A F a1 A7 9z AF fe wfe
w7 fadwy g & see W
ARGA AN 72 &34 fA7 aw
& wYf @ a0 wrfr 9 fe ool oy Ay
WAL’

SHRI Y. B. CHAVAN rose—

Mr. SPEAKER
any part of it

SHRI Y. B, CHAVAN : The bon.
Member has raised an
aspect of the problem and that is about
foreign missionaries in certain bonder

Aréas.

You may answer

E

SHRI ATAL BIHARI VAJPAYEB
(Balrampur) : An important aspect.

yes: but it does not come in here possi-
bly. However 1 do not want to take
refuge Dehind that, [ may oaly state
that whenever therc is evidence 0 prove
that the missionaries are trying
something which is going to a
to national secunty, very
15 taken about it
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SHRI PRAKASH VIR SHASTRI
%):WM&MI&

SHRI Y, B. CHAVAN: 1 am aot
going to answer that question because I
am not ready for that. I will have o
have proper notice for that,

@t o ww (el @Ee)
oW & Wi fafreee & sy o) e gy
IR W N v

SHRI Y. B. CHAVAN : I koow, I
have had discussions with the Chief
Minister, Whatever informaton  he
gives or whatever recommendation he
makes, we will certamnly give our seri-
ous thought to that, With regard to
foreign missionaTies or mussionaries as
such the Government has a certain po-
licy and ths policy 15 followed but it is
followed with certan caution and libe-
ral attitude in the matter because we
do not want to give a feelmg to the
Christian minorities that we are very
indifferent to their problems

SHRI KANWAR LAL GUPTA:
What is that policy ?

SHRI Y. B. CHAVAN : But, at the
same time, as far as our national secu-
nity aspect in the border areas is con-
cerned, we are very vigilant and we
will be very strict in this matter.

SHRI O. P, TYAGI rose—

Mr SPEAKER: Order, order.
Please sit down while I am on my legs.
We started with CIA and you went to
missionaries, you went to Chief Minis-
ter of Assam, you went to somebody
else and you covered the whole border
queston. The Call Attention 13 about
CIA. Shri Vajpayee

ot wew fagr®t wwddt @ aegw
wien, qg W wETw & 7y e
fear @ fe fo o fomrg foeell @)
s foariamrat i fr g
@e arfo Te ¥ iz &1 T IFPA
wq ¥ form feR A g a
wow i ar wwan & Fs o feng sy
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# werr woh & firg 8 ¥ o Mvw
wry @ ¥ ¥ @} wwed waw
e o vy o arte g ¥ maPue
e xw *1 i€ w7 guw F Y
sror 1§y S e X vy § fir faer
o w1 AT fom, ¥ ot ¥
w1, A ferg & o € o arwEd wr
e fear 3, q welt ot & wxv fis
w femT ) od . .

off TrwwOw W™ 5 3 T g

ot wew fagr®t wwddt: W @
Y s 7 wegTR Y & e
& AT W A0 e qawg w el
Ferfuet wfafe & @ &% swAe A
W A T 947 FWA F71 5 Feay fs
forey w6 TR A e Fasay may
T ardn F A 7 A
ot o IR T A T H gz g
TR o T0%F # w¢ ary w6 w7
frare xd &7 Y arEraTgErY &
sl sw Fey are §, frad o g
g aiRr st @
wra & @ s fadt amga ol
/1 &, vAC tofaw w7 AW
o AT 7 T g J7 forg 7 ow
wm M &R ¢ T nrfw s 9
qTEF. qIE T N9 qAY aTE K
SreAT &8RO &1 A far wr § @
# wrrr g g fr a7 ot www @
2w ¥ T 74T A F1§ Tl wvr v
w1 feax @ & W ey § AT owr
g * 3 w1 7 fedft e 0%
ez fear § % w7 ag ¥ wmen
& nen ) favare § 4% ¥ fom Fan
g2?

SHRI Y. B. CHAVAN ; About these
two Army officers, naturally, we had to
enquire from the Defence Ministry, I
am told that there is nothing on record
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SRI ATAL BIHARI VAIPAYEE :
Mow can there be anything on recend ?

con-
certainly, there are certain cover
names, and 1 have asked our agency lo
make further enquiries about it.

SHR]I ATAL BIHARI VAJPAYEE:
What agency ?

SHRI Y. B. CHAVAN : Intelligence
Agency.

SHRI NATH PAI : How can he tell
the House, “I have made an inquiry.” 7
The revelations may be absolutely sensa-
tion mongerng or they may be subs-
tantial. But the wmquiry must be pro-
perly conducted. He says, “I bave
made an 1nquiry.” Is that a fair reply ?
How can he completc an inquiry so
quickly ?

Mn. SPEAKER : | know he has not
answered other matters. That is all.
(Interruption) Dr. Sushila Nayar.

SHRI S. M. BANERJEE : When we
raised the question of CIA, not on this
particular Call Attention, Mr. Chagla
had assured the House that he would
put the entire thing before the Cabinet
and sec that a Commission is appoint-
ed and a proper inquiry s made, The
Home Minister has not replied to that
oven.

i

Mz, SPEAKER : Dr, Sushila Nayar.
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12.20 moums
UNLAWFUL ACTIVITIES (PREVEN-
TION) BILL

{i) ReroaT or JorNT CoMMITTER

D, SUSHILA NAYAR (Jbami) :
1 present the Report of the Joiat Com-
mittec on the Bill 1o provide for the
more effective prevention of certain wa-
lawful activities of individuals w=ad
assocrations snd for matters conmgcted
therewith,

(i) EvipencE BerORE JoINT Comt-
MITTEE

Dx. SUSHILA NAYAR - 1 to
lay on the Table a copy of the
given before the Joint Committee on
the Bill to provide for the more effec-
tive prevention of certain unlawful acti-
vites of individuals and awmociations
and for matters connected therewith.

R

12.21 Hgs.

STATEMENT RE. DEVALUATION
OF THE POUND STERLING

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE
(SHRI MORARIJI DESAI) : I would
like to take this opportumity of making
a brief statement regarding the decision
of the UK. Government to devalue
pound sterling. The extent of the
valuation is 14.3 per cent and
fore, at the new exchange rate,
equals US dollars 240 as agu
old rate of dollary 2.80 to the
The pound sterling will now
for Rs. 18 instead of Rs. 21 previously.

The exchange mate of the Rupee in
terms of gold or U.S. dollars will re-
mamn unchanged at the level established
on June 6, 1966.

Honourable Members will wi
know the implications of the U
tion for the Indian ecooomy.
change in the exchange value
pumdi:amodenuou.?;
general will be to improve

tiveness of British products
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Our exports to the UK amounted in
1966-67 to the equivalent of U.S. dol-
lars 270 million or about 17 per cent
of our total exports in that year. Con-

the budgetary burden in terms of rupees
of servicing the debt to the United
Kingdom will diminish by 14.3%.

As the Home is aware, the aid we
eceive from the UK. is_linkodtolbe

_z%fgn
i
E
i

Il
eleety pps
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ponent of our reserves has come

UK. remains unimpaired.

1 have dealt so far with t
of the change in the par value
pound sterling. We have received nows
that Ireland, Guyana and a few others

28
g ¢

extent, remains to be seen;
naturally watch developments and con-
wider such meavurec as may be neces-
sary to safeguard and promote our in-
terests | have already stated that the
par value of the Indian rupee will not
be changed.

SHRI HEM BARUA (Mangaidai).
May 1 scek a clanfication ?
Mr. SPEAKER T will suggest a

way-out for the consideration of the

House

SHRI D C SHARMA (Gurdas-
pur): 1 had sent a call-attention notice
on this subject, but 1t seems to have
heen disaliowed.

Mr. SPEAKER How could 1t be
done? The Pound Sterling was de-
valued only yesterday and he has made
the statement today; he has taken the
carliest opportunity to make the state-
ment. 1 could not have admitted a
call-attention notice on this, I am sug-
gesting a way-out

SHRI ATAL BIHARI VAJPAYEE
(Balrampur) : If he made the state-
ment in response to the calling atten-
tion motion, in that case we could have
got opportunities to ask questions.

and 1 got it this morning,
Caling Attention



=

ed by an early discussion.

sl ozw fagrd ;wddr A @z
feeema a § a7 @

Mr SPEAKER : Decivion has been
taken that he is not going to devalue
Only if he has any further information,
he can give it—that is what 1 said,

SHRI NATH PAI (Rajapur) : In
that contcxt, an immediate discussion
becomes all the more necessary.

Mr. SPEAKER : 1 have no objec-
tion of you want it......

SHRI NATH PAIl: You stated, Mr.
Speaker, if 1 heard you clearly, that the
statement was received by you even be-
fore you rcceived our call attention
notice, | want to know, Sir, whether
Mr. Morarji Desai could prepare his
slatement because there were prior con-
sultations by hum with the UK. Gov-
erament. How else could he have
prepared a statement ?

1889 (SAKA) Bill Intreduced 1414

Mz, SPEAKER: The devaluation
took place on Saturdey, Whole of
terday he had at his disposal. I I
have received it this moming or Jast
night.

SHR1I MORARJI DESAI: 1 had
given notice of ths ths morning before
any calling attention notice could have
reached you.

SHRI S. M. BANERJEE (Kanpur) :

We put 1t in the box, but he did not put
it in the box.

12274 Hrs

COTTON TEXTILE COMPANIES

(MANAGEMENT OF UNDERTAK-

INGS AND LIQUIDATION OR
RECONSTRUCTION) BILL*

wiwwa st (ot foim feg) - &
AT w0 g 5 wafgr 7 sfow
e & gy wver weafat & aforae
# g, T ¥ IR AT 9T IR,
g gAY waEr wafrai € 91w
147 A~ fard) ¥ fao 3w w0
ary fadaw ¥ 9w w1 # wprle @
AT 1

Mr SPEAKER  The queston is:

“That leave be granted to 1otro-
duce a Bill to provide in the public
wterest for the liquudation of cotton
texule companies while keeping the
undertakings thereof as running com-
cerns, or for the recomstruction of
collon textile companies, In certmin
cases and for matters connected
therewith.”

The motion was adopted.

*Published 10 Gazette of India Extraordinary, Part I, Section

20-11-67.
tintroduced with the recommendation

2, duged

of the President.
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12.29 Has

MOTIONS RE. REPORT OF EDU-
CATION COMMISSION AND RE-
PORT OF COMMITTEE OF MEM-
BERS OF PARLIAMENT ON EDU-
CATION—cond,

MR. SPEAKER: The House will
now take up further discussion on the
mations moved by the Education Minis-
ter on 14th November, 1967.

SHRI S M. BANERJEE (Kan-
pur) : Where is the Education Minister ?

MR. SPEAKER: The Minister of
State, Prof. Sher Singh, 13 here,  Shri
Amrit Nahata will begin.

f wgn e (AEAT) . wma
wgry, waaar-fa & T fow &
AT AA TN EA TG T
% & A% 0w S AT & 412 ot 7W
€ 3t Afy Fratfr @ w7 o &
€ wivm fas ¥ ag ag aew A
t fe v o fm fren wftem G
fieqr wor, faw 3 wyw foar Aifr o1
g Tw ¥7 ox mabfr frdiE seq
& ¢ mhmy § 9w AVOIC A
wa ¥ ferg wen ¥ wgew g amr
At AT
s F1 wrer wx & o fafe Afa
w1 faahe fym o & 7 0§ qEen
g fo W2 o AN o wfte
A KfiE qw #r § ag FE = fem
& ¢ ferr welt Tro forver v 41 oY 7
e g 5 TR g
fgrw & aw A g @ AR E
Iu witwa Wt fooR ot oifeamiie &
e ¥ vy fasr s Ak ghewon
¥ fawrz fasit femn ot o aw Fod
9T WA & ¥ &TE WOW JSTT AT

ot

Report ) NOVEMBER 20, 1967 Edeation Commission ond

14%6
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(MS)

woTene WgheT, wrewd oY amw oy
¢ fx ox & wrer fane dk o @
wmr agw W fmar Afx & dia §
g% Qeft ofrr 9T 33 @ gt § fe D
geay™t gy § it g & forer w1 v
wmay ot A & xw foar w7 qw @y
§ waaT w0 Ay agw f agd
AETw &1 A AT AT F wen aqw
meaw § e fow & g efm Wil
grabfior firen 7t & o et ) Fey
oo® 75 § fr gt 19 seT 7 AR
¥® WET & gL A IAT wrar A yww
furarz 35 @er gar ¢« fomr & wreww
¥ vy 7w frgm qfr & foen
wnfed ¥ faffa o 30 7 w@
s atwag & fagidt A s
fremragmg fm d R s o
fe wefn ¥ @<t & wregw & Tk
frmrer A ar At ¢ A & oy
arq & qeea Ak & foraw fagiv
&) e faarr < g e gl
sarr we ¥ fara « f e, Wi,
st a avm Aled N Tren
& a0 swfem o et fawre fem
w AR @7 = feATr S
argee et & I firerr fagry o Al
forg & a9 & g, fgAw & gro Aqw
stfera & fava st e ady aE
w atr fre frgr § fory § @1 52
Fsrof o T farm A
dre fom mar &1 IITswa Wz, A
@ &7 & o aafer § amowr MW
w ag XN A w0 § Weww ¥ gn
%1 39 A awh fomait § et 7 WYE
wiar ¥t 7 A, o s Wl
ar gt 7 wft et @ st otk ey
off M) Ao v w wE B
gww mard ¢ 1wy s o wwar
¢ st Wil o fow we § alix
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aga wvsr srkafee srisai W
Qlwﬁﬁﬂ'wmﬂuﬁth
wigen § fiv S vy Y ot Forer fovenr
%t aremst woray v § ag forer gk
forer =t B, ag safer & fawra &
oot grrert A ¥ 77 Frerft fawrre-
oo fer & wreaw ® wE9 A &,
IR arfe & dwed, T Af
A G HT WY w9 AT IR AT
T wuf} ATeGHT ¥7 FAUIA KT ¥ AH
avd fawfagt ®r 3 foer w39
Foit @ fr fam @ 7% sfer 1
T fawre @ &% | W X AveEEl
# WYt w7 Y J9A7 F Agea ¢ | AfwA
Fwim g T o 3 ¥ w
ferar #1 wrewsy @A wT 9% P w0
adfrar a7 ga s ¥ feart foremm
79 A T5K1 H)  q7F HT Fa faperely
frar & 7 99 ¥ wfea w fawe
Z¥r g A e A farar WY w98 &R
97 ¥ A A &1 wRfAT A AR
# g wgT AT 7T fiw wrer & afafowr
=g faa wreen feyr &% § 39 &«
el 81 sfar wm gardy faew
et | fr s wfgg )

g a% WA 1 9 § g & A
foren wrea) A g A § o A
foer vt & 39 & @, w6,
amgE, 1 X7 zEe & fa e
7 @R g g 2w & WY &, g vt
walt ¥xq Wy vy ay sfafvsa fre met
&, wwdtfa ¥ ufz o femr wm @Y
M faeg & &1 &y a9 A §r wwar
fie araT & wreAw AT 2 o WA E,
g AT AN &Y g1 awar § Y A
AT Y FnEr § www &
afaforr s fdt wray & afe feey
£t amet § Ot a7 Ferer FvEt o) S A
gt | 9w # grx wfer wr faee
sy g @, o fewr g atw ww

and M.Ps, Comm. on
Education (MS)
X X wwd § wmperer @ wmeew &, wg 15
v & oft g gudr wrey ¥ areww { oy
iwﬂlaﬁ!{tﬁﬂww
& oY 3 wmar & forer Wi wed @ g
I 4 N farht g wolt odf,
forrm awa 2, W v At ww
W A g W Amy AR G
Fga & APTATET ¥ Averw ¥ wg fe
ST FT T AwAT &) A avr W
o § v forar =1 wyey add ool
I a7 I &1 forey F w3 A w@ qow
§ wifs arpmar &) gty w3 ai F
frer &1 A & N foen = =it B
fesm S fravn sfe g R £
fEmsaE A am N v
7 w1 7 frer & a7 A dae -
ATAT &Y, 70 AT &7 S g IS4,
&a= mawrar #t foren wr aTeaw an
fm: damasngfe A ¥
s & gart 2 Wik <few & Afwr
w7 I w1 A7 garly wwm F
A § 1 AT A HZ ¥ IS W
art w1 ¢ A g wed ¥ gl
# forar a7 $AT W€ £, T F A
1 fren A7 & 3% we gf A gER
TAZ A A qF A AT JATAY
q o gu § X Fex fafgm et
# gfem Tt & fam ag ah W
A @ A §) xafed o
forar w1 ogr &% wA §, A gEl
wIaTE & W § 3 x| awy g e,
¥y WIETET & YH) § 9T wr fadaw
agm aa g Y w4 afer fag
Tover & fizar & w1 Tva ) steg srwrsr
& e o A & qrqwTT w6t ar faw Wt
™ AW W AN THT W v ¢
3w % foem &1 aregw aomar A
I fawr w1 wrew W Swpwe

o wfggy afc s o} fs g
o (@R W A § W
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[ ot s ogeen )
ek § awhr 81 Afer g g
f 7 o avem gk 7 @ 9T AX AW
ARPATNT Y ®1 AR T AT
A, TZ T o ¥ AR qg A
AP T A g W WY AT Y
foer w1 sgw T T 9@
Ty @t oY aw gt fr o aw & dow
T A qM 7w o O o A
T | XF aTg A A gawar oot
&orm ) rar o e | gafom fedt
G % AR Ot 7 T AT, TF A0
oy dwar & & fr awwer fren =
ATSAH JATHY Ay WX AT qg AT
& w3 o wifead? ® ¥ e g ont
§ 9137 RTR &7 F, 71 99 W AT

'

fawr ot ey ¥ T Fwgr A g
% A g w3 T wgeTe § fawm
% forer 2 e & AT R | @A
o, warr-mex £ fivar ot & a7 A
Ay F 3% § wrqe $O A 94, @ F
TeA-gEE ¥9% d wwr AWy A&,
afea fawmr w1 @ a7 ww ¢, fame
¥ oo S ¥ gt oF 1 e §, Far
A wRIAST £ ST ¥ A var o0
FEA ¢, FAT TUATAT ATWTT H
sufad foma & vorF A7 foom 4
e & fav areaw arwT 8 @A
# i s 9 = A g A g
It fmar Aifr & w3 7 afirw
M foxm 97 33w ¥ wlw &
mawan § f& @@ satw awi dmoafe
& APV F) e F meam % ey
# &ER s

IUTeRA WEIET, FT T § Afuw
faarz ¥ wwr gan ¥, a7 ¢ ST &,
a T e ¥ fagm w A 710
auw i gy s § 6 o7 9@ @@ 5
fafga el & ol ¥ fit 9%, 5o

1420

M.Fs. Comm. on
(MS)

28 wx At ¥ frifaert g e
@ § oY g whaw o ok @
IR Sfrmr gt T wd L fs
e faifaer ) 9 § T a6
TR ot & Frdt o 41 wOA O
TagErd # e W owE @, TR
X gur 3D & =N, A A AN
A wea @ a=at W) fow & W
&1 o, 77 oY @ fF g dfeama
¥ ag wfawre foar @ f @9 a3 4w
G\iﬂ?ﬁmﬁm‘ﬁ-i‘hm‘
AfeT 7 ® waww ag 0§ e oww
9% a= W firgen & W A S
weY ot 3w & 7O g Fafea
wrre ¢ f sy off 7 ¥ O ¥ 6w
§ % frgwz & @ R § @
W F awx AW @ e Ao
Mgt gi NN @
e @ Frewy § a7 39T A 9 v
& ¥ Euwd § 1wy A anEw wla
aay & 39 & fad 3 ¥ [N § fgerw
A7 A%@ TR & %) A0 AT XSG
T I =l ¥ faww @7 AF AWQ E
At o s W § 99 W Wi @
FAT ¥ A@ g1y FwIT &M AT dephy,
ﬂﬁh%m{fﬂ?ﬂ'-mhﬁ
fve i 7 & fawt & wom F27 €t o
g wae F) foent ST FAR %S
ofmrs et & @ it 2, a7 -
farrdr 3, waTr-fanit 2 AT A7 AWIY
2w & e, Pt g ¥ TR SN
! ama w9 § graw g O e
afw o9 & weae wmdl §1 g
# wra 08 & ofeww wfe S § w9
M g7 A g ArEvd
wfew Swta o wm o e am §
i oft wow g f& AW gAT)
T & W § g & 0% Refne
winfe v o 41 & 9w W
¥ @ N gl W whes aw
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wram Wit aex Qo fr weifer & T
wg wnk @1 & ag g § f afe oy
#ufre e g1 Y faarer Wi AW
won ¥, Wfer 30 fnfiry s }
f& fyara Y@ o and afy amw, N
¥ ®T qr 7 ¢, Afe @ g FAE
T asd § fr ag afes AF T8 &
aad at ewdl & qefeR F)ogn
7g *ET T §FY & (¥ gEAFIT
¥ §T T T 94 W ¥ 0y Ay gy
¥ ota 7, 7adrw § AT w1 oA
ety 241 TET | gATC TAAlq v
e T wAgT Wfgat T N ww
o7, ag arx AT fer § qw wigfx
za Az faw @A A o Tgafa
FNY arefira A gv gz =
THT OF @) W § §—a4 W
wz arx & fegare o o gy wwEn
Faqea @ g€ ¢ 1 xa fod F
argm fF g ofems et #1 qafaw
feqr smg, afz oaifaw 7 fear o AY
319X q3 THA HqT AT A
fe § ga egat qafas o 47
T N At AIdE § AT T
7 §, @Y I74 mefawT frarana
aMT dg AL FTCHRFAF A T
aq57 Frarx § fe ga ofets o1
gafter et T =1 & foq aw
ferereitfgsweo foar s f& 79
ZqrE § woAT Y avT a1 T AT
am femr ava (& o dYo gwo #io
W e sfafee & ooy wfew
TS AN AAAT IR qhwr q
T dorgy, witv s o o
g ® § a2 N e AuroS-fady
forear qrg &Y X 4

FITER WEIEA, ERTC fRT TN
! foid & oF wa aga w6t W
af § ot ag oy & v g9 alt fmr
% fawm & sfa arpy =T 9@

and M Js. Comm. on
Education (MY)

g TF A argfaw fawrr ot foen
T ITAvEE § A IE A AAEE
s v Pem o, adwra
nadifa 3y wwTEmER Wt W
qsauy wIVAT A@ 1 9 ag wgmiix
g It ot fmr WA ¥ I A
A 11 Ty worfan faay ame afE
¥ AT TH NI #1 AgH oA,
m it A tfem § aaer
ama-ae amgfaw fawrm—Et w1
ag wif @ 8

4 g7 5w 97 UF 41X i awa
s AT Few e fraen g
g 1 g fawr # fwar ¥t gF a-
fawr T wfge, wg ox arc fawm
Fr =17 Qe fire ot w IR ER
faear aft wwar wiizg, afew «@
Gwm v g fawm & fewr &0
wifgd, agr 39% s @ e«
7 mif-fa & fmn & wgr &
difaex woar wifgd 1 ggdfdw Fgw
F19 77 famifadt & usfae at o
g @ g & s § afea
&, N B TR A gl ITET
eefaz £ | F1 marer. frar WA
¥ qu foar §—ag famgT aft §—
108t s@r ¥ Az, Srae wIgRT
deF o< @ &= W foh o
127 919 g @G w9 ¥ aw -
wik faardi fasd acafe ggifde
fad folt § arr g, @ Iy e
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q+ agT @ wgayr fewdfow
Tdw T X ¥ g, a7 & Frar
faqt % f*3 =9 §7-(wa | o ¥
aga i wgeagy e § ) W\ waw
4 & ga g agn gy wa-
% gt g gx =7 F ov @ #
W g, I IV {A O Tww
gtan swe A adfr wft gl @
axfag g8 gy sfre avat @
Fwer g3t (7@ (i 7 sforwm.
zrfes aYT sqaEyT 79 X ag gt
FTOE Wgr § g wH § oawm
= fret WY g fodm w0 aw
o W wRWTY &7 - T 437 @
zw I faell &t §8 §41 T, 30-40
Ho HTEATY AN QF-U% VAT + a=ay
N O3 I foeh &Y afme 7 &
T W @ Faralt I8 w7 Fererat |
st g ¥ afz v ma § ¥ a5t
Ay semE ¥ T ST W X WG
X A I AR 41 I T A
foam ) @%@ QY 998 Trany, wfa-
ww feam, A sver &dr v §,
AvEst 7 =N N AN ¥n A
gox = feea Fam G w1 TR
g g feas fravem o
AT @), AT deft ot T AT ®
Tt %Y W ¥ fwr Y € | oY AT

Commission and

Bdwoution 1424
MPs. Comm. on Education
(MS)

LAt WiT-T17 g9 ATy faxardfagt &
g wra §ar 5T 0% ¥ sqer qdtar
Td, 7w % iy Igr & waw der
&7, 67 g N N R ww ¥

oy famman

frtr wdtew 4 oot f9id 3
TR A R N7 TZ W e FafEd
frar @ fe faad gfang ¢ ox faew
THA WA TAL N} §, IR W
W T I AL FTQUTE § ) (@
70 77 § fE oW s9d v d wifaan
i angm gfetwT sz fed W
TR R AT AIY g qw
TqF w7 a1, IT6T afirgr aEner WY
gt oY, T ¥ afadt F faray av fawy
7 T €99 9T ¥ a8, %
T A H-AFAT ¥ 7y WYT AW
v A T x| WA ¥ 1w e
riwy &t Qo wf o ofgsl T
= we 7 83 @ § et @
AR AW oy A N 1520
fr @1 % wmw ¥y 7



w9E g F W a g1 rw et
o avd feerfegt & W wr fwor
¥z s §, wied T o §f s
2 ofzat wx & orht wifgw 1 9
& T A wrwwar @ R, W
W T vfvwed W, foer
¥ud xfey wgrdt od, QAT foree
T FT oY ¥ forAy §, QAW ¥
T AFAT

§,§
3

11
k|

T—Frrfaas g1 @ a% @&
FETTF CF ARG wgw § fr
WY AT A€ SO, OFATT 4G, AW AR
T enw ¥ w5fy, g fafean ¥ afa,
Ig* UH-OF qrgT H NI gEwrEma,
yqF Y, <u® sfr gaqer & W
d@ T § arA A A% @ dear
¥ T ITRT aTweA eqifre A@ @on
g 394 AAGW A §AT WA ¥ I
Tt T ERm | IR ot W
T AT TAWT W g fed
arawx %1 afrr fow ywr fawn-
frardl « deqrewr W ETETOC
rem 3 s A @ eRer
A F IS F OW EqrATRIC
=TT Ofgm

v g A £ AT st fmr et
v o171 fearrar agm fs Frafieaf
at frar faey @ ag dow ww &
@t 7l fad &1 o T WAy
% faue AT &, a9 aw Iwd
ot Iy afads af wT i,
A IF gF av dWA qar Al wT—
yo @ mfe g I A fuw

:
i

q¥% gw a7 faarfey F !
T fomr § prd aRw gEvt
N ANT 9 Iw ¥ qg ranil X -
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E g oF 70 N g0 g
Hraafy &t &N sl Afma s
SHY T QI AR AF TN W ¥
garas A 7 4@ W o§q A
fear & fs gar) |afT &) firer fam
wrer & @ wifgr gw & e ww-
A AT v T A goAwdr
ag N g fran wadt & fomn
A UgE 817 & wiaw, g
W 7 yfa @7 A T Fram
) ar 1@ W{T TA4Y OF 9 57
w1 I AARAT g fr si= 37 q fimn
qarg FTAZINNT 1 € 4 famm
wr fear @ ng ag o foomes
qfraft @, 39 3¢ @, g
moifex @Y ofax &, sAfom saw
A FTAEATT 17 IA® AT Tq1fA=
R399 ¢ a0 F1 IAFT “rARAF A
gl ST ANE A g1 )
4g TEAT 2977 € {1 a3 ey fvr
el OR aAE 1T 147 foelt fame
g ot a5 Ao osas s
fen da 4 g A% 6f 1 2 01
@ % gaen g fr 3797 Tmr amn
Wi agfy @ @ @Al i § gy
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& A 1 9 a7 Ao @
T RGOS AL INET WA T
f ag s fam vz o, Fary fad
agr @A 91 1 A T &AW sqA
go & Aifmirsw v aew &
ferd gyt ifet o fomear =71 %o % wiw
¥ fd, arrfa & g &1 Tfed
ya gz wfvsifr a7 7 7 13 70
gaAy 7 fr 17 qar aram w7 FER
§7? a1 a7 oyt & AToOw AT O
T A 7 A AT WA HgAA
fogra wimT e g & fr Frar
aa # EFT arfed o A1 ampwmT
¥ fem At ®THEAY PR OFH H I
fmm a7 fan ofwomdr a77 3,
A IHEAT 2, I W O T AEA
giad@ grmaw ot sEwE fr g
g at & fr 4t Al dw §
WA A7 7% 9 W T smar §
®E Tma 7, W Ew STaep 7
o o A, I IN A TR
a7 sfem o Ay ), Ao
g A1 wA fF oww fem oW
wim &% * a7 wad feam 3w
W g1 &n faw ffsmeram 2 7
T Q@ T W A, T T qO%-
Wit ¥ ww A, T FA thew
S wR T ) T T F R, T
¥y @ A A foT oag Ao
Wty ¢tk fad = =g fawe
twww &7 dwrn g B Towfw @
ge & it wRE ap g fs oY sl
YA W TUWNT wEA & IEET I
W oW v QAT afegd | A @

Education Commision 14%

and M.Py. Comm, on
Educarion (MS)

w3t & wer ]G wOX @ fow &
AT T &ty feg & W X a8 g
ifs ddwwer g 7wy @ gl
dowfer waYr qud Acd ag e g
fegnrt Em &, fivwy & ¥ X
v foa =piT ®grat § ¢ ¥ Oy
g FEmr TR ys R W
afrm fafer o1 & o IR
=1 fm g S I AT e
7 =1 a1 am e s
1 & xfF Tier S ¥ ey
¥y £ amEr @ AT I Iw-
WEE w1 qHTT A9 % AT g
w4 W & foeer @ e am ferar
frar $faug 7 go=1 Inwfar wofe
Lo o A

1 g eq marct & 3w
STHT X g a1 g4 TS a7 Ay
AT A aw whR g e
# Wi a® SN @ 1 e qfeww
whte g9 = sfemn § oficgw
At Y mm v A & amay
sfrge ot &7 @ 1 AfeT wmoams
i ft o v T o«
AT R oy g IEw o
R® 9o N w1 aAda & O v
FuTAETE, Iy off ®T @ W wAw
daromm, WX A A T R R Ay
W AT XA E )

& frger #r wade €, Zard wwn
ot tfeg & o gt forr o dfer
oAt gt owEndt gfew
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M.rs.cmum
wafs gt o Ty e ey [MR. DEFUTWSPUAKER in the Chair]
€ W ) Mer @ N T TioN CoMIee o, SDUCA
* %9 sfx wrgww giwm § | OF COMMITTEE OF MEMBERS OF
fot paTlr @t @aw & aft avm fs  PARLIAMENT ON EDUCATION—
Wit v A FW Twére e
e i wﬁnmwﬁsu:?%nmﬂ
k% e e A fs aw mq-wer w1 foren % sreaw
Wt T wiE X 7 3T o AW Fe0 7 frdw g 8, A JaR Ay
I's?rrnu s.fEn:n (Tirunelveli) : wia sl & fsandl ot € o
Sir, to say ihat they are half-Indiacs ¥ ¥ fuwwmemt & s w @
is an insult to that community? AN ¥Foer e 2 %
MR. DEPUTY-SPEAKER : I agree. wwmar g fs s www an mun ¢ i
also of India and .
mpﬁ'&m&‘ﬁ?’mmﬂm;ﬁ I A F wiard Team §Y gy

Therefore, such an cxpression should
not be used.

SHRI § XAVIER : 1 am raning this
point because that term was used for
a second time. It is not proper to dub
them as half-Indians.

SHRI D. C. SHARMA (Gurdas-
pur): They are as good Indians as
anybody eise.

MR. DEPUTY-SPEAKER : There
arc others alsoc who have decided Himd:
or spoken i favour of English. So, on
the question of language and education,
why brnng 1n Anglo-lndians ? They are
also as good cCitizens as we are. There
should not be any suggesuon that they
are not equal citizens.

SHRI BAL RAJ MADHOK (South
Dethiy : He was only making a pun
of the word, he was not saywng it sen-

off wqie fay weht  ofvm,
@ gt Afaam § 2 R wm
I;I'R-..l-).EPUTY-SPBAKBR: He will
ocontinue his specch 1n the aftermoon
Now we will adjourn for Juach.
13 Houms.

The Lok Sabha then adjourned for
lumch tll Fourieen of the Clock.

The Lok Sabha re-assembled after
Lunch ar five minutes past Fourteen of
the Clock.

¥ frrmedt & e ween &
fodt @ am@ | ¥ it @R, I T
¥ ag-Aa & femr & e

3% ™ Amwmrat & fady &
i ® R R Wi o e @
i 8§ | T W # nr ol
et WA IR T o f Fe
IR T AR @A, AL o e wy
€5 4@t Ww 1 4 ug faaew ven
ST few tmh vw doran g
fe vt a7 3% e & A
YA S § A A 5 f o
¥, & a7 T falw v g amy
R AEt ff T ¥ o fed &
#feh, o awn 3 T g wR
T arm ¥ET T M o q w2
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21 Frt FeT F ww ow ww ¥w §,
faay ot dnifrr aufa o £ 1o
o § 0% wrrere 3w O, R
T g4at & oft aofay Y & 1w s
ofem A faedr & W OF 7 o
oT A7 qn &) faxfra £ & S
aifed 1 wfet 7o ¥ rw fasft o
TV REY W 3 ®E b afew
T g & sa-fawa wa A g,
a7 Ak W F Wt afow W
oA

feft ot Tw A for & & qu
¥aer R T UF AW EANR
¥t ZAL, 92 TN A 1 AT et
&w & fmar « fvg § o§ adt Wl
foxey oz 26 = sF-TaTCw
¥ fad gaw aft G, 3= I e
21 3 ol it &, v atoalw
AR #1 ¢ fF 30 & IA-avarOw
1 ar amren of @ w AT 3w
FT T F AL F T ATY I F
¥t 771 2 w1 Al smavaw g
st fm e qfs & ara a sfafafees
TR W I A FpavaAw gfE
wre § A S w gfan o ¥ feag
A AW N A Wy JRa
wd /9 7 for e awd @ ofew
TMH F IAE S AT FRT ¥ SavEr
aTEad a% FER W H g 6 faear
2 | IE® T IAE! AT AT @AM
2 ¥ TErwrd A% I a@ia Fon
g & | xafag arx oW fe fer
9T faare Qg e, & a9 fean Fd
¥ sgm fr ag 7z TeT N fs fuwr
frg e o=t QA 1 few
YT XHaE ¥ 39 et wawd
fagd Ty @ TdT A amTw §
gravey aras ot I F forwy
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= w1 a7 fad 1 gwos Atam
At & 1§ g foam-
TE AT A AR FTATAT AR,
FRTAATE F G4 § Fqd S T |
AN FAR T AT § A @ I
# o =¥ FurAAe ST, W Ay
UF ATZ X T OOF FY wANT A
o% J€! W@ R 9IIR0 | ARIAER
s@amd ataeX fmn & &1 7
A 3 o fam oemE fAr @
G FAET W A TG AAT FL AT
I WEG AP ¥, W AT R 4m A
xaer, fams fAm amAm a0 T
sfaaw & Srgp AT # fr W
¥ wis amfrs §1 9w g@q8F T
TCeTH wAT gaT 2, W AW wE IE
sigm fr g fnar somt &
Tod Wi & AT F AT F I
fog & vx Ty Fegw A A #
fe zmt %o § wE AIF TV LA
T& AT WrEATT &N AFn & FE
o Wi o &R &
T® IEE 97 5 /Y WA S G T
o @ 4, wF T | osAET axl
WT ¥ AT g7 WA AT W dA
sfifer ot wfidwma & a7

fag W aw w7 @ At ¥
W o ofwr § f TR T
faaar | FwT? X=W1 ®1 A WA
aifwer Wt 7 fagr | AT W
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w1 S s afgd f @ ofeaw

gy ¥f97 I Yo v oW A
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*t agfr &1 ™= Iw § FE-fowe
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SHRI V, KRISHNAMURTI (Cud-
dalore) : It 1s s matter of opinion.

st onfie fog : & I W
wgaT a1 ag g § fie gk e,
pmrt faurdf s fearft-gre &
fwrt &, 3% I AewgEAwT R,
IOV T SO qiar | faw W
Fwiw S, G amt s w1
wWan wrafer T g, I P
# ffw 7 §1, 1 s} s wan
s Qe §, ¥ Ww e
wg v agen g e oqr o arfafewr
IR T S § Tg T wEw
Jaet qu T §, TEr ¥ Ay IEwr
wx T § w fred § suwr
AT HTOWT FTATENT | Ta fat e
qe wsftwr e $ifad o w
% Wy ¥ fogmt qw 4, @t
W § gt NaqErrer §wr
IO §, T8 ST WA W SEer
i fow & ifed, vom qgara W
fwwrr awer §, I A gt ¥
firsw iy | wiife o o avefter
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9 WAR | AT GF IAFT &7 qTH
fafar gw s agiw@ § awm st
T IW AT TN g ATAT AGE g |

o ara forad faq & amg &7 aurd
qar § agagefe sy 3w 7 oW A
ferar & 5 o, wifasi & @gal H1
TR XA ¥ @q-grg SfERF| a@
w1 oFaqfT o ST AT AN |
o faw o gar a3 e S Y e
ar Frfast gt 9w TR A Ffesr §
W TEH T FL IAH (A0 qg WiF-
w9 frr v favaw wrow fega
oo fear s fr oia @ ag d@@ A
97 # ar @i s SaweHe &
FH H zaar Sleesd &9 FF5C A
a9 aF A% giefhde ar fewermT gl
faqar | T gEEr SFEEdT FX AR
SawT wEar ag g fF feafaet e
JAIT AT AT 97 IFET 9 AfFesd
FH F H TEEE AT |

UF T W T HagEl AT TgA
B ERAT qeui &1 faeaT wgAr FAEAn
AEUFIL, FET F ACAE a3 |
9 gl 9T AW FT AT W, AR
FIT qgA ATAT § | ST FHIT onfE
fasrga @% <@t €1 49 g9 Far fw
WTE AT AT Za91 1% gI< £ a9
WA E | wraw g fF ag g & fod
¥ g 9T TA TEQ § AT gAg
" IS FTAZ AN AT TqT 9T FX AW
S| r:'?r:-g AT TTF GIFT T4 < fera
FWE | HUET AT I AW HT AR AT
¥ wg war g f fraar awrg 49
FIA H IET AT :qtar.% E I TR E i)
SOTE 9% A q@l | 6l Qe Har
g fr enfEx ag waem #7 & WiK A
ag Art g% faq Tge 9TE 9 wa
g ? wifes e ag g 5 ag aw
a‘rm%aﬁrtg(a?w*rrrrﬂa
¥ g wergT ar e gar an s
fr garz gfamn 1 1% T390 g1 )
ag TS TET AT ATE GAT HAT HI
FAE TEA A ART IR ATAH
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98" | ggt 9% § @ 1T ¥ FaAr
agm & 78 qew g a) 97
FefeEal ar areliw &7 ST F 7
wWIT g Ag IW I VNI ¥ Iga HAT
g | 98 suST Ay §, feer arey
g AT ToT BR-BR agl & fra
I wEfEal 7 § | e FT RS
IFT 9T 60—65 IHET & T ITW
39 AT FT ¢ fF ag weE @ W
S 1oVl e T B e 0
S ST TS FAW 2T A QW B
S EUIUTIE R I gk ke e )
arfed |

AR TUT grE A aT a@sfFal
qEMM 9T 8qTH &9 @[ ST 9
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[#f <o fag) 18 members with which each of the

qErgrA § A AeX AW A3 a9 7,
d3ez <3 AT T4 3W & ToT Y HfAaAw
AT BIE-BIE Q1T gaIqA F AT ga
Fqz 95 9 F ARA WA AT AT
g qrar fgegeam g oF WA |
A GNZEA 3T a7 | K

SHRI SAMAR GUHA (Contai) :
Mr. Deputy-Speaker, Sir, I will turn to
the Juggernaut, the report of the Edu-
cation Commission, This report might
try to give the impression in India and
outside as if Delhi, and for that matter,
the Delhi bureaucracy, has become the
store-house of all the national wisdom
of India. I accuse the Education Com-
mission that this report is like a mono-
poly product of Delhi bureaucrats,
creating an impression as if Delhi
bureaucracy alone represents the brain-
trust of national India. My charge
seems rather sweeping, but a little bit
of analysis of the composition of the
Education Commission. the 12 Task
Forces and certain working groups that
were constituted will amply justify my
accusation.

15 members constituted the Educa-
tion Commission, of which 5 were
foreigners, 6 were from Delhi and only
4 from the rest of India. Among the
170 members of the 12 Task Forces,
. you will be astonished to hear that 133
members were nominated from Delhi,
mostly from the Delhi bureaucrats and
only 41 members from the whole of
India’s educational institutions. Of 74
members forming 17 working groups,
51 members had been chosen from
Delhi and only 23 from the rest of the
country. Some of the committees like
those on man power, technique and
method of education, teachers’ educa-
tion and status, school curriculum and
educational statistics were totally man-
ned by so-called Delhi experts and the
Commission had not considered it neces-
sary to get even one or two members
from other parts of the country. Among
other important committees like those
on adult education, agricultural educa-
tion. vocational and cultural education,
women’s education, etc., out of nearly.

committees was constituted, only 2 and
in some cases 3 were from outside
Delhi. Not only that, most of the Delhi
representatives who served in the Task
Forces and working group committees
were from Delhi burcaucrats, I can cite
a few names from the Delhi bureau-
cracy and you will find them in juxta-
position in all the Task Forces or work-
ing group committees. You will be fur-
ther surprised to hear that this Educa-
tion Commission interviewed 143 edu-
cationists and important persons. But
the Commission thought, as I have al-
ready told, that Delhi is the storehousc
of all national wisdom and out of 143
persons interviewed, 89 persons or 63
per cent were from Delhi and only 54
persons or 37 per cent were from the
rest of the country. Are these figures
not cnough for me to conclude and
accuse that the report of this commis-
sion does not reflect the national genius
of India nor the national pattern edu-
cation nor the national policy of India
and it is not the creative gift of the
national mind of India.

Sir, with this preliminary observation
I will now come to one other very im-
portant aspect., Instead of stimulating
constructive and purposeful polomics
on the issues posed by the Education
Commission, the Education Ministry,
somehow or the other—I do not know
whether it was motivated—has lent
itself to set about a fruitless discussion
on the question of introducing regional
language as the medium of instruction.
Nobody in India, no educationist in any
part of India has challenged the basic
concept that mother tongue—I used the
cxpression ‘mother tongue’ and not ‘re-
gional language’—is the most effective
medium for spontaneous understanding,
natural assimilation and effective ex-
pression of educational ideas. But where
does the opinion differ ? The opinion
differs only on the question of pace and
procedure of switching over to regional
language as educational media.

Unfortunately, the whole discussion
has crcated a movement in India as if
it is an issue between Hindi and Eng-
lish. Not only it has roused emotion
in India particularly in the northern
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part, but a slogan has been raised,
English hkatao, which means ‘banish
English>. I would, with all seriousness
say that this slogan of ‘banish English’
is either a slogan of a confused patriot
or a naive or a designing or an over-
simple chauvinist or the bullock-cart
age.

Is English really a seal of slavery?
To affix a seal of slavery on English is
like cheating the whole gamut of our
modern life in India.  Historically
speaking, is Sanskrit or Hindustani
wholly an Indian language with its root
in India ?

AN HON. MEMBER : Without any
doubt.

SHRI SAMAR GUHA : If you will
look into the history of the linguistic
development in India you will find that
it evolved as a result of foreign influ-
ence, as a result of Aryan influence, the
Aryans who came to India. As a result
of that Sanskrit developed as a national
language. Similarly, I would say, after
200 years of creative and purposcful
role played by the English language
English has also earned like Sanskrit
or Hindustani the right to be naturalis-
ed as an Indian language.

A charge has been brought against
English that English has created a sophi-
sticated and privileged class. Nothing
could be far from truth. Does it fit
into the mouth of the caste-oriented
leader of our country to say that Eng-
lish created a sophisticated and privi-
leged class in our country ? It is not
the English-knowing people but the
banias, the brahmins, the kshatriyas the
caste lords who created the privileged
class, the sophisticateq class and caste
and class distinctions. In fact, it is the
English-knowing people who represent
the vanguard for advocacy for abolition
of caste and class in India more than
any other sections. It is an irrefutable
historical fact that it was the English-
knowing people who first identified
themselves with the Indian masses,
roused them to patriotic fervour, led
thern to participate in  the freedom-
struggle and ultimately became the
forerunner for upholding the banners of
democracy, socialism and social justice.

1450
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Recently, Shri Morarji Desai, though
it is not expected of him, indulged in
cheap propagandist publicity in London
when he said,—I am sorry the Educa-
tion Minister also faithfully echoed him
very promptly,—that 98 per cent of the
people in India do not know English
but 50 per cent of the people know
Hindi. Could I humbly request both
Shri Morarji Desai and the Education
Minister to go through the Census Re-
port of 19617 What docs the Census
Report say? The Census Report says
that only 30 million people of the
Hindi-speaking area know to read and
write Hindi. . . . (Interruptions). It is
not my fault. I am reading what the
Census Report says. It further says
that 70 millions all over India know to
read and write English. That Report
further says that while 20 lakh people
read Hindi newspapers, 1 crore people
read English newspapers.

In the measure of our national deve-
lopment we are still to cross over the
take-off stage. At this crucial stage of
our development, any attempt to banish
English or switch over to regional lan-
guage in administration and education
will dangerously disturb, disarray and
dislocate the mechanics of this progress
and stunt its dynamics too. I would
again say that from Patliputra to
Indraprastha, which is inhabited only by
30 per cent of the total Indian popula-
tion, they may be speaking Hindi but
from Kamrup to Kanyakumari, more
than 60 per cent of the people . . .

SHRI RANDHIR SINGH : Speak
English !

SHRI SAMAR GUHA : Not speak
English. While in the northern region
from Patliputra to Indraprastha Hindi
no doubt offers the most important
binding force, in areas from Kamrup
to Kanyakumari there is no doubt about
it that English provides the most impor-
tant nexus for national unity,

AN HON. MEMBER Is he speak-
ing in the House of Commons ?

SHRI SAMAR GUHA : In the pre-
sent condition of our national develop-
ment, the slogan ‘banish English’ should
be discarded as anti-progress, anti-unity
and even anti-national, which stands for
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[Shri Samar Guha]
stagnation, backwardness and balkani-
sation of India and disintegration of the
image of Indian unity....

That does not mean that I am oppo-
sed to Hindi. Hindi must grow gradu-
ally in an atmosphere of natural and
national acceptance.

F oqy fgefe-wrdy wTIAT AT FEAT
Trgar g e & feedi & faes adf g
F gy o fgedi & faas agl g1 awar
g 1 frT spre fged #1 st A fes-
AT 9T AR FT 94 a1 1071, JM
AR & qA 7 fgd F JAH AT
Fi Ffoww F 0E, G T IT F1AQEA
Rarwgar g fF ¥ fgdh ¥ afa gmw a3
Femig & FTor fgegEareT &1 UF Fgd
qS @A § 04 3, {gegearT i UFa,
fergeara & @1 SfawE F1 FA@ T
T | fadr wraal & Fgr f5 oo
qgrdy ®1 2@, qfFEIT F IW@, TF-
307 g4 & fwaan orer §, /fFT agl §iF
ABIHIT FqAT g—3 (9w, AT,
WX 9 | %K qGH TAT g1 g%ar g af
gar fgeg=Tra 51 39 93 qew | F47
Foaw it fgedi 1t uE = sufwivas
HIAAT A g1 GEdl, 7 al qg HAT
qeAT AEIE A fgi Sfwai w1 ar=w
& faq ot fagaT a1 g 1

I want that the phrase “mother ton-
gue” and not “the regional language”
should be wused. It was wused by
Mahatma Gandhi when he presided
over the conference on education in
1937 at Wardha. As the President of
this Conference he said that the words
“mother tongue” and not “the regional
language” should be used because the
regional language and the mother ton-
gue may not be synonymous in cach
and every case,

I have already said that there is no
question of any controversy over the

1452
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suitability of the mother tongue, but
there are certain difficulties. Mother
tongue is the most suitable media for
spontaneous understanding, natural as
similation and effective expression of
educational ideas and difference arises
only on question of pace and procedure
of switch-over to mother tongue, I will
just read out those difficulties so that
I may be quick. Any attempt to hasty
and over-zealous switch-over to the
mother tongue within a stipulated short
period will (1) dangerously dislocate
the present system of education and
administration and create a tendency to
regionalise it; (2) stunt all India mobi-
lity of teachers and students; (3) all
vehicles of inter-communication will be
jeopardized; (4) standard of all-India
examinations will be downgraded with
a tendency to lean on corrupt practices
of regional favouritism; (5) undermine
the present high morale and principle
of equity of Indian judiciary; (6) seri-
ously retard the rate of naional pro-
gress and create deadlock in science,
technical, engineering, medical and
legal education; (7) create extreme diffi-
culties for want of requisite and stand-
ard textbooks; (8) hurl back the wheel
of Indian progress and jeopardise tech-
nological, economic and industrial
growth; and lastly, most perilously ag-
gravate the present hysteric mood of
lingual chauvinism and erode the very
foundation of Indian unity.

As a bait to our translators Rs. 18
crores have been offered by our Edu-
cation Ministry for translation of text-
books. I must say that it is nothing
but squandering money as the massive
production of translated books cannet
fulfil the purpose of education in any
country. I must remind you of what
Pandit Jawaharlal Nehru said about the
Hindi version of our Constitution. He
said that he could not understand even
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a single word of the Hindi version or
the translation that was made of the
Indian Constitution, There have been
six versions of the Indian Constitution
and still the controversy is going on
about which is most authoritative,

There has been publicity in the press
that the Education Commission or some
such commission has published a glos-
sary of 7 lakh Hindi technical words.
If these people really want that there
should be a switch-over to the mother
tongue, the acid test is that they should
accept for science, technology, medicine,
law and other subjects, not the regional
or for that matter the mother tongue
but the international words used for
science and technology.

MR. DEPUTY SPEAKER : He
should conclude now.

SHRI AMRIT NAHATA : He can
circulate his speech.

MR, DEPUTY SPEAKER You

cannot be intolerant.

SHRI SAMAR GUHA : About the
regional language or the mother tongue
I would request the Education Ministry
to go through faithfully the report that
was prepared by the Vice-Chancellor’s
Conference in which the Directors of
the All India Institute of Medicine and
Technology also participated. They
have laid down certain guide-lines for
switch-over to regional language of
mother tongue. These are :

(1) The manner and speed of the
change-over should be left to
the university system.

(2) At the undergraduate stage,
the change-over in the me-
dium of education to regional
languages should be carried
through in about five to ten
years, depending on the degree
of preparatory work already
done, on the nature of the sub-
ject, and other relevant fac-
tors.

(3) In the programme of change-
over, the importance of Eng-

o~
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lish should be fully recognised
and adequate arrangements
for its study made at the
under-graduates level.

(4) At the postgraduate and re-
search level, the question of
“medium of educational” loses
its usual meaning, as students
will have to depend; for ins-
tance, in science, medicine
and technology, on books and
journals in English and other
important world languages.

(5) In the case of all-India insti-
tutions, the present arrange-
ments regarding the medium
of education may continue as
recommended by the Educa-
tion Commission; and

(6) In the case of large cities with
multi-lingual population, the
medium of education may
continue to be English in ad-
dition to the regional langu-
ages which the university
would provide.

Sir, I do not know why in the Edu-
cation Commission’s Report special
favour has been shown to Russian lan-
guage only. I do not know whether it
is due to a too ardent a desire on the
part of our Education Ministry to fol-
low the present line of politics of our
present Prime Minister. If it is not,
not only Russian language but other
languages also should be learnt, as are
necessary to be learnt by students in the
field of science and technology, that is,
German, French, Russian, and also
Japanese ahd Chinese. All these langu-
ages should be encouraged,

MR. DEPUTY SPEAKER : The
hon. Member should conclude now.

SHRI SAMAR GUHA
cluding now.

: I am con-

I have something to say about stu-
dent, indiscipline also which is agitating
our minds for many years. I am sorry
I have no time to speak about that.

I would finish with a note of caution
to our Education Minister. I know
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him for a long time., He is a man of
deep emotional sincerity. I have a re-
quest to make to him. Let him not
himself allowed to be acted as a pawn
in somebody else’s game and then find
a cosy cushion in some gubernatorial
or ambassadorial post.

15 Hrs.

=T o Arvmw (awit) - surene
wEEd, qF IW A & AT AR
g fr graife o 09 Jr 3w &w A =9 @
afteT gAR TG W Al o JUSH &
g T %S gT &, AN Fi HfEER
AT et T Fraw g |
T 43 g f@ a3 awy ged
H 0 A qAE GG § | 7 IAD
JIACT TgT § {5 qA 79 § TAOA
9 ary 77 fw ga W € 47943 W E,
fres 73 3 afva gn 997 93w & 99
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Aife & ol & A0 T 9w
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# = AT T A A"T ¥ A7
|qrear g @ md e a3 aw 1w
qee se, § $ftaw swar § afes o
ARAA A T A a8 wFarg fF g
ART T & fqC oF qI99r F71 g
stfarT & 1 3w foafas 7 Saemet ngky,
AT FOFAGIT A TL ATAMT
AT g % T onsli g1 7 qiten & dte
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qX WrEE, i enHl Al 9% /A &
ar YT i refadi 78 a9 oF &
TS FAAAT & | F g o A0 I ATIAT
F1 qadS & ag fora AT F71 T 1A
Ey Z AT AYY ATHT FT AAAT ThAl
q &0 9T g g 9 IART FaAET
Frgarg f siast; & a1 e wrar €7 F 16!
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AETIF TG § AL T FEAT AZATE

“gaifaa: gt faar, e

Fargan 1’
U (A w1 wEA Giar Fiiga fw faamd
F7 AT A 7 A A1 J@TEf § TR
faar #4% faa wvdr & e o faamdf
IT H1 99 77 HAI0 | A4 7T A
ag @t et AT wIAA 7 {Far § a8
a7 ATEAA § | F=AT AT AT AT &
¥z & qar g19 S 9T @I g 93
IARr TCET AW, 9F Ag A
Fi gL, FF AAT i g1, |ATg HEAT(@H A
g ar T AT Fi g | gEIR Q9 &
I TE 14 TE(wE ATAt v T



1457 Report of KARTIKA 29, 1889 (SAKA) Education Commission

TIM FLATE AT AT forear 9l ITF
facaag dq@ 3 1 F IgmfF 3T 14
srafus st § S fe g7 Sx9 &
HIGATA(S § 930 7T 3AF q==1 1 fovayr
X F(F | AT AR FA(RT ITFI ATG-
qrreAt 7 wfory, gfagr snfz faaat &
AEGAT FLGT STET AT A& (7 snfad g
ASHT &1 ITH T3¢ glaar ot AT |
37 faaqt & dfeq a7 9T | gyR 59
39 graq 7 gfaga & st aforg fdfsa
gWT | 1o AAT TraAq qgl g Ao
Frror fareqr ¢ Srawq § | TF fwst® *v
gfeqq & & qaarm agarg f@ s Sg%T
S AT qIgATET ® aram i/l A7
FIAT T Ig & TS A & AL 418
qug ¥ g @@ s | afvd, sfage
famra @ 3o g T@{T IR I
fagor g1 sgar afwa s = faaai
&1 foerr I ATF q  TCT HIAT 98 av
qg Qodrod(o & fazfaz &1 3 zra-
AT FIAT T a7 6T a8 I7 faaqi
FI 9 TR0 FATT ATA $ ATEAA G
q33 A AR TFT I qZ IA IS
qgITE | AT AT ¥ <@ g fw Fegr A
=97 fRIET & 917 § 92 JE@r | a7
ad F T4 F 90F I 1 T30 47 3T
@ar 2 | fraEi & I F T AR
T AT T AT Q3 | F Fgwi fr g
QAT TAFTEET T GUET &I A FX
qifF 94 HFF@AF A AR =1 &
fag @ 2z I | 9@ @\ Fr & oA
qiorry 39 3@ W@ g 5 a9 0 w0
fa Fa3 JUT War g7 o9 § =t 7w
H 9837 9T av IFAAl & J1 Afcaqfew
A0 92 g9 ATAT FIF F AT IAR gH

T IJAT AT 3T Ty fFar ar fFw s
aa:gqmmw%ﬁsuf‘q‘ 40 Al
freat w7 &1 20 fa7 7 F@ & gl 10
ARHT a7 w7 F1 fFq7 e @ F3T 4
afea = fagra ae srarf s 18
qAre a0 griswRa I & WA @

-

1458

and M.P’'s. Comm. on
Education (MS)

ifSg @t 98 qUT, SUT F@A AN,
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SHRI M. R. MASANI (Rajkot) :
This debate has become a kind of duel
over the matter of languages, and in
that way the scope of the debate is us-
fortunately sought to be narrowed and
somewhat distorted. 1 would likke to
take it back to a more fundamestal
plane and to invite the House to con-
sider what 15 the legitimate scope of the
intervention of the Uniop Government
and Parliament in certain jssues pertain-
ing to education.

1 would like, in that context, to sup-
port the amendment that was moved
by Shri Lobo Prabhu on behalf of our
Party, and in order to focus atlention
on these issues, I would like to reag it
out again. We want that, at the ond
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of the motion, the following words
should be added, namely

“and is of the opfinion that—

(a) consistent with the fundamen-
tal rights of parents, it is
desirable to leave to the pa-
rent both the choice of
schools and colleges and also
the medium of instruction for
the education of their child-
Ten;

(b) consistent with the principles of
academic autonomy and free-
dom, it is desirable that each
university should be the judge
concerning the medium or
media of instruction and that
therefore no further action be
taken by the Government of
India in so far as the medium
of instruction in universities
is concerned.”

In so far as the neighbourhood
school idea is concerned, I agree, we
are all agreed, that social mobility is a
good thing. Class or caste distinctions
are bad and, as far as possible, we
should encourage the removal of those
distinctions. Whether they are class
distinctions, as in democratic countries
based on wealth, or whether they are
class distinctions as in communist
countries based on political privilege and
occupancy of public office, both are
equally bad and both must be combated.

We agree that equz'ﬂity of opportunity
is a good thing and that we should
move towards it as an objective—that
all children, all boys and girls, should
be given an equal chance, consistent
with their intellectual equipment, to
have as high an education as possible,
suitable to their talents, and that the
accident of whether one is the son of
a commissar or of an  industrialist
should not come in the way.

But we believe that these objectives
can be and are best achieved by methods
that have been tried out in progressive
countries of the world with great suc-
cess. And these methods are to give
scholarships and freeships in liberal
measure to children of parents who are
too poor to send them to high schools
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or universities or special
and thus to equalise the
that is open to all.

Today, in the grammar schools and
public schools in England, in Oxford
and Cambridge, children of working
class paren's are to be found in a majo-
rity, while the old classes who mono-
polised them are now in a minority.
But this is not done by abolishing high
level institutions whether universities
or schools. It is done by opening their
doors increasingly to merit as opposed
to birth and wealth. This is the way in
which in all the leading democracies of
the world progress has been made to-
wards democratisation of education and
equality of opportunity.

The concept of the neighbourhood
school, as advocated in the Commission’s
Report, however, is repugnant to demo-
cracy. It is a totalitarian approach be-
cause it is based on compulsion. It
seeks to force parents to send their
children to a school which may be al-
together unfit from the point of view of
the parent, just because it happens to
be nearer than any other school. This
is a kind of regimentation that would
have uniformity at a low level, while
what we want is equality at a high
level. Therefore, we are opposed to
this concept of the neighbourhood
school, because it is based on an un-
democratic concept of compulsion and
coersion.

We, on the other hand, stand for the
opposite principle. I quote from the
Election Manifesto of my Party, on
which we have got elected to this
House, and I quote the relevant part :

“The Swatantra Party stands for
(d) the vindication of the Funda-
mental Right of the citizen to edu-
cate his children according to his
choice in an atmosphere untram-
melled by official directives, and
(e) the autonomy of Universities
and other educational ins'itutions.”

The concept of the neighbourhood
school violates both these concepts or
principles to which we are pledged.
Therefore, we are unreservedly opposed
to any form of compulsion of this na-
ture.

institutions,
opportunity
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Parliament has no right to med-
the affairs of the Universities
have Acts of their State legisla-
r of Parliament to guide them.
I think this is a
and we stand
SHRI S. M. BANERJEE :
about the Central Universities *

SHR]1 M. R. MASANI : Those Uni-
versities which function under Acts of

sound prin-
unreservedly for it
What

statutes or constitution, and whatever
is the autonomy or discrelion given to
that university under that Act should
be exercised. But we should not in this
political manner try to interfere with
the exercise of their autonomy,

SHRI C. K. BHATTACHARYYA
(Raiganj) : What about the Central
Universities ?

SHRI M, R. MASANI : I am saying
that the central universities have their
own statutes and if those statutes lay
down language that university should
teach, I bhave nothing to say,

SHRI C. K. BHATTACHARYYA
That iz passed by Parliament
SHRI M. R. MASANI : Yes; but it
was by Parliament at a time when the

i

i
g

J

g

wan's a certain language to
then, in a democratic way, the universi-
ties will respond to it, because they
want students to come. If, on the other
hand, the paren'a want another langu-
age, the university is likely to by influ-
enced in that way. That, Sir, is the
democratic way in which the parents of
this country should delermine 'he kind
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[Sema C. K. BHATTACHARYYA in the
Chair)

SHRI VASUDEVAN NAIR (Peerr-
made) : Does the hon. member think
that there should be some relationshup
between the medium of instruction and
the medium of admimistration ?

SHRI M. R. MASANI : 1 do not
think so at all. We are competent to
legislate for the official language of this
country and, when the Bill comes be-
fore the House, we shall deal with it.
But the medium of instruction is a
volumary matter between the parent,
the child and the teacher in which Gov-
emnment or Parlhament has no right to
m'erfere, This is an unwarranted in-
terference m a matter which pertains
to the child, the teacher and the parent,
whose autonomy and fundamental
liberty should be respected.

SHRI NARENDRA SINGH MAHI-
DA (Anand) : You will conlinue Eng-
lish for all time.

SHRI M. R. MASANI : My hon.
friend will not provoke me to take sides
in the battle of languages. If a Uni-
versity is today teaching in Hindi or
Urdy, let it do so, If a Umiversty is
teching in  English, let it make wup
us mind whether to adhere 10
it or change it. 1 do not want to
take part in the firile debate in which
we are engaged. The real debate in
which we should be engaged 13 to turn
the searchlight inwards and consider;
have we any right to interfere in this
matter ?

Even the pressure of the University
Grants Commission should pot be
bmught'by the Education yi.nim_y to

we find polrticians is
the world of culture, of dance, of lite-
rature, of music, where official

nage distorts the free flow of
tual life n this country There is t
whole of economic lfe where we beli-
eve the imns of economic interven-
tionism have been crossed long ago,

To come back to education, there are
these undesirable attempts at nationali-
sation of textbooks, as if there i1s noth-
ing better to nationalise than lextbooks,
which are essentially something that
should be left to the author, the pub-
hsher and the prescribing authority to
create for the minds of our children,

There 135 a Book Trust, with a retired
minister as Chairman. There is an-
other thing called Book Development
Council, with a particular by well-
known Communist, Mr. Ramesh Thapar,
as Chairman. What are these politicians
doing in the world of education and
culture? Why should a Communist
who has never written a book in his
life, be picked up to become the Chair-
man of the Book Development Council ?
Why should another retired poli‘ician,
who is no longer in Parliament be given
ano'her job?

Thag is the way we politicians are
inviting our doom in this country. We
are attracting ill-will and distrust be-
cause, by putting our finger in every
pie, we are creating opportunities for
patronage which we have no right to
exercise, People are getting more and
more disillusioned with us, saying, that
these politicians are trying to dominate
because they want to distribute patro-
nage and perquisites. This 15 extreme-
ly objectionable, This may be wor'hy
of a Fascist or Communist dictatorship.
Thgetrmthuwnoplninadm

g



we are not competent to deal with, This
Parliament is not competent to discuss
should be the language in which

i should be taught. What study
have we given to it? I do not pretend
competence for myself: 1 am a lay
man. So ate all of us. We are not
educationists. 'What business have we
to dabble in matlers of which we know
nothing ?

SHRI NARENDRA SINGH MAHI-
DA : The hon, Member 1s a great libe-
ral. May I koow what will happen 0
the uneducated people in the country?
Unfortunately, 1in our country we have
a great mass of uneducated pcople
What should we do for them ?

SHRI M. R MASANI - They should
be educated by being given free and
compulsory education which our Gov-
crnment has failed to do in the last
tweaty years. The job of the Govern-
ment is to provide pnimary education.
It has peglected that and instead of
doing that, they are dabbling with Uni-
versity education which 1s functioning
all right We are following the tradi-
tion which the British set for us of hav-

E

cated. Let us attend to jt.
neglect our duty and dabble in other

poople’s business

The present Education Mimster sp-
pears to do like an innoceny at large
Leaving his own world, where he knew
what he was doing, he has now been
taken for a ride by lus advisers ang hrs
junior colleagous who are politicians
and who have an axe to grind. His
more recent stalements show some im-
provement on his ealier brash state-
ments during the last Session in Parlia-
ment. But slowing down the pace of
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ruin and turn hum away from
kmﬂ- He has
tionist.
from the clutches of those
hands he has fallen and to extricatc
himself,

THE MINISTER OF EDUCA-
TION (DR. TRIGUNA SEN) :
1 know what is my policy that he says
will take me to rumn ?

SHRI M. R. MASANI : | say that
the Education Mmster should npeither
have gone into the question of language
nor have advoca'ed compulsion in re-
gard to chowce of schools. He should
not have taken up for discussion in this
Housc and the Cabinet the question of
the medium of struction. He should
have abided by the decision of 'he In-
ter-Univeruty Board,. He should have
respected the view of the highest edu-
cationists in thn country and kept his
bands off

SHRI BALRA] MADHOK: Can
you think of any education in which we
do not have any say in the matter of
medium of nstruction 7 You cannot
weparate the two thungs. [ wish you had
been teaching in a college or a school
because then you would know better in
this mat'er.

SHRI M R. MASANI : My hon.
friend will be speaking for bis own
party I am putting a point of view
which b the Liberal point of view,

DR. TRIGUNA SEN : I have not
understood the hon. Member. Am I
right in thinking that he has given me
credit for enunciating a certain policy ?
. SHRI M. R. MASANI : For foment-

£
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DR. TRIGUNA SEN : Certain poli-
cies of whom ?

SHRI M. R. MASANI : Of your
Government and the Commission.

DR. TRIGUNA SEN : I will reply
to that.

SHRI M. R. MASANI : [ say the
Educatton Minister bas given a wrong
load to the Education Commission and
is seeking to do it to this House. If
1 bave charged him unfairly, I would
ask him to advise the Cahinet to ac-
cept the Amendment that stands in our
name, If he does that, then [ agree
that the charge has been made unfairly
and 1 shall withdraw the imputation
thag he is an innocent at large playing
mto other people’s hands. If he is
to do something good after the discus-
sion for the last three months, the deci-
sion of conferences of learned and emi-
pent educationists who have seen him.
written to him, met him in public and
priva'e. and have made some dent on
him, I would ask him as a man of edu-
cation even now to say that the whole
thing was a mistake. Let us drop it,
let the unmiversitiey teach in such langu-
age as they, the parents and the children
want. Let him say that we made a
wrong start and let him correct it now.
The way to do it is for the Minister to
accept the Amendment which I read out
at the very beginning If he does that,
then 1 have been unfair in my charge
and 1 will withdraw every word that I
said.

DR. TRIGUNA SEN : I am sorry
o wiwry wm Wign (fweee)
AOTE TRET, Tg TF TATE AT qwr ¥
f6 @y & wgeaqe frax g7 o gad
9l g gw @m =i I @ faw
B & 1 arardt 4. wH gare F & foor
173 QT §¥ ¥ JuTET WEREYW Wi
g1 W Tfed off 57 o7 =9 & @
w7 A% g a7 fuAy & o qw st
fmer wgfa & a1 & st AT o
& angm & e & w4f 731 A AM-
dig fogr garft Wt & Nt W W@
wf) wfY § & swwar g fe I qrT

and M.F's. Comm. on
(M3)
AT T & fewrd & wrardt o WA
St wr 1 Wy o Ev o W,
R A e @6 wfgy, W
® qERwe g wfgy wiffe W
fremdgmenqr & aa § gt o
rafmemkay oy fafiee fear §
f ag swaw &, ¥ ¥ fygeamr & ame
wAatfaw gusT ) were fear § )

1 HTT TFET ST L H AT H T
JrgeT f& gwR g9 W # S sfaww
safes ot @Y € W AT W Ay

W ¥ FET FHIOAR) AT FHH
&3, ®Y7 @ G gafe g, o7 @
e avwa § Forg w1 ag wfewrc g ?
 awwan g fF g6 493 91 §F T W
afaere § A T8 AT W qE TR
§ s 2w ¥ 09 i ¥ frg AN,
faw yo W & fag At 1 wEfed
# me & wg g g f6 0@ R



1€75 Repert of NOVEMBER 20, 1967 Education Commission end 1476

[t sitere ww Wiya]
wfre Faer WYz ¥ & fong oy § o
Ty N AR Faw A

4
4
-
3
~
A
l
d

aff a7 W | wAeh o ¥ wg fw
AT aAda & A7 7€ %¢1 o g T
7 gara way afgere § 1 fafeg
w1 & arary wfgerc§ Afew forg o
& aregT Wt Wt g1 & wda Wit g,
frox gy & O §f At ¥ W
W ot g IEwr Tar @ A
wfgg fe grarr i fre§ & 3ax
IF | IW TWAA ¥ AT AU FO
wifor aft § @& | ofems e
wrw T § 7R | gAY AW aF e
wrh FA7 ¥ q=e SR qF fafre
wary w1 faafer fom 1 gt Twm
F ¥t widr gfifeg anfew gan @
fe qogard st g% faiw gere
g¥ew, qv frde gere W wopfa

MU'z, Comm. on Educetion
(M5)

W iferr fiear amy 1w wwre wTw o
W S § wy wigd § fis Tk W
HTHTCT W1 ¥ oF, "rarow AeFAAt

¥ fow & fad wmd § ? =
¥ fafrz &1 & foq, go fanevee
& it & fod ar 3w & ;nw oear
®fod ? o a¥ gt W wa g fe
gaT o same ot A% Ow wala-
WINT & ®T F T, qW A vt aw B
wt us fmgr qgfa ¥ 7 sweem
et 1 g A § fs o
T BT #Y AWAT § 7F wHwA
&z1 afwa fog ot 78 gwim &7 ama
¢fF 18 wiiva & a3 v fadrem
¥ A Q¥ gu it A o fee
& 9w § srafaw fray, smeafire fiven,
s firen, et faugt wy faiem @
Y, 2wfien gy w fawe fadee
f mar dfesr ol ot Fositd o
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¥ ax ot ag W (waw) wifer
oY g ¥ & &+ gt § e gy forwr
1 AT WY yrefas firer 4 9w
aww, (shfezw) v g wfed o
® waw At 9t fv g7 & a9 THA
adft w1 oY Twrdw fear 3 ag W@
weIfwr ) & ooy 7w AT wAT
g & ox avz wr war § e oo R
AAYTAT T ATT §F AT BT @FIT €T
Fnfgd at & Tre ¥ ey w7 fed
fe g3 & arpmer s fs
omer § AR ¥ T FT AT 339 oo
AR ATAFEAT L N

SHRI LOBO PRABHU (Udip) :
Would the hon. Member, who is very
cloquent, please enlighten us how all he
hos said is consistent with the Constitu-
tion according to which education is a
Sta'e subject.

oft sitwTe e Wigw : wF FF wfa-
I %7 ST § W A A € AT A
A fFngfs mwnagw
HHTAAT T HATT & |
SHRI LOBO PRABHU : Is educa-

m?l State subject or a Central sub-

SHRIMATI LAKSHMIKANTHAM-
MA (Kbammam) : That i a different
thing; he 1= talking about the official
language.

o viwrc ww o F Ao A
AT W FFAT AT E ? T J1R
AT Y AT G, aX wET AT fE g ™
feiz & st W faare T@ awTn
N, I AWT ANA T7 IR
Y ary A I O | Ty A AT
foar warft oft A s R @ g A
qarg & wif foagr 3w O
W fear o =T 1 QR ¥ AR 7
T 1 g% 7 | WT e
fafred) aar Wt R wfgd | SR
ag wiw oy oft | & WOR 7y QO W
g fe wne gt T o Udm qoRT
! wq war §, o wepfr W

and M.Ps. Comm. on
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fmtor womr s §, ok W W
e ¥ f5 o o e & W,
wrre ot domwy & Wi, row it
. ¥ W ow i few v @
oY ey o Ot degfi wr Prvier won
#rm, & fatr gafy wr Frsfor son

W ITg | gETR AW & Wedw s oy
FTIGIENT IR F & T
7% ¢ for o o @3 @1 IrfreEe
™ ¥ wwh W § ol T A
& =T firar & AT 9x Y TEA AW
TR, AT wwd ot § frdt gu
TR ATE @ 8, g8 AT famig
T8t §, 75 a7 fadig &, EE AAAY
TP TG gA— g w3 g
# & v fawar Y speefreo & Frar o o

Tt a3 ¥ faw g5 # o fa,
ol AR e W T e
gd & 1 & Frder wo g § e gt
T WY A gaw §, v e fades
JAM, FX TW I AT w0, XT TR
& WY ¥ g AgY, ferer & Ao W
Mo F dw F fra
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[t wilwre ww g}
Mui@dixidth WP &
fuit firer ¥ wfi® o+ sl A o
fuet §, my a aft sfer v
foor®s oo & wiifoqe wlO g 8
gFrar § werr wrwr §, g W B,
atr waT §, W% wrerd W ¥ faret
3T fyrgrmr o oft oy v v ot
fayt § 1w wgan § fe o et
were! % fasfe &1 a2 vt fam
am, #fieT oy frfr ama § f fe-
& 0T el ¥ e F yw aw
WA I Fimt
g § o I ¥t W & any w1l
waft § wwal v 1w gl
sagmmat & why rererd § @ I
W i ae WG, ATy ool § W
wowl w ag feld g1 7wy Sl
& wfgd, aoh § aw o0& oY oW
ofy 7 sy A e Y ? gt -
Zrar safers wrarat wF wAwd 0

# fxw Fon I § &5 oo
Tefig frer soreT 9 991 B gn
ot fo? o wet wd g
qfgd g T8 IRy 9T 17 FAr wfgd s
ATt fewr ¥ @Y g s areaa &
g frey gl & s SE w1
FIAW AT AR § T A A I
F Aifer w1 wraw Tam AN §

wSUR AW, 7 qww FAY A
AN g, wwe oy fAasw s
wigw g o afe avers & gw wwd §
fo o &1 wOd fi? 3T awaT W@
AT A AT O TR AT ST WY
wW §{, 4f 7 A W F AT W@ W
AW § WO Q@ §, @ o
¥ @ g ) wm wfgm "
pimfimagfszonmyac i w
WA e do v W A
%1 wwtww g § e tw ¥ fomr

and MFs. Comm, on
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worolt w7 aveTC W @ o wR-
wIeT, Fww wrqwrer @ feer vy o
g wwdt §, AfeT o wr oy wk ot
t fe &0 s ot Y ar wwh,
oY wig stioft o, S qF, gy F—
w & fieft Y yRere Y firar o ey
wyw Wl N wrew s Y
o ft dar Qo s g g
yat Wi @M o 1 am fggem
& w00 @0 W FriAgAT § Y IT R
W 7 ar &t ot anfefras
3 et ot wlwaft & oy qwar
T, A afes In Y g W
I, O @A, T AR W
T & T gl s W Ay
T wedt

¥e firal 3 vg1 s ot ot vy
Ay A S € fra, Ry
HrerTIRaTE Wi 7 ar2, afeT Awoh wr
HrEraaATE AT 9T vt Wy war v g 0
¥ FAER A 15-20 A WL, 4F wqr
¥y fr ¥ gard Sl Wi f
fe=t ®Y3g FT AT IR TAFEA
§ 1T AR S g fory aw @ gy
feslt saw G fvt ) ft Y wa &
TH §n A feRt Y AN D@
T AN L @ AT & A0 g
g fe ¥ v agw weht Tl
o fie fedrar®  sumer Avefogt wror
T HT 1 qg WH §, X7 ¥ O w1 afa
guft | gHTE AW, AW S qMW
& urt IaA@ § Nwfan W w1,
foam == = g% 3 fwaw gl
X ¥ g% & | ¥ fad audlifas g
¥ wwn @ W, O e ag
i gfe &, ov oo w W e
& foad woft vy Wi Y 4,



avr & shorey, & o W o
fir avwr dwr & oY ey o Ewer §,
wrw Xw ¥ Goveret ¥ wewrr oY A T
t—ag v e Wt & 1 Wl
wrim ¥ faweit ¥ fod, aemmeei ¥
okt o o wsmvarrs feafir v xroem
swyr frr €, fras¥ ol arsarost oy
YT wFTQT AN, I F7 FHAT fiey I,
it gfafeqer w38 ¥ aar, woerd
awr dracerdt semoet, A ¥ el
¥ sreqreent ¥ ¥ ¥ SO F AN FwArT
&, fafrwan §, s2 7 owevar A oy —
T G 7T gETA § | wr feafa B
¢ fr feeht & afar 1t faefray =2
R & ATAT &, ASATAE A7 AT ¢
Y gard farg R, wFw arnfas
syaeqT § IET FrE AR T AL
tiEmwmesroT Rt framm A
W X A wewrA, Ag AT Awra A
q1 A A § aa® 91 &1 H9 &
fa?r | 39 AR AT 7 T @R
sgfer €Y & a31 Jr JeM &, 9T
AAT AT & | T7 W9 $Fax oo § &Y
w®T g A 8, wrdt fewr veft @
o ag AT °f we @t afg@
f& e & gurAsmEEmr wEA &0
qfe v a9l aare sqFEqT A1 wHTR-
vl a7 aT ATgd § M ¥ ATy WY syaenr
g ofeq feaw NTiw AT
T gard TR @R §, wErd
Mo 2% e e § dfer 3w
W w7 A feTT & 1w v
wrgar § fa gardy firemy ozt &1 o
¥ wmw agd G W 1 e awHrEre
w §FT EW o9 g, fowm s
T /I To AATET 17 Agw A g o,
faw garaadt awra ) sew wgEw
wrieft & oY off, IR 20 g7 wrE s
o€ fway Nty Forfor X O & avwen

e i zowd dux Qadh, @
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€ wft, #fer Pl arweh GRT
wt drom firdelt fis g & 97 frd oW
Frrfrer Tred¥r sy ot el fiar £
off swrnlic wnht (ergy) - Tl
7grm, AT ¥ a7 A RAA ATy
ooy amT ¥ wrg et AOW
T Jrawgw § ?

wwrefe wia © A g AR WY
ot srawwar A § e A ot
I ATy o yEer g1 & I et

E L TTI qar |
oft wem e wrely : gy

SHRI FRANK ANTHONY (Nomi-
nated—Anglo Indians) ;: Mr, Chair-
man.Su.lshouldsaynd:e outset,
with due respect to Dr, Triguna Sen,
that 1 was quge unable to appreciate
the reasons that prompted him to refer
the Kothars Education Commission's
Report to a body of Members of Par-
hament. No one has a greater respect
than 1 do for my colleagues
this House, But, quite frankly, here was
a Commussion that sat for 21 months,
that took evidence on a masuve scale,
that spent many lakhs of rupees of the
tax-payers’ money and returned a very
massive Education Report. And I could
not appreciate why Dr. Triguna Sen, a
n:wcomer to the Education Ministry
and indecd to Parliament, should have
thought it fit-to refer st to a mere body
of MPs With great respect, may I say
this” Many of them, 1 do not think,
would claim that they know anything
remotely of education; I' do not think
that many of them had the time—I
would not say the inclination or the
capacity—to study cven the summary
of the Kothari Education Commission’s
Report. What does the Kothan Com-
musion Report emphasize? 1 will try
10 summarise that

Dr. Triguna Sen was a Member, pre-
sumably in an_educational capacity, of
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genius of spending large sums of money,
which we can ill-afford, on producing
elaborate reports and on commussions
and committees, and then some new-
comer, new Minister, comes along and
blandly throws everything into the
nearest waste-paper basker and blandiy
he tries to assume the role of a pew
broom and project an image of some
kind of alleged originality in thinking
action. Before Dr. Triguna Sen
came to the Central scene, 1 plead ig-
nofance, I did no! know very much
about him. as an educationist. Before
he came on the scene, the Government
was pleased to appoint. as you will re-
member, the Sampurmnanand Emotional
Integration Committee No one could
remotely accuse Dr. Sampumanand of
not being. indeed, not only a lover of
Hindi but an ardent protagonist of
Hindi. As you know, he was the Chief
Minister, at one time, of UP. which
spearheaded the whole Hindi Zealor
Movement. What did the Emotional
Integration Committee say ? It produced
a ubanimous repori, a report to which
Mrs. Indira Gandhi was a signatory.
What did they say? They underlined.
after comsidering the whole matter and
taking evidence on a massive scale, the
need for a common medium, for a com-
mon medium at the university level
They referred to the fact that with the

g

be, what they regarded, increasing spa-
tial mobility and that there would be

Edvestion Commilsrion
and MPs. Comm, om
Education (MS)

say ? In addition to this special mobi-
lity, the need for providing for these
millions of linguistic minorities

their different media, they pointed
to the decision taken by the Uni
Grants Commission, the decision that
practically in every University there
would be centres of higher education,
for research. That was the i
And what did they say? ‘They said
that these centres of research would
have to be foci for intellectual excel-

i

g

all, for
would you do it.
able to do it by preserving in these foo
this intellectual excellence only through
the medium of English, They said that
eminent scholars from abroad should
be associated with these centres; fellow-
ships should be given to intefligent stu-
dents from every part of the coun'ry.
This could only be possible, they said.
by maintaining the present link. They
said that the only lnk is English which
has to be maintained

Then they said also this—it 18 very
important—"We are unable ..."-—and
1 agree with them—". _ .10 subscribe to
this distinction betwéen acience and
technology on the ane side and 'he
humanities and social-—sciences on the
other.” They pointed out—angd 1 agrec
with them very respectfully—the popu-
Iar fallacy that while English is neces-
sary for science and technmology, for
thc humanities and social scieaces Eng-
Iish is not necessary. said that,
on the other hand, for the humanities
and social sciences English is even more
necessary because they do not have the
advantage of laboratory work. They
do mot have the advantage of a univer-
sality of symbols. They underlined this
danger.

The Emotional Integration Commit-
tee, the Sampurnanand Commities, with
Shrimati Indira Gandhi subscribing,
said that with the imroduction of the
regional languages as the exclusive me-
dium, there would be the immediate
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of academic fragmentation. They
‘g:hwt“ﬂwwmymamidu? How
will you preserve some semblance of
mmlhdm.m{!;qnidthnm
ca B
every University where the regional lan-
guage s used as the medium, you shall
use Englsh as the associate medium
mtwuﬂdbetheonlymy.thwuﬁ.
by which you can preserve this emo-
tional integration to avoid academic
fragmentation. Thap is what they said.

May 1 try to quote now, Sir, from
therr finai recommendation. They said
that only by this policy of having Eng-
hsh ‘“~-1 15 not my recommendation—'

.. as the associaie medium wherever
the rogional language was introduced as
the medium in the Universty, would
you be able to—I1 am trying to use ther
words—"pool na'ional talent, promote
emotional integration by preserving the
mobility of students, professors, mamn-
tain standards not only of tecaching but
of a'tainment.”

What did Dr. Triguna Sen do ? Pre-
sumably, in his educational capacity he
sulemnly subscribed his signature to the
report of the Kothari Education Com-
mussion. Then presumably in his poht-
ol capacity in a differénd mihiev—I
would Dot uttempt to analyse the ins-
piration—presumably  with a  different
inspiration as the Chairman of the par-
hamentary committee blandly, cavaher-
ly, turns hin back to every wital recom-
mendatnn to which he had subscribed
45 a Member of the Kothan Education
Commsion Su. what did be do as the
Chairman ' He entered no demur, he
secms (o have embraced with alacrity,
us the Chwrman of a political com-
mittec, as a poltuician, the deadhioe of
five ycars I do not want to point a
finger at any of my colleagues on this
side of the House, but T do point my
finger at Dr. Triguna Sen. As an Edu-
cationist is he not aware that this
deadline of 5 years is not only is im-
possible? 1Is he not aware that it is
not ooly an exercise in irresponsibility,
worse than that. it is an exercise in
absurdity ” I+ not Dr  Triguna Sen
aware—with our regional [anguages,
widely disparate in their content and de-
velopment, can any person with a sem-

Comutistion 1486
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blance of association with education
think that within five years eu.
ages are going to be used

snmsu.wu@mmx.

ﬂ

=

E

§
fagel’
FRERRY

there were great
Commitiee who knew more
cation and who could have spoken with
authori'y.

SHR1 RANDHIR SINGH :
should not use so strong a language.
16 Hours

SHRI FRANK ANTHONY : I sa
this, with all due respect 1 say this—
and 1 am going to canvass it—that it
an exercise in absurdity to say ‘hat the
regional languages, uttetly disparate in
their development, cap be used at all
levels and for all purposes in five years.
And 1 repeat that without qualification.
Even i regard to Hindi—1 am not en-
tering into the language position here—
does 1t not vary from region to regiom ?
What was the evidence (hat was given
before the 1anguage Commission. It
was that the Hindi of Eastern U.P. was
not understandable by the people
speaking Hindi in Western U.P. What
do the Hindi people themselves say ?
They <ay that the 1961 census inciudes
several dulects. Sir, you also are on edu-
catiomst, [ behieve you are; the Hindi
people sav 'hat the 1961 census includes
77 dualects 1 do not know, Bt Hind:
1 an agglomeration of dialects varymg
from region to region, obviously abo
very much disparate in their content and
development Some people, (1 would
not indicate them, but you know who
they are) think that by providing money.
your money and mine, they are go.ng

¥

-

under-graduate level
level and at the post-graduate level and
at the research level,

I was reading the exercise of the U.P.
Minister of Education. This gentlemen
says ‘What s the difficulty” And he
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fiint Praak Anthony.) are honourable pemsoms, but someo of
has given the figures. He was mked a  them aleo are amenable to political pres-
qesstion and he gave thesg figures. I sures. But, fortunately, in the lstest
do not know where be got the numbers conference that was held in September,
from. He said that the Central Com- they rejected Dr. Triguoa Sen out of
mission on Scientific and Technological hand; they said that there should be no
torminology had listed 940 standard rigid time-lable ang that the change-
works for the humanities and 395 for over must be oriented to not only the
science and technology; and he was maiotenance but the improvement of

But what
is the difficuty” 1 do not know
whether he had a hat, bur out of his
sleeve he produced a formula and he
said ‘1 shall produce a committee of
three, one senior teacher in Hindi, onc
junior teacher in Hindi and one pundit
1n Hindi, and in five vears we shall have

not make you laugh ?

SHRI NATH PAI Rajapur) : No.

SHRI FRANK ANTHONY : | hope
it does; at least 1t makes me laugh.

And what does the Bihar Education
Mumister say ? He says 'You are asking
us to indulge 1n this fantastic cxercise
of tramslations, today, we speng about
Rs. 20 crores, whether the translations
will be acceptable or not 18 a different
matter, but if we en'er mto this exer-
cise of translations, the educauonal hill
will go up to Rs. 100 crores'. Here
« country which s, 1f I might sy so,
on the verge of bankruplcy, and yer you
want the educational bdl 1o go up five-
foid,

Sir, 1 do not want to be unkind to
Dr. Triguna Sen 1 hke him as an in-
dividual; he 13 a very charming person,
but he comes along as 4 new-broom
Education Minster and his only contri-
bution has been—God knows education
1s im & coefused condiion m this coun-
wy—40 make educational confusion
worse confounded.

,  the vicechancellors
taken a different Ime. I do not
the vico-chancellors are all things
men; | do not waat to say any-
about i

have
kaow;
to all
thing t, because many of them

standards, and that the change-over
would be de'ermined entirely according
to educational needs and that it would
vary nog from unnersity to university
but that it would have to vary from
ms'iution to mstitution and indeed it
would have to vary from subject to sub-
ject. T do not know how that com-
mended itself to Dr. Triguna Sen, the
politician

1605 Hours

IMR DepuTyY-SPPAKER tn the Chair].

DR TRIGUNA SEN - They quot-
ed from my speech,

SHRI FRANK ANTHONY  There
has been this cateua of recommenda-
tions from authonty to authority. They
say at the under-graduate lcvel English
will huve to he uved incrcasingly They
sav, all of them, the Kotharn Commis-
sion Repor', the Emotional Integration
Commuttee hefore that at the post-grad-
uate level the medium of instructon
loses all significanc: Because of the
need for the necessany hooks n science
and technolocy medicine and engineer-
ing. you would have to have at the post-
graduate level English as the medium
of nstruction

I do not want to accuse Dr. Triguna
Sen of acrobatics, but as Pandit Hridaya
Nath Kunzru. 4 very respected member
i public hfe, sad, 1f Dr, Tnguna Sen
would onlv make a sta’cment as to
what he thinks s neecssarv and does
not g0 on mahing contradictory, vary-
ing statemenits every day—I refer to
them as Dr Sen's political acrobatics—
we would know where we stand.

Here agam, the Vice-Chancellors said,
and indeed before them the Kothan
Education Commussion said, that 1o the
all-India institutions, in the major um-
versities, English would have to oconti-
nue from the educational point of view,
the point of ensuring mobility of students
and of teachers, and, as the Emotional



1439 Reoort of KARTIKA 29, 1849 (SAKA) Edwostion
and MP2.

Iutegration Committee said, of preserv-
ing the emotional integration.

guage peychology.
Before be went on this trip to Mos-
cow—ithess people arc fortunate, I do

nate, they go on inlernational jaunts.
which 1 wish I can do, at Government
expeme—before he went on this inter-
national jaunt, according to a press re-
port, he entered a plea at this late stage
for there not being undue haste, and
hq was beard cven to say, according to
this report, tha; if you abolish Enghsh
with undue bas'e, you will create a
vacuum, you will put India back into
the 18th century,

SHRI RANGA (Srikakulam) . Did
be say that ?

SHRI FRANK ANTHONY He
said it, You agree, and 1 agree, but
apparently he said that in a lueid mo-
men'. Unfortunately, Dr. Sen's lucid
moments on education are becoming
.ncreasingly rare as a politician.

But before that, ay Chairman of thn
politicians’ committee he made an en-
tirely different statement. Whar did he
do? He gave 2 handle to the Hind
States, and they nced neither a handle
nor an excuse. They quoted him as the
authority for aholishing. outlawing Eng-
::“al:be::mdlel'%e“nnlr Sen done 7 He

iberately, directly respons-
ble for producing fatal ﬁuﬁzns on re-
gional lines. He has been directlv res-
ponsible for encouraging the Hindi
States 1o bury, o kill and bury comp-
}ctely. the three-language formula. That
i his contribution to education today,

The Hindi S'ates have not only des-
troyed the three-language formula
under the inspiration of Dr. Sen, they
have h-iu it completely. Then, under

they have arrogated to
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themselves privilege of learning, as
the Hindi Herrenvolk, 10 mse a Germen
word, the new supetior race, lhtg
to learn only one language, Hindi.
Hindi States never subscribed 10 the
three-language formula, they only went
through the motioms. They said fhey
would learn a southern language, they

E

have n.ver done it. They
learn Urdu, Sanskrit, and 1 do pot know
how far Sanskrit is distinguishable from

They are arrogating o
right to learn the Rajya Bhasha, the rul-
ing language only, the right to impose
the Rajva Bhashe, the ruling language,
on everybody else as a compullory lan-
guage as pan of the three-language
jormula

| say this with great regret, Who
but an obscurantist will trade on hate ?
I. in mv humble way, have been amo-
ctated with  cducation for above 30
vears | am Chairman of two not un-
important educattonal Boards, and be-
cause of that we were tbe only people
i the kngl h medium schools 10 make
the threc-language formula meaningful.
We made Hindi meaningful as the se-
cond lanquage n the Hindi States, and
as the third language n the non-Hindi
States We made 1t compulsory. You
don’t have onlv to take Hindi; ten
<'udent has to pass it i Order to make
it meaningful. As ] said. only the obs-
curantrst can be apanst a  language,
even Hindi, adds to the horizon, how-
cver narrow and small it may be, Only
the Hindi people have traded in hate, 1
warned them: ‘Do not trade on hate,”
because hate begets hate [ wamed
them that their grgrezi hatac movement
will provoke 4 Hindi hatao movement
That 1 the tragedy today . The Angrezi
haiae movement on the onc side and
the Hind harao movement on the other
side ! Both the movements are 'earing
the countrv as under emolionally and
educationally and psychologically. And
even legally what 1 the position? %
have argued thewe cases. They tried to
destroy the Enghsh medium schools in
Bombay. But the Supreme Court said,
“You cannot tell these people, the
Anglo-Indians, not to teach
English; it is ther mo'her-tongue.”

-
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I was one of the counsel in the
Gujarat University case. The Supreme
Court struck down the action. It was
a crucial judgment. In 1962, what hap-
pened ? The Gujarat University, pur-
porting to act under the Gujarat Uni-
versity Act, outlawed English,
said only Gujarati or Hindi could be the
medium That was the crucial issue,
and the Supreme Court struck it down
What was the crucial decision ? It was
that no State legislature, and a fortior:,
no umversi y can proscribe English, and
that the imposition of the regonal lan-
guage or Hindi as an exclusive medium
—because they have no books available,
no journals available and no competent
teachers are available—would lead to
a lowering of standards No State legis-
lature has the power to prescribe Eng-
lish, and i that context, not only from
the affiiated colleges but from censti-
tuent colleges In that view of the mat-
ter, if anybody wants to say, prescribe
Enghish” you will have first to persuade
the Supreme Court to review ns deci-
sion The prescr.ption of English today is
under a legal bar under the Constitution.

My hon fnend Shr; Masani sad,
look at the legal position What is the
logal position? I had the privilege of
being among the framers of the Cons'i-
tution. Deliberately we scouted the
supgestion : it wus sugpested that we
put it in Hindi as a mational language.
They said “No', even at that time, al-
though the msve was not a live issue;
we were pre-occupied with other issuves.
But even then, you know what happen-
ed in the Congress party itself. As a
member of the Steering Commit'ee—I
was not a member of the Congress
party—I was invited to their delibera-
tions The decision to make Hindi even
an official language just scraped through

and M.PPs. Comm. on

with much
much older langugaes than
guages like Tamil and Bengali, you
pever be able to have a national langu-
age. And because of that, all that we
did wi'h great difficulty was to say that

only for offictal and oertain other limit-
ed purposes.

Over and over again, the Constitution
has been perverted. First of all, it was
official language. 'hen it was sought 10
be raised to the Rashtriya Bbasha and
now 1t 1s the Raj Bhatha We never
contemplated a Rashtriya Bhasha; we
never contemplated a Raj Bhasha or a
ruling language. All that we contem-
plaied was an offical language for cer-
tain official purposes. Not even  re-
motely was there a whisper of putting
in the Constitution any hnk language
m higher education. All 1 am contend-
ing for s the question of hink language.
The whole intendment and the scheme
of the Constitution shows that as a

Ilnk language as a  cementing
one, for administrative and judi-
cial purposes, English, will have to

be there There is not the remotest sug-
gestion of Hindi being the Imk langu-
age m higher education. All the Com-
mittees, all the Commissions, have said
without peradven‘ure, without qualifi-
cation, that Englsh may continue, for
every reason, and why ? Because Eng-
hsh over a period of 200 years has per-
meated the educational pattern evenly
Unlike Hindi, it is an all-India language.
It s indeed, from the educa‘ional con-
cept, the only all-India language; it
gives no advantage to any region or any
particular section of the people As
Pandit H. N. Kunzru asked, who im-
posed English? Nobody imposed Eng-
lish. It was a sta'esman, a visionary
like Raja Ram Mohan Roy who insisted
that India should abandon the curtain
of ignorance drawn around it up to
1816 and every Indian should be given
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point of view of the link language in
higher education. Let us be honest
men ourselves. Was there not, because
of the impact of Englsh, an educational
and indeed a cultural renansance in
India? I have not sard it. Much
greater men 'han me have said 1t |
think Dr. Tr.guna Sen said that if we
do away with English, India will jump
back into I8th century. What does 1t
mean? It means, it 1s only through
English that India jumped from media-
evalism 1into the modern age. As I sa'd
in a previous meeting, who has interpre-
ted India to the outside world? [n
deed, who has interpreted India to
Indians ? India has been nterpreted
by Indians through the medium of Eng-
hish,

Let my friends, looking away from
emotional and language feelings, ask
themselves what is today the language
of intellectual communication, what 1
the cement, administrative and judicial,
and what today has enabled India to
keep pace somewha; with this breath-
taking advance in science and techno-
logy 1n the space age except English.

SHRI D. C. SHARMA (Gurdas-
pur) : Sir, 1 carefully hstened to the
speeches of my hon. friends and 1
thought most of them were Rip Van
Winkles. I read the story of Rip Van
Winkle sometime ago, in which a person
wakes up after 20 years in America
He does not know that America has be-
come independent and thinks along the
same lines along which he thought 20
years ago. Here are these honourable
well-meaning., highly cultured and edu-
cated persons, who do not think that
this report has tried to give us a national
system of educa'ion all along the line.
From the primary stage to the post-
graduate stage, we want a system which
s our own, which is suited to our needs,
which is in conformity with our aspira-
fions; which is the source of nationsal
mtegration, which gives everybody a

and which is based on equality,

and M.Fs. Comm, on
Education (MS)

They have only seen the periphery of
the report. They have not studied the
central pohu.i ﬁo:i of the Report.
They are all the time
the satellite towns o!
have not come to the
That 13 the rnuformne of
that we should be debating this
m such a desultory manner, in such a
half-hearted and perfunctory manner
withoul undersianding the nuances, the
undertones angd over ones and the cen-
tral 1dea

I want 1o put one question to my
hon friends. What k.nd of a system
of education 1s required? Did the
Japanese all along the line have their
education in English? Has Russia a'-
tamed eminence in sc.ence by studying
English? Have the English people at-
tained eminence because they are il'udy
ing Greek and Latin?
No country can become great unleu it
has a language of its own which it can
speak, which it can write and in which
it can find a better instrument of ex-
pression,. | am a student of English
literature. No doubt, all my life I have
been reading Englsh literature. I do
no' yiweld to anybody so far as my ad-
miration of Enghsh literature is con-

dialects. Does he know about En, 8
about Wales and about Scotland ? How
many dialects do they have. Does a
map from London speak the same dia-
lect as in Liverpool or in Manches'er ?
They have their dialects. They have so
many languages. Only recently some-
body, & great man, went to Wales, but
people exploded a bomb there, Why ?
It is because the batile of languages
Boes On in every country of the
But the course of wisdom lies in th:

.i

that we must hold on fast and strongly
to our own languages, Tbeymaybe
14, 16 or 18 but they must be made
lh-e media of instruction. Unless that
is done we will be the born slaves of
some impenalist power. We will be
living in cruvel bondage. Our children
will have their bramn power shackled,

hands tied up and legs manacled,
will oot be able to go forward,
fore, the language of our

whether it be one or two or

..!.h‘i
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should be given the pride of
this coun'ry. Unless we do that I am
in dwarfs

of our educational .
remain an exercise in English imitation
of somebody else.

1 do not want to throw away Enghsh.
The hon., Minister does not want 1o
throw away Enghsh My hon, friend
does pot want to throw away Hind.
Shri Anthony said—all honour to um
—that we should make the three-langu-
age formula meamngful All respect
to him for that

1 tell you, Sir, the switch-over has
got to take place some day. Dr. Tn-
guna Sen may want ig in five years. It
may take six years, seven years or eight
years, bui the swilch-over has got to
take placc. We muut get nd of this
lnguistic slavery as early as we can.
lm.tl:ll':;t that e|:ylllc first problem that
faces us. ] am sure the decision that it
1s going to be our mother tongue is the
most sensible and wise decision taken
by ihe Kothari Commussion. [ say that
we should hold fast to it with hoops of
steel. Of coursc, Enghsh would bhe
here. Who says it should be thrown
out? Can 1 throw out Shn Frank
Anthony from thic House? Certanly
pot, He will be with me Can ] throw
away Shri Bal Raj Madhok from this
House? No He will be with me If
Shri Bal Raj Madhok s bere, Hindi is
here. If Shn Frank Anthony is here,
English 1s here,  Similarly, if T am here,
all the regional languages arc here

Then 1 come to my second point
My hon, friend madc fun of the Mem-
bers of Parliament who studied this
Report. 1 wish he had not done tha',
because one member of his own party
was there. But if he wants to muke
fun of all of us, it docs pot matter. Let
us all hang toge'her, or let him hang
all of us together. 1 do not bother
about it. But I may tell you that Dr.
Triguna Sen is a democrat, above all,
he is a nationalist above all and he 15
also an educatiomst. By askwg us, the
Members of Parliament, to study this
report and give our verdict, he has esta-
blished the most wholesome democratic

MUFFs. Comm. on Education

appended 'heir minutes of dissent. No-
body minded that. Therefore, this is
one of the best things that has come
out of this report that in future all
reports of such commissions will be sub-
ject to scrutiny by Members of Parlia-
ment first and then they will come to
the House.

Of coursc. this report has been be-
fore us for such a long time. Our Vice-
Chancellors have gone through it. Theae
Vice Chancellors are great people, He
was also a Vice.Chancellor one time.
Therefore, 1 think all Vice-Chancellors
are great people. The members of the
Central Advisory Board arc wonderful
people. All of them are great educa-
tionists. India is a frec country, a
country that believes in freedom of
comscience, freedom of thought and
freedom of opimion. Therefore, let the
Vice-Chancellorsy say whatever they like.
Let the Members of Parliament say
whatever they like. But ‘he fact ro-
mains that duning these 20 years Parlia-
ment has been giving the guidelines of
education for the whole country, Why
did you not object 10 the Mudaliar
Commission or the appointment of the
Radhakrishnun Commission ?  Because,
Parlament has been the custodian of
high standards of education in this
country. Willy nilly or unwillingly we
have been parents of education, If my
hon friend raises the salary of his pri-
mary school teacher by some per cent,
we pive him 50 per cent of that increase.
Similarly, if he raises the salary of a
high school teacher, we give him 50
per cent of the increase in salary, Can
you say that Parliament has nothing to
do with it 7 [s Parliament a body which
only gives and does not expect anything
in return  Is Parliament only a body
for giving sermons? Iy it like the
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Pmdes of Handwar, only isking every-
thing and not giving anything? I think
Parfiament is fully justified in having its
say.

Another pomnt which 1 want 1o make
is about the common schools. I live
in 19 Windsor Place, New Delhi, and
my friends hive in Sou'h Avenue, North
Avenue, Mecna Bagh, Jor Bagh—I do
not know how many places are there.
If my won goes 10 a common school and
the sons of my cook, my washerman
and my bearer also go to that school,
why does it pain Shri Frank Anthony
or anybody else ?

SHRI FRANK ANTHONY : I never
spoke about that.

SHRI1 D C. SHARMA : Ybu are the
symbol of oppost‘ion and, therefore, 1
refer to you  Why does it pan any-
body ? if the son of Dr. Triguna Sen—
1 do mot know if he has any son.....

DR TRIGUNA SEN : Sorry.

SHRI D C SHARMA : . .if he
does not have, may God bless him with
a son—will read with the sop of a chap-
rassi, a class IV man ? This is the com-
mon schools or the ncighbourhood
school, the school which gives us a fore-
tas’e of the socialist pattern of society,
which gives us economic equality and
cconomic justice [ do not understand
why people should fight against the com-
mon schools of the neighbourhood
wchools 1 think, it is for the best

Then, 1 have gone through this re-
port and [ want to say one thing to Dr.
Trnguna Sen through you, because it is
very important Somebody talked about
Dethi. What 1s Dcthi? Al roads lead
to Moccea and all roads lead to Delhi.
Sbri Frank Anthony comes from Jabal-
pur, 1 come from nowherc and my
fniend over there comes from Bihar, If
somebody says thay Shn Bhagwat Jha
Azad is Dellun, Diwan Chand Sharma s
Delhi or Shn Frank Anthony 1s Delhi.
what can we do? We have somchow
come to Delhi. I think, this geographi-
cal approach is an approach which is
not very healthy,

I hate bureaucracy and I hate the peo-
ple who want bureaucracy in my coun-

and M.Ps. Comm, on
Education (M3)
try, if I can use the wond “hate” be-
cause Mahstma Gandhi said, “Do mot
hatc anybody”. I hate bureaucracy but
I do not hate the buresucrat, The
bureaucracy that we have in education
is not as tainted, unwholesome and un-

other munis'ries.
ence of that also. These bureaucrsts in
the Education Ministry are good people.
I know one of them who works
dyy and might and gets only Re. 1 a
month, Can you tcll me about
bureaucrat who will work day and night
and get only Re. | a month? It is
labour of love for him.

MR DEPUTY-SPEAKER . Thbe hon.
Member's ume 1w up.

SHRI D. C, SHARMA : Your hand
15 on the bell and my brain is seething
with 1deas. That 1s the difficulty, but I
am going to finish.

One good that the Education Com-
mission has done 15 that it has made
educat,on pot munis'ry-onentcd. 1 hate
hese ministres. God forbid that any-
body should become a4 mimster. As
s00n as a man becomes a minister he
undergoes some kind of a change which
I do not like. Of course, Dr, Triguna
Sen will take some time before he under-
goes that kund of change I do mot want
education 1o be ministry-onented. There
i the Sccretary for Secondary Educs-
tion. there 1s the Secretary for Primary
Educauon [ sav, throw all 1hess secre-
taries into the Jamuna, if you can. I
do not want these Secretaries; I do oot
want these Departments, These De-
partmcnts are proving Parkinson’s law
We 1alk of population explosion. There
1s a great explosion o our country here
also. Look at Delhi. How many Direc-
tors, Inspectors and what not are there ?
You will find so in Punjab and in other
States alvo T do not want that educa-
tion should be Directora'e-onented. |{
want education to be tcacher-orien‘ed
One good thing that the Kothar, Com-
mussion’s Report hus done is this that
it has made the tcacher sovereign in
his own right. in luis own place of
work. Formerly, the tcacher was &
poor relation of the Director or of the

Minister. He was nobody; nobody
locked at him. But now he toncher



s trouble everywhere. In Punmjab, the
teachers are going on strike. In Delhi,
the teachers are gong to have dharma
and they arc going on strike. Every-
there is trouble. I would request
Dr. Triguna Sen, through you, S.r, that
he should avoid this catastrophe which
is overtaking the teachers all over India.
Let they have what they want and what
i whether they are in Dellu
Punjab or in Ben-

The teacher has

s & good one. 1

]

friend, Mr. Bhagwat Jha
others that they should not mow think
of discussing this Report and histen to
the eloquence of my friend, Mr. M. R.
Masani, or to the speech of Mr. Frank
Anthony or 1o the criticism of my dear
friend, Mr. Lobo Prabhu. The test of
pudding lies in its eating and the test of
this Report Les in its implementation.
I may tell you that if you don't im-
plement this Report. you will go down
in history as the worst sinner in the
field of education, Bu' if you imple-
ment this Report, I think, you will go
down in history as a ulion-bu.lldcr,'u

are today, that will be tomorrow and
the day after. You will be the most
valuable force 30 far as emotional, so-
cial cultural and economic revolution is
concerned. 1 think, through this Re-
port, will be able to build a society
which will fulfil the dream of Pandit
Jawahbarlal Nehru, theh:ocil.lhl p]:tum
of society. 1 bope that you will not
take too much time in discussing this
eport but will start implementing
Report with the speed of a je
you

and I asure that the whole of India
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SHRI VASUDEVAN NAIR (Peer-
made) ; After bearing the speeches of
certain hon, members, I am all the
more convinced that, as in many other
fields, in the flelg of education also,
there are powerful vested interests, I
do not dispute some of the genuine and
real fears and apprehensions of some
members because some of them see the
danger of the imposition of a language
on the pcople who do not speak that
language, if the medium of instruction
1s changed to the regional languages.
At the very outset I should like to make
it clear that, if somebody suggested that
m the place of English, Hindj should
be the medum of instruction at the
university level or at any lJevel, then 1
and my Party would stoutly oppose
that 1dea..(Interruptionsy. There are
some people, but I do not know whether
they express a very powerful trend of
opmion, but at least there is a trend,
maybe a very weak trend, who perhaps
think that there should be one language
in the place of English and that should
be the medium of instruction at least
at the umversity level for the sake of
national inlegration and all that. Mr
Frank Anthony was really worricd about
a very small section of people. Un-
fortunately, we are all very much wor-
ried about ourselves when this contro-
versy 1s talked about. We fail to rea-
lise that education has to go down very
soon to the large masses, to the people
down below That 1s completely for-
gotten when we talk about the practical
difficulties that will ensue following the
decision 10 implement the regional lan-
guages as the media of instruction with-
I a certain ume limit. At this stage,
it 15 not mecessary for me to elabourate
the points that stand solidly in favour
of making our regional languages as
the media of instruction ay well as the
media of administration at all stages;
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versy. That goes against historical facts
‘becausg all along we were advocates
of this idea, this sound principle of mak-
ing the regional languages as the media
of instruction. The present Minister
should now be given credit only for
irying to implement that idea, and im-
plement that idea with all earnestness
and force that he can command, and 1
should congratulate him on that, But
at the same time I should also sympa-
thise with him because the ideas and
opinions which were expressed by some
on this side are very powerfully held
by some on the other side also. 1
understand this difficulty and also those
veterans in the field of cducation who
are really veterans but who, unfortunate-
ly, very often think about themselves
more than the problems and the people
of this country—I think it is substan-
tially correct. I am sorry to say that in
this country there arg veterans, there
are great educationists bug they are be-
hind the times. Unfortunately they
are not able to catch up with the times.
They are not able to feel the pulse of
the country. Because of that they are
putting obstacles in the way of speedy
implementation as our {riend, Prof.
Diwap Chand Sharma wanted.

¥ read an answer given by the Minis-
ter during this session of the House
regarding the various steps taken for
the formulation of a natiopal language
policy.
that answer and there he has elaborated
various conferences held, confabula-
lioms, discussions ang what not, and in
the end—he should remove that mis-
understanding if it is @ misunderstanding
-—he has come to this position thag the
various Universities are left free 10 im-
plement this idea as they like and as it
suits them. If we have come to that
position, we are very sorry for it. We
do not like that position to be accepied
by this Parliament. Sir. on behalf of
my Party, I would like {0 re-emphasize
the great necessity of fixing a time limit.
Now, Mr. Frank Anthony was trying
to paint a very horrible picture of what
will happen if there is a change-over
within a period of five years. We are
for a period of five years. Suppose
you do not complete the entire prepara-
tion  even withip that  period of five

I think on the 15th he gave
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years, unless you fix a time limit, noth-
ing will happen, and these things will
drift as they drifted for the last twenty
years. So let us have a time limit.
Then the agencies, both in the public
and private sectors, will come forward
with their schemes for producing text-
books with translation and all that, I
do not think the Government should
worry about the finances because if the
publishers in this country are definitely
told that a time limit is fixed and that
there will be a shift to a change-over to
the regional languages within five years,
then there will be resources coming
forward. Government need not worry
about it by itself,

So, th¢ main point is: Iet us have
a time limit of five years and let us
have this change-over to the regional
languages within that period. We are
very firm about it as far as my Party
is concerned, -

Now, I understand the apprehension,
the fears, but T do not think there will
be any serious support to the idea of
replacing English by any other lunguage
as the medium of instruction all over
the country. We do net realise what
a wastage there is as waste of energy
on the part of our children when learn-
ing something in a different language,
thap their mother tongue. Sir, T feel I
could have demolished the arguments
by some of the people, if I could have
spoken in my mother fongue much bet-
ter than jn this foreign language. Actu-
ally 1T am worried about my language
so much when I speak than perhaps
about the matter which I have to speak.
That is the way we feel the difficulty in
this House whtn we have to give vent
to our ideas and opinions. Unfortu-
nately, many of us are not Frank
Anthonys ang Masanis, great Professors
in English. And most of our people
have to speak in their mother tongue.
They have to learn things in their
mother tongue. It is not necessary for
me to argue that point,

SHRI K. NARAYANA RAO
(Bobbili) : How can we understand
him if he speaks in Malayalam ?

SHRI VASUDEVAN NAIR We
have already taken a decision for simul-
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Shri Vasudewan Nalr}
taneous transiation. In a country like
Indis. we bave to have such technical
ammangements; we cannot help it.

1 do not want to dilate more on this

I would just
quote onc passage from the ommis-
sion's rcport. It reads thus :

‘Judged from this point of wview,
it becomes evident that the present
system of education, designed to
meet the needs of an imperial ad-
ministration within the limitations
sct by a feudal and traditional so-
ciety, will need radical change if
it is to meet the purposes of o
modemizing democratic and socia-
listic society—changes in objectives.
in content. in teaching methods, in
programmes, in the sze and com-
position of the student body, in the
selection and professional prepara-
tion of teachers, and in organization
In fact, what is needed is a revo-
luuon in education which in turn
will set in motion the much-desired
social, cconomic and cultural revo-
16,52 Has
[Smxa G. S. DuiLron in the Chair)

This poses the question that this re-
in education can be achieved

i
;
i
7
;

MP's. Comm. on Educarion

Looking at that objeclive and
at the developments that had been
wmg place during the last 20 years
looking at the serious ecriuis that
country is landed in today as far as the
economy of the country is concerned,
and following from tha; crisis in eco-
nomy. the political crisik and the social
ensis that pervade India today, I warn
Government that their task is not going
to be easy ay all. So, unless we afl pull
together genumnely, with seriousness and
carnestness really to revolutionize the
existing base of the

up already  problems
As a matter of fact, one hon, Member
has alrcady referred to that. We have
already failed in implementing a sacred
provision of the Constitation as far as
free and universal education to our
children up to 14 yeart i1s concerned

tak-

The Kothari Commission has fixed a
ume limit [ do not know what is go-
g to happen. Thesg are wider issues
So, the Government ¥ a whole, if they
arc serious about their talk of changing
this basc, should really try to correct
their policies which have failed, they
should try to chart an entirely different
and new path for building that base.
Unless that happens, with whatever good
ideas our Minister tries, whatever great
sermons We all give vent to, nothing
much 1» going to happen. So. all of us
have to pive scrious thought to that
question.

This report is a very voluminous one,
is a very comprehensive one. One can-
not be expected to deal with all the
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cumed by a parliamentary commities.
He discussed the matier with the Vice-
Chanceilors, with the Education Minks-
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will come.

What is the mimster going
Is he going to frame a policy 2
agun to Parhament or is he
borrow ooe of the computers from
Morarjibba:, put all the ideas into it
and get another report ? I do not know
what 1s going to happen.

Reading through the report, I
painfully struck by one thing. 1 found
there was emphasis on seculansm, emo-
tional integration, this pecular idea of
upnity in diversity, sociahstic pattern of
It occurred to me that the
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educate the millions in our country.

I will now deal with some of the im-
portant points. The most important
one is the question of medium of ins-
truction, It is a principle

ooe naturally, at Jeast in the so-

etiondl languagn T b a very sound
a very

principle, If that is accepted and there

that with the adopt.on of regional langu-
ages English should di and,
therefore, paturally, Hindi will take its
place.

What is going to happen m this. There
are quite a number of new languages
coming up, Rajasthani is already mak-
ing its claim. Bhojpuri, Khariboli or
some other language “Haraynain™ may
emerge. These will, ,n effect, weaken
the hold of Hindi. Apart from that,
we are for Engl sh—those who are for
it—because it is a storehouse of know-
ledge When these Ilanguages grow,
some languages may grow faster than
others. That particular language, be-
cause it iv a storehouse of knowledge,
will become a compet.tor to Hindi as
a pational language So if you want
your educational policy 1o succeed you
must give attention to these two parallet
forces at the same time. Let us oot
minimise the danger. In a place like
Canada where there js prosperity,
employment and large space for growth
and progress, when General de Gaulle
said one little sentence “vivels Quebec”
there was a commo‘ion and be had to
go back. In this country, unless you
concentrate on having .nnnhh; for

i

window of the world and



(MS)

Shri All Mirzs) fors, 1 would sugpest this, do not kill
peitod fhey take the highest technical the goote that ltys the goidem egg be-
dogroes and come back. Why canbot cause yow cannoy make omeietie eut of
we realise this. Why should we be it. Make 50 or 60 per cont of the ad-
insistery that if you remove Evoglish we mission 10 thesy schools on sohelarahip,
will go into the dark days of the 16th on the basis of merit, Then the poer
ot 17th century ? About unity, do you mﬁﬂmnmmdw

t in these schools, So, I sugpest
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cannop solve it hy arguments
deal with emotions and
You have to win the hearts
1 suggest very rcy-
win the hean of the
H ndispeaking people
the South Indian or Dravi-
compulsonly. Then you
ask South Indian peopie to learn
i compulsonly. Now what is hap-
? UP has made English
Madras has made Hind.
, both are killing languages,
other English, That
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We Wo Wo WATE (Trors) wwr-
ofy wirew, og AT wRrd shiner N
Feiid s feerwr & forg 3w @ ot
§ T ¥ o F ok 3w frare grew
T Er T WEWT K e A s
serlt sfimew & &% aroity a2ex
W gt & sanfa B FErE A
day % N Mo Yo a4 N
=T ¥ g § 6 ow gy aredt
foiiE s gt amR G Y &

W afrr 05 Y o v i
g wgt & e wrd 1o w3 d) #Y amprren
6 f gy @ O A vt @ Y0
gNT AT TER A
W wHE A Imawrem A feee &
wafe ot fe g Ft Trarpo st
a1 ag ghrafafeat & foq ar, aww
frm¥facar Mg a
sfawm qraw fiew & fag wr 3§
Tt & fam owfe ag o #erd
s A e s §dmgt A xa
# farer & Aoy 8 R gty
2% % v A7 ¢ @ 9 faam
frrmm

qR AT N WA w7 ww
fis wror oft 20 BT & AT W dew TRy
¢ 39 A dwT 3w g w foi R wew
Zad § O JuR W o Al AW WF
art § are v gfte @ g ool Y s
twm oY wifgy | gt st ag §
fir g e wrdr a3 e agi wy frvaw
& we wifi@ fie & el fedid ark
wrfwge wfawer ¥ foid ar § der
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o v v W ofiRv g
o sk gofrdam @, W
qw Fre R ow ity foi dw
el & e oeht o Fawfell amht @
W e gl § e ww a
Berly sfirwa o fed s Y
foid #Y o & Y v omam @
N wore w7 W WA E A 0y A
a0 Er o weTh SR R
s afs gwame F Avw aEA A Iw
ﬁmx‘njmi AT Trfgw T
qu =T I g faar §

I E JAQT S ¥ T 3,
s My g e awm A 3 fE
¥ & forar w1 st o arda ot gy
Rer ¥ TN FY o ey Y ety
for e & v gfer & dargw agEr
N AT ¥ dr-feorofr Y 8, § a2
o FAW AR s IENE
T TrAg & 9 a7 A ¥ O e
et &, A avr oy e A dn g
mER vy T § o afey W
TIX | A F A weAY ooy d g ot
& FATT AW IIHH FoAT §, A Few
T ATTgE T A qraen qT g A7
v g ik 3@ F Qe gl rg A
Farm € 1 a fafr ag & e ¥
St e & S, o & YA A o
O wwa § X = -fad & ot @
o €, ¥ o g ey dAr g A
g A JA AV w7 vy Frm feema
$fan ar v ofemws eT a T &
afer fmam ¥ afg agwiw s
TSR AT g &, 9 WY H1—3F
WA e aw A, faw R & aeh
Sl g 7 @l € frar o A
o frdh 1 @ fag o
arnaw § e dege i fr deer R
€ I A | 9 ey e
A ® wraffe & ¥ I fawe
w1 wre faege Are andmmy, & a1 9 s

and M.P's. Comm, on
Education (MS$)

e § f oo 2w o oy sy v
frrerr stweay % i feoit s Y wait
1 ww g W & W F aon
ToT ®Y forwr feomd o oE s
& 1 7% 3rv § s Fra® frer vy 3F Py
¥ % ¥ ey avet g 4, afew gt
WMT 611 19 gwAT ¥ wek it e
T A £ o & T et v g A
TN & e srrdy firer wr ot g
U TR R ww e gw
Wt dxadfa gwoer & ofr A e
qTiT 4T A 1

7T fom, oY AT, T Em R e
foer & foslY a1 widfws wrmeii @y
A ¥ O g | e faedt Wy
GaY B wearsH & B s & opdw F
e frwd g &, o fom @ o7 3
X STEN e #1 ¥ A wewed
) 8 399 9 (1 rgen g e
R & T wrf 3w ¢, Frw 7 AR
foe & qry ot YE fagoly woar oy
T AT & & F AT HY {1 FER
& T Ak aw A 1 o afew w
Frt oy A §, A it Y 55 www
¥fmfer 797 Y et
A AT T awwam ¢
X gEre & ®ri W v felt o
WTAT WY A U@ F €9 F
TR #T @ E, A for s ot
ECE I LI LI
I i I AR

% W g f& aw foen wifes
T & Avew & fy w4vE 1 i oF
fra & w1 & i 77 ¥ fog au Faffoy
s wifed | o= wge W @,
wife 3T @ ¥ g aom fafierr &
fieay wmaw, oY afY feafr wocft @M, W
feferdm "N Tswat § 1 qw
A amE Y Fmr d fv fomw
ifrg & faw sy = ¥ tw &
ow dwqm Moz § omom | S
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e o & vt M@ § ¥
fowr @ ¥ awwr §, ot ol WY
ft v o & fog v feur av
v § 1 ¥ & fag woeTe % fadTw
wteroftd
W o9 v & weawy WA §
Al fwr % faw sr-arr o
Wt v e AW
quareg e § | AR f dugaE
afefr ¥ Rewmfor # §, & 2
# dwrd fier & Fafa W
gfrerd st & wrfr wfge ARk w2
anfy ow = g =fge ot g
&wxtr fomr & fog wvg W fafem
st amir fied « & g WY g R
g ¥ wamas wfa € &= e
foww $wa# aft o wfg 1w
¥ yfufowr ag Wit amawaw & s wefal
% fug fowy w o wo7 de5v @
fge
W www § ay ot wgr e  fe g
fewn e w1 8, dyw w1 g
wy areqw § | dfewr e g e
e fom § gfes A &R w0
ferr ra iz} at @
ot # Tt & TraTgw € W
whwr & ag fomfe o 2
fs poim vimgm at geemwm
ieqwr awyaT T ¥ d )
Afex # wewr § s wr o wdaw
i gyl e
W g% get ¥ o gfew 4 T
i, o % Wik wTw T g oo

woere wr fowel Wt sfew amx
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witwr ¥ e F fawrfiew qufirer
®art § Ot fawfor ft 8, & 3w W Wit
farde wear 1 v g F e qapeww
aufea son wgd &, o fodfiew
TIRwe ¥ sqwedr ATy Wy & gt
Aot i fred go /i & oy & e
g wrear g | g & g g fe
6 fawmfor w1 afrerc o fear T
wfge

m%qwmwﬁ aT WY
W7o A< fiear § 1 & wwem g fe @ o
T arawear JE § 1 W x|
AR T N IR R
wiage s wgd §, wife goRT
Y X & amfe Qo UHo AT ATk
e THe iy fafww grerd Awfl
¥ fag ot o-fafwe fafem o gt
¢ 1 3 Awfar & fag Wt A€ -
fafirz T8}, o & fre & fag oxfime
# ot a=dy 7t wit | AT g7 gy
e T wifge s OuT wy dbe
o A g §, ¥aw gw wfey 7 dan
gt

# frr et & wmgey O W
fe o fn & G & Af  fafeen
feafr et , @Y Foorre Safaer
7 feaw-airat & fag wré frfeee firare
TR ¥R AR 1 v ¥ fore g W
T ETY 6 A wgd § sl g W W,
fra dT guTe oW A% w1 aEE W@
t i may & T e W A 0N
T § 1 & wowan § e fas G @
o7 7 fdt wY @R fowr & smw &
fa gitfrs weTeY  ®Y 9w af F
yufee feqr a1 @ § o xw Jafa
# feamd  oar s EveY o W
ot gt § 1 ¥F W F ey W Y
wE fowrr Y, 39 oft s ot ol wifipg,
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swmefa w@rew, W0 qR T Wi WY
A AN A § fn I 0 & sfe
aohr # foram w0k f g TwS-
wiw 8, FEA & vo T ¥ ¥ wwE
¥ 77 7 ur Y forarfiveamge o, St fis
o F& At & o F Aot W Ay
MmO

woTe Ry W : WA S AT
W w9 arly o 1
17.29 Hr

*MINING OPERATIONS IN

JHARIA

oft Refviwe vt (whwr) . avirafa
g, arr & fore fae ot wef IaTT
g §, 99 7 gRew e & wm-
#x ¥ uw av wge, wiawn, At agt &
YW, 5 L WHT & oret-amer @

In Jhavia 1588
(H.AH. Db.)

&t v g § A micay wge i wndt e
ol ) wwag o aomid §
fr fgre, offc fum Wy ag @x St
et & wao g dcefon ¥
Y e ofix o o et X ol oY
et A qui o &) o g oY
a § fr wiar mc & ow weowly
#t g 7T, 7 & QAT v, et ¥
Mgt mow I fqu s
vy witwa 3 wgr a7 fis e
W ATT WY T qWE T A ATV
& Rt ot aurk w7 vwr o, & oo
arr ot aft R saTar TN WP WY
O vt Sy el

e & weafrat o & faeet mfey
¥ g § wid €t ik T W owEw
o A 9 Wit wg & A
tgquiw st {1 o
Tt g (ewT a6 A ¥ fisw
TR I WL ¥ i woer  Foser
wtaqafe @t & ot Araron § s
W sl & s aga & aF § ot
ot ag v At - & feears
v | oEe st afifor o
TN Mo ey o s
qfas A & el ¥ HY S i
arft forerft arf Wik i wifye
whwdeH ot 100 g

THTC

gt AT AT EH AT R

wwy fufan < avsw & &
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faelt oot W & @ wwt WY o
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*Half-An-Hour Discumsion,
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el & of § ay gk & fre @
ol s e et A 4
o Y, ATy awewy Uy & fe
foor & wrmge & o ficelt #Y it o
wwet /ftey afe § o @ s
e o o1y g oY 1R @ anfior T, T
oY g ¥ vk ¥ sy et B ) WA
gruastomn 33X | ol wAR fagly
ez ad X ¥ | fafrit ¥ Wi 2
A ¥ e F @ ook b
v af § e g Il W s v
£ 1 witar W & ¥ ow S oiw

wt ¥t afsrmfaiswmag w
ity w¥ e e w5 § o W AR
oY Wl w1 w07 w2 w2 a1 4 quwen
gfe St oY g 1 37 e
arw § A afawfan 1 3w i we
o wfgd o1 1 & ¥ fawm ¥ s Frie
q ¥ o fagre it amw ¥ awmwnR
it & W swrare sefe go ], I
saTeETATa X N AN AN,
s A aM @
weifeq g 3 w1 7 3@ fawg &
gy e F A f g FwW @
&7 IYTT AW & A TN ARAT |
qr Iy fagre & wfag avraram
et 2o Y
fow & oy ¥ sarcEAn &

“Repeated Explosions i Jhana
Town.”

mﬂ"fwﬂfhwtﬁs

“ Dunng the mght violem cx
plonons and bursting sounds are heard
i the heart of the town of Jhara

NOVEMBER 20, 1967

dlso endangered by
colliery in collusion with the Mining
Departmem "

In Jharea
(HAH Dis)

‘. ..Their lives and property are
this act of the

wT fe foan § -
“Jharia town, which has acquired a

geographical importance 15 of the
oldest existence 1n the coal-field and 1

4 Very important meetmg-place of
vanous trades and industr ex and men
connected with the muming trade *
aft Aarwr ot awa W g
Feafag o tfegw A d 21-3-67
!t Fremy & — oidw W wfgr A
& frs | gz v oy v @ wafeg
TR TR i v
e &1 97 s gam @ ey
AT A N N § ) IR
it arvtan Shfr @ @ & 0 7

*Threat to Jharia Town"

amw iy & A e fea § —

“Sir,

Being o mimng expert, | take keen
interest 1n your publ caton of the
seasational pews under the caption,
‘Parts. of Jharia Town May
Sink 1 wonder how Mr G. §
Jabm Chief Inspector of Mines,
dppears to be optimistic about the
underground workngs when the
areas conuisting of Plot No 218,
cic are steadily gong down from
north-southern side «ctually m-
volving the very vital question of
precious lLives and properties of so
many residents in part of the
Jharia town itself ”

foc oft faag o fagT & wfeg ™
w4 aTgE A AN T e fam §
g % wgAgy A § | SHeT ATy



a0t have beem pomible without ex-
press permission from the Mining
Inspectorate.”

Heu wEN, & fT A ¥ ITT
A o ey Av feg § 1 ud areman
at A afgefat & o T o
wZWETE | I Ay A % mehaw
AT Y oY gor Forarr femr fedy o1
T Y femr mar | %9 W oHq F
¢ ¥ wor § oY g AR g &
ﬂmﬁ?ﬁzﬁm%emﬁ
xr Sa¥ ¥ frrer -

“The complainant, 4 resident o!
the Jhacia town, has brought alle-

gations that some of the adjoining col-
heries, Imwly. (s0 md.sp) “are

mfety, if necessary, as also to dispel
misgivings, if any, from the minda of
the residonts regarding any impend-

mwmw wwfwrmwt
Y ot § w5 ¥ e qoO
2, aur At ¥ wAl o ferh T
e § Ay o A% anfy 3w feg
ot #% dfwge & ¥t & Igor g
FAQ ug Are Tfe Par 1 fer ¥
w9H § Ay 70 e g fres mowme
it ¥ Y §, =T Igwa Ave A
WAL ? "W ¥ aEyw
M ad § ? e fage dlc
INW ¥ T GTF FT ATA W@
R fefar g s A S
Fray w1 fra gawt gfa oy rwmft ?
w1 AT TN A% gy At 7 gy AT
famfaar & g fresar T gt g ?
¥ w7 A arv afer wge & AR
I WAt & faar syaar faedmm ? ot
Wt FWT T Fgar g B Wy
Fauaery frgaizasaw &
fad @ @a) ¥ a1 T S et ]
i e A g fax ofe wam
i RANN s omm A
AW TF B A AR awX § | T
T EL T FEF ) AT A AT A §
FGr AT AT AT § G AR wfow
TFAA AT Y 7 a7 g syrRin
¥ Q4T s wmr " gk Y Ak AT A
Ty § g T A g e agm
wifors asftr g § ag AV I WD
At @ w1 A Af o e
agr Ay QA A~ 2 A A
ek ¥ o0 A€ FEATY | AR FAC WA
roftama R amma @ gl g
T TEATE AT § AT TwE ATe-mmw
afe z= fiw ar 50 T € g ¥ wer
¥ W< § wraar famw Faay e W
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aw we ¥ ¥fer gar ek sTTEe
IR afy fear ac et o A oy
I MY X ae warw { gt werear
fe 100 wr§ 100 fee & faad Sld
o @ § o g wv e frered
amelY oY aredy war § 7

Tredy @ Adfraa &g i
@Ry o g A g
aOf T Y i g w R gE A,
Ja gay 2 5 fra geic g
ar e owwade & Atitfraa foar e
fac T 7 gaw! 37 TET-ACT WY Ag
¥ gzr FegEd g N AT aEr, I
T 18-20 €AT ¥ ¥ AfeRA
&Y war, wryr ) war | qefy A T
*1 warw a1, Afww agt o A W«
e @ €, T Fa9 §7T & qAW
T8 §, 399 60-70 EATTWWAT & orww
w1 gure wr § 1 feesht wfe vy ag
Fga qfeww § | s wica wgT &
arsxy o & gFw w1 @ §, 2fww
@ T ¥, T W wwT @O WER-
arfar wo @ §, T sweT ®
aT Wy & AN w7 w0k wwrr
& wrar § @ T wvw wve § e oo
# aryaTe w fen wgrwA 8

awrafy A1ET, AT § YT Y qWAT
¢ fis 2w i & o og W@
g, ¥ Wit s d W ard g
qaft ferfy & & w1 ag ¥dew § e
A B A ATV WY, IAWT HTVETAA
T Wt areanT xa@ a W A
At e s ¥ e aTTTCIF WA W
e e wre I g Q) 1T, WY

NOVEMBER 0, 1967

in Thorta 1524
(H.AH. Dis)

foft qrrrd Y o 3, i ieleet o
wTe Fuw farsiner g ar fady el
&Y a7 ww i g, x arx ford afiewrdt
& oo & swerr F gw iy el
el & wrer T, ¥ g 7y Y
A wwd § fe dey el o o, Qeft
aweqy § Al waw F ag wwey wfY o off
& fie ¥ woam wer W Wy forar o
wr ) ey § s sl X
st e e ay e faw qowefion
qiw fawre «F, arfac agt & e
wiqern fasdrm

% warw A I3 @war § 1 KW
wFrE H O g ager F% angfer Fafreet
w) forar qr, Afew g oay frar
fix ag awr AT wraga Y oo §, °¢
e fafrh st ¢ Fr et fw
wfw e fafres = s agh #t e
Lot Liefacil AR CRedar iod cird
woge A v ¥V § g ) A
TR A A § A X @ WGy | A
g fe=ar warwnfas §, sere gt fama
gt §, @ @ Ig wwaE d@TE | W™
¥ Fw ¥ wagdt ¥ foad W@ A § 0
afew Wt 3 wogdt w1 afy v faer
awar § A gEE g v A faw
wAT | ®ror WivaT & WAy e
ate fagre ot Wl 7 Ot @
waer wa g §, 1@ F woge grd
g My W WY §, g ¥ wm-
mfew} w gl @ & o gt § )

o a¥ qgy ¥ madfra sl oft ¥ ok
wEm e agr 93 ST Qe w3 X
wiaar & Wt wwe W o v
I wragdt ¥ o R § | vafwd A
i § fie v & v ¥ ¢ wifear mge
& A ot i ¥ € 1w A
= ST W wT ag g wwwd § e
ol I gt 1 wimer aff fred,
witfe Ty ¥ X frew Q4 §, & o
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¥Fwx ag wrvwner T s folt wheetQ
o opw & wre fdt o oft g arfty gt
@t fowk wgt {ebwee wrs avow &
o Wy sl §, e s
TR 1 wtir A o gy wa wft
o, o wF g v o T g,
100w 10037 ¥ wk so art s0
R e A 3y Ny A
@ @ o soarf s0 ¥ ot  arFR
At gEr-r-wrerr ¥W € 9 g
araqr araret ANk Aaqn
wgT i SraAr o+ W@t ¥ anet W
W I warer § AR, SO v €
awafe sz ) wraft | 1@ faT 4 xrod
arar e fafaeec arge & fimc smdan
w€q1 fw ag AT Fag * Sty w @l
# st W T

THE MINISTER OF LABOUR
AND REHABILITATION (SHRI
HATHI) : | welcome this opportumity
of explaining the position in Jhana
and 1 also appreciate very much the
anxiety of the hon, member. It is very
nxtural that if the full facts are not
and if such things are heard
poople should feel that the houses will
down, damage to property will be
done etc. 1 very much appreciate thi
kmd of anxiety n the minds of the
and their representauve, the
member here

wish very much tha; proper publi-
and cducation Fad been given 10
people who bave this apprehension
been done to an cxtent, but 1 will
this opportunity to explain that the
position 1 not at all such as should
create panmic

We must, in the first instance 1ake
out from our minds the 1dea thar therc
15 any collusion. If that is the back-
, then any exphmnation will no
be comvincing.

SHRI BENI SHANKAR SHARMA
It has been so expressed by the papers
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29, 1889 (SAKA)

In Jharia 1526
(HAH. Dis.)

SHRI HATHI .
tion of sand.

There = no
I w.ll explain

town It is not actually excavation for
coal that 1 being dooe A passage is
bemng dug to go to the other and of the
town where the mines are When they
make only a gallery, a passage which s
112", there are blocks left as the
hon, member rightly sad  100'x 100"
like to say that all that you have said

r 1000 100", then there »» a 107 gap,
then there n another hiock Jefi
100" X 100" or o

SHRI BENI SHANM AR SHARMA:
What happens if they are wceduced to 60
hv 607

SHRI HATHI I am comung to the
pont, and whatever apprehcnsions you
have, 1 will try to remove them 1 do
not want to shut out anv argument o1
any logical apprehensions which you
have My duty 18 to see 1o i, as you
have rightly said, and give the peoplc
4n assurance by proper cxplanation
this 1s the correct position,
fore there 1s no difficulty. |
hike to say that all that
1 imaginary. No; 1 will
hdi. Mcmber has been mi
the press reports. Thap
my argument.
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coal of 1000 by 100°. Then, there s
a small passage which is meant to en-
able you to go to the other end of the

go and examine every work, so
that there 1< no mistake or error or amy
minchief on the pan of anvbody. That
1s ona thing

Then the second thing 1+ the blastung
by n.ght They were formerly having
three blastings at & tme. We have saud

may causc panic or some fear—it may
vomebody hears it he may feel disturb-
ed—it may be hereafter one shot and
not three. And there are now 70 shots
n & month as agmnst thirty-six a day
that 15, about 1,000 formerly This »
not 4 new thug. The hon Member
knows that this 15 going on for the last
25 to 30 years It is not 4 new thing
There arc five such mines whose galle-

have been completed and nothing  has
for the last 25 1o 30 years
It is mot again the same or only onc

B

, these things happen, and thn
wmg throughout the coal-fields
ve been careful enough 1o oo
dimensions of the pillar. arc
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SHRI BEN1 SHANKAR SHARMA .
We know our busincss-men very well,

is the duty of the highest officer to
satisfy himself that this is not done.
can give this assuranoe that no permis-
sion has been g.ven and it will not be
given to thin the pillars by taking coal
from 1t So far as the blasting is con-
cerned, we have said there should be
only ong shot and not three at a time
1 am also thinking—I just dscussed it
with my officers—whether it would be
possible 10 examune whether there could
be oo blasung by night, because during
the day nt does not make such a big
noise We have noy done th.s blasting
for coal. It 1s permilted only where
there are geological disturbances and
wnstead of coal, there is hard rock.
Thesc are the varous steps we have
taken. 1 assure the hon. member that
we shall take evern care to seec that
apart from safety of the peoplc and
property. there » no  inconvenience
caused to them.

So tar as employment 15 concerned, I
wouid Lke that no body should be re-
trenched or uoemployed. But 1| have
to look at it 1n comparison with the
damage 10 the life and property of the
people in the area. 1 cannot give am-
p:hnymenl to workers at the cost of
others

SHRI BENI SHANKER SHARMA:
Apart from payment of full compen-
sation for louplo(lifeandpmputy,wﬂl
he see that the officials who are found
guity are punished ?



1529 Mining operations KARTIKA 29, 1889 (SAKA) In Jharia 1530
(HAH. Dis.)

SHRI HATHI: We sball carefully rule, 1t must be given before the sisting.
examing it and if thers is any mistake You had grven it at 12.30. I am sorry.
on the part of any officials, I shall g pp.,
punish them The Lok Sabha then adiurned till

SHRI RANDHIR SINGH (Robtak) Eleven of the Clock on Tuesday,
1 had given 3 question. November 21, 1967 Karuka 30, 1589

MR. CHAIRMAN : That was pot (Saka)
in time According to the amended

L8OLSS,67—1010—17-2-68— GIPF.



